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(Saka)

The Lok Sabha met at
‘Eleven ofthe Clock

[MR.SPEAKER inthe Chain
NATIO&AL ANTHEM
The National Anthem was played
[Enghish]

MR. SPEAKER: Well, | welcome you to
this session of ours.

Secretary-General may calloutthe names
ofthe Members who have to take oath or make
affirmation.
11.02hrs.

MEMBERS SWORN

1. Shri Ram Kripal Yadav (Patna)

2. ShriUmrao Singh (Jalandhar)
11.05hrs -

OBITUARY REFERENCES
[English)

MR. SPEAKER: Honourable Members,

the interval of abouttwo and a half months, that
has elapsed since we last met, has witnessed
the passing away of Professor Saiyid Nurul
Hasan, Governor of West Bengal and former
Union Minister. This period had also witnessed
the death of five of ourformercolleagues, namety,
Sarvashri Sudam Deshmukh, Hynniewta
Hoover, D. Basumatari, Narayan RaoWaghmare
and Smt. Vijayamala Rajaram Chhatrapati
Bhonsle. '

Prof. Saiyid Nurul Hasan. Governor of
WestBengal, passed away on 12 July, 1993 at
Calcutta atthe age of 72 years. He hadbeen
Govemor of that State twice andonce of the State
of Orissa.

In1971-72, Prof. Hasan was a member of
the Union Council of Ministers. He was a
Member of Rajya Sabhafrom 1968 to 1978.

Prof. Hasan had a long and illustrious
public career as an erudite scholar, an educa-
tionist, aneminent historian, an able parliamen-
tanan. anotedadministrationandadistinguished
diplomat.

Prof. Hasantook active partinthe freedom
movement during his studentdays bad wasthe
founder member of Allindia Students Federa-
tion,

Fiom 1954 hewasthe Professorand Head
of the History department and Director of the
Center of -.dvanced Studies in History of the set
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Muslim University. He also taught History at
Lucknow University and then moved to the
School of Oriental and African Studies in Lon-
don.

Awell-known educationist, he strode likea
colossus the corridors of educationfor about
three decades. He served as a Union Minister
of Education, Social Welfare Culture from 1972-
77. He was instrumental in introducing the
innovative 10+2+3 educationai system.

A historian par excellence, he was the
President ofthe Indian Historical congress three
times and had been associated with the
UNESCO in its prestigious “History of Man-
kind” Project. Committed to research in the
socio-economic history of medical India, he
made significant contrbution to academic work
onthe conditiong that prevziled inthe Moghul
perniod. He was also a Fellow of the Royal
Historical Society andthe Rcyal Asiatic Society
of London. Prof. Hasan led Indian teams to
UNESCO generalconterences tourtimes.

A tormer Ambassador to the erstwhile
USSR {rom 198310 1986, Prof. Hasanwas a
popular figure in Moscow with his amiable dis-
positionand suave manners. Hewasavisiting
fellow of the Academy of sciences of USSR.

He was amember of the indian delegation
tothe UN General Assembly twice in 1967 and
1971. He was also member of the Indian
delegationtothe 57th Inter-Parliamentary Con-
ference. He was also the chairman of the
Political Commission and the International
Conference of Parliamentarians on the Middle-
Eastcrnisis (Cairo)in 1970.

Intellectually agile, Prof. Hassan was a
man of letters who had authored a number of
books -importantamongtherm being- Thoughts
of Agranarn Relations inMughal India’, ‘Cthal-
lenges ineducation Culture and Social Weltare’
and some Problems of Higher Education in
India . Besides these. there are a m. mber ot
rescarch papers at his credit in Indian and
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Foreign joumnals onMedica! Indian History.

In his death, the nation has lost a great
educationist, a historian of intention repute and

anoblemanwhohad leftthe deep imprintonthe
nation’s public and academic life.

Shri Sudan Deshmukh was a member of

_ Ninth Lok Sabha during 1989-91 representing

Amravati constituency of Maharashtra. Earlier
he was a Member of Maharashtra Legislative

Assembly.

Shri Deshnukh was an active social and
political worker. He also participated in freedom
struggle.

Hewas aneminenttrade unionistand was
associate with vanous peasant union move-
ments. He made significant contributiontothe
welfare of labor. He tirelessly worked for the
progress of tribals in the Melghat region.

Shri Deshmukh was an able parliamentar-
ian. He served on the Railway Convention
Committee. Earlier he has also served on
vanous Committees of Maharashtra Legisla-

tive Assembly.

ShniSudan Deshmukhpassedawayon 15
May, 1993 at Amravati atthe age of 70 years.

Shri Hynniewta Hoover was amember of
Second Lok Sabhaduring 1957-61. He repre-
sentedthe Autonomous district constituency of
Assam.

ShriHoover was an educationistand an
active social and political worker.

He wasthe President of the then Khasi -
jaintia Students’ Union and General Secretary
of Eastem India Tribal Union.

In 1963, he was electedto Assam Legisla-
tive Assembly andin 1972 he became amem-
ber of Meghalaya Legislative Assembly. He
alsoservedas the Chairman of the Meghalaya
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Tourismdevelopment Committee. Essentially
an educationist he did his best toimprove the
level of education of people in Khasi Hills.

ShnHynniewta Hoover passedawayon20
May, 1993 atthe age of 64 years.

Shri D. Basumatariwas a Memberof Sec-
ond, Third, Fourth and Fifth Lok Sabha during
1957-62, 1962-67, 1968-70and 1971-77. He
represented the Goalpara and Kokrajhar con-
stituencies of Assam. he was alsoaMember of
the Constituent Assembly. Earlier he hadbeen
a Member of Assam Legislative Assembly
during 1946-37. Hewasalso amember of Rajya
Sabhaduring 1983-89.

Afreedomfighter, Shr Basumatari partici-
patedinthe 1942 National Movementandwas
imprisoned.

A well-known public figure of Assam, he
worked hardforthe upliftment of tribal and rural
sections and rural sections of society in the
fields of social welfare and education. Hewas
instrumental in establishing panchayats,
schools, dispensaries and cooperative have
societies for the welfare of tribals. He was
actively associated with various Commissions
and equity committees established forthe wel-
fare oftribal and rural people form, time totime.

Anable parliamentarian, ShriBasumatan
during his long parliamentary career, usedthe
highest parliamentarytorumtoraise the matters
concerningthe welfare and developmentofthe
under-privileged. He also served as Chairman
ofthe Parliamentary Committee onthe Weltare
of Scheduled castes and Scheduled Tribes.

ShriBasumataripassed away on27 May,
1933 at Guwahati atthe age of 79 years.

ShriNarayan Rao WaghmarewasaMem-
berofthe First Lok Sabha during 1952-57 rep-
resenting Prabhani constituency of the then
state of Hyderabad.
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Awell-Known political and social worker,
he actively participated in ‘Vande Mataram
Strike’. He was closely associated with the
social, cultural and educational activities of this
constituency. Hetook keeninterestin upfiftment
of rural areas and development of village indus-
tries.

Hepassedawayon27May, 19393 attheage
ot 77 years at Nanded, Maharashtra.

Shnmati Vijayamala Rajaram Chhatrapati
Bhonsle was a member of Fourth Lok Sabha
during (1967-70) representing Hatkanagale con-
stituency of the state of Maharashtra.

Shrimati Bhonsle took keeninterestinthe
welfare of women and vigorously workedfor the
promotion of educationamongthem. She do-
nated a part of her Palace to Shri Shantidev
Home Science Institute to run Mabharani
Vijayamala Women'S College. Kothapur.

She passed away on 14 July, 1993 at
Kolhapur atthe age of S5years.

We deeply moum the loss of these friends
and| am sure the House will join me inconveying
ourcondolences to the bereaved families.

The House may now standin silence fora
shortwhile as amark of respecttothe deceased.

( The members them stood in silence for
ashortwhile)

SHRIBASUDEB ACHARIA(BANKURA):
Sir. we have given a Notice of No-Contidence
Motion againstthis Govemment.

MR.SPEAKER: Notnow.

PROF. P. J. KURIEN(MAVELIKARA):
Onethinghas been leftout. Mr. Alexanderwho
was an MP passed away recently. | think the
details have not yet reached you.

MR. SPEAKER: We will getthe intorma-
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tionin due course.

ORAL ANSWERS TOQUESTIONS
" 11.16hrs.

Visit of US Official
[English]

*1 SHRIMANDRANJAN BHAKTA:
SHRINITISH KUMAR:

Willthe Minister of EXTERNAL AFFAIRS
be pleasedto state:

(a) whether the US Principal deputy Assis-
tance secretary of state visited l.\diato discuss
various bilateral issues including the threat of
terrorism and Kashmir issue:

{b) if so, the outcome of the vinit and the
follow-up actiontaken sofar:

(c)whether he made any referenceto hu-
manrights in India durning the visit; and

(d)if so, the detaits thereof and the reaction
ofthe Govemmentthereto?

THE MINISTER STATE IN THE MINIS-
TRY OF EXTERNAL AFFAIRS (SHRIR L
BHATIA): (a)to (d). A statementislaid onthe
table of the House.

STATEMENT

Mr. John R. Malott, US Principal Deputy
Assistant Secretary of State visited India be-
tween 16-20May, 1993.

The visit was utilised to discuss a wide
range of bilateral issues, as well as matters of
mutual concerns such as continuing support by
Pakistan to terrorism in India, human rights,
developments in Kashmir, non-proliferation.
intellectual property rights, narcotics, defense
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cooperation and bilateral copperation oninter-
nationalissues.

These discussions are partof an on-going
Indo-US dialogue at the level of officials.

Itwas conveyedto the visiting US official -
that GOl hopedthatthe US would show greater
understanding and recognition of our concems
onterrorism andits graveimpact on the situation
inJammu & Kashmir and the overall adverse
security environment this region. Subsequent
tothevisit, these matters remain under discus-
sion with the US Government.

The US official referredto concems about
the human rights situation in India in the US
Congress. The Clinton Administration viewed
human nghts and democracy as central ele-
ments of American foreign poiicy. Mr. Malott
reterredto allegations of excesses by Indian
security forces and to access to Kashmir for
international human rights groups. The US
official conveyed thatthe US regards Kashmir
asdisputedterritory onboth sides ofthe LOC and
thatthe issue should be settled peacefully by
India and Pakistan. taking the views of the
Kashmiris into account. United States wanted
reductioninindo-Packtensionthrough peaceful
dialogue and is prepared to be helpful in this
process, ifthatis desired by both sides. The US

 Government have admittedthat there hadbeen

credible reports that Pakistan is providing offi-
cial supportto some militants in Kashmir. He
conveyedthatthe US hadconveyedits Con-
cerns repeatedly at the highest levels of the
Government of Pakistan and was keepingthe
situation under active review.

Government conveyed tothe US official
that India’'s commitment to human nghts is
secondtonone andthese nghts are giaranteed
notonly by the Indian Constitution but also by
otherlegislation. Abillhas beenintroducedin
the Indian Parliament for settingup the National
Human Rights Commussion. It was also con-
veyedthatthe US. being a sister democracy.
should be able to show greater sensitivity to
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India’s open society and secularpolicy, consti-
tutional safeguands for the protaction of human
rights and the extracrdinary situalion created by
Pakistan's continuing sponsorship of terrorism
in Kashmir. Govermment reiterated #s position
that Kashmiris anintegral part of india, india has
maintained a disdogue with Pakistan despite the
latter’s hostile actions which continue to vitiate
the atmosphare. Pakistan had to take stepsto
create the nght cimate conducive for a produc-
tive dialogue.

SHRI MANORANJAN BHAKTA: Mr.
Speaker, Sir. the hon. Minister, inhisreply, has
stated that Mr. John R. Mallet, US Principal
Deputy Assistant Secretary of state who visited
India, had wide-ranging discussion with the
Government of india,

He had aiso made a statement thatU. 5.
Administration is constdering to declare Paki-
stanasa Terrorist Siate. iwanttoknow, whether
this matter was also discussedwith the Govern-
mentof India; whatis the present stalus; whather
U.S. Government, by this time, has shifted its
policy; andif so, what are the reasons thereot?

SHRI R. L. BHATIA: When Mr. Mallet
came here, this matier was discuss with him.
We have placedbefore the US Govemment the
information with regard to Pakistan. Theyseem
to had been satisfied so much so of theirown
informationwhich .S A hadcollected andthe
vanous statements made from time to bme.
They alsogave an indication about the rote of
Pakistan with regard o terornism. &

The Annual Report of the U.s. Government
Publication - Paltern of Global Terorism - says

that the Government of Pakistan acknowledges
that it continues to give moral, political and
dipfomatic support to Kashmir militants but
denies allepation: wi tihor assistance. However,

there were credible reports in 1992 about official
Pakistani support for kashmir militants who
undertake acts of terrorism in alien controlled
Kashmir as well as some reports of support to
Sikh militants engaged in terrorism against
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he was appearing before the Senate Foreign
Affairs Committes, also stated thatin their re-
cantly complated review of State-sponsorship,
they determined that six nations, Cuba, iran,
{rag, Libya, North Korea and Syria continueto
quality as state-sponsors. Two othernations,
Pakistan and Sudan, remain under review as
possibie additions to the list of State-sponsors.

Similarfy, the director {Inteliigence) Mr.
James Woolsay, also, inthe Senate Judiciary
Commitice stated that Pakistan was onthe brink
of being declared as a State-sponsored of
torrorism also with Sudan and it was providing
sale haven to Kashynir and Sikh tetronsts.

S0, onthe basis of the inforrmalion supplied
by us and of their own information, they have
rmade cerlam statements.

SHRIMANORANJAN BHAKTA: During
his visit, did you discuss it with him?

SHRIR, L BHATIA: Yes. we discuseadit
with him. Now, for theirown reasons. forsome
poltical reasons - noton the basts of formnation
we had supplied. but on the basis of information
they had of their own - they say they have shified
their position.

SHRIMANORANJAN BHAKTA: After the
slection of Mr. Mallot, it was expectedby the
indian people that there would be a very gualita-
tivechange withregardto indo-US relations. But
it is astonishing that onthe one hand, they are
speaking about Pakistan supporting terrorist
activities etc.; on the other hand, they are
unethically creating pressure on another coun-
try, the USA notto supply crycgenic techlogy to
India. Aisoregarding human rights. they are
intemationaly everywhere criticising India. In
view of this, whatis the representlevel of India-
US relations? Onthe one hand. they aretrying
to deprive Indiatrom baving bilateral refations
with other countries and creating some obstruc-
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tion, some pressure onthat country and atthe
sametime, they wantto have abilateral relation
withindia. .

SHRIR. L. BHATIA: Sofar as India-US
inwhich we have acooperation; there arecertain
areas where we have differences of opinion,
apositive direction; there has beenagooddeal
of interaction and cooperation between the two
countries. There are certainareas -as youhave
mentionad about human rights and other areas
- where we have a different perception and that
perception continues. India will continues to
follow its policies which are best in their national

[Transiation]

SHRINITISH KUMAR: Mr. Speaker, Sir,
the United States of America need not give
sermon to human rights. Through you, Sir, |
wouid like to know, the reaction of the Govern-
menttothetalk heid by the US official for seeking
permission for Intemational human rights
orgnisations to goto Kashmir andassess the
situation. Is itafactthatduringthe visit of John
R. Mohit India the Minister of Internal security

hadmet him and whether the Ministry of Exter- -

nal Affairs knew about it and whether some
officials of the Ministry of External Affairwere
alsopresent duringthatmeeting? | would like to
know whether it is also a fect that the US
administration onthe basis of the details given
by the Minister of Intemal Security about the
situation in Kashmir and about the steps taken
tocontrol tetrorists activities in Kashmir did not
think it necessary to declare Pakistan a Terror-
ist State?. The US official drew conclusion from
that meeting that the support for terrorists by
Pakistan has declined so it did notfind neces-
sarytodeciare Pakistan a Temorist State. What
isthe reaction ofthe Governmentin this regard?

SHRIR.L.BHATIA: As | said earlierthat
onthebasis of the facts andfigures supplied by
us and onthe basis of their own observations, it
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appearedthatU.S. Governmentwoulddeclare
Pakistan a Terrorist State, butbesides this, as
I have said, there were certain other reasons
also, which were in the knowledge of U.S. ad-
ministration. These reasons may be political or
non-political but one thing is clear that U.S.
attitude has under goneachange. Sofarasthe
attitude of the Govemment of Indiais concemed,
we think that Pakistan is aiding and abetting
terrorist activities in Kashmir and Punjab in
Indiaandthatthese havenotabated atalso. This
over U.S. administration has alsosaid thatthey
would consume to observe Pakistan’s activities
inthis regard.

SHRINITISHKUMAR: | wantedto know
whether Shri Rajesh pilot met Mr. Mallot or not
whetherand Amnesty Intemational or Human
Rights Commissionwere allowedto Gist Kash-
miror not. Both of my supplementary have not
beenrepliedto :

SHRIR.L.BHATIA: We haveincited Am-
nesly intemationaland Human Rights Commis-
sions to visits India but the details will be know
after things are discussed with them.

SHRINITISHKUMAR: What about Shrl
Rajesh Pilot, meeting with U.S. official?

SHRIR.L.BHATIA: Yes, he methim. Our
Foreign Secretary. Military Secretary and Shri
Rajesh Pilot had a meeting with ShriJohn R.
Mallot.

[English)

SHRI JASWANT SINGH: Mr. Speaker
Sir, during the visit of this US official, it was
reported elsewhere alsothat the declared posi-
tion of the Government of United States, nofar
as the state of Jammu and Kashmir is con-
cerned, is that the entire State of Jammu and
Kashmir is a disputed territory, that Pakistan
has locus-stand in it and that the people of
Kashmirare athird partytoit.
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!ntheviev‘lsofme Governmentof India (a)
does this notamountto moralencouragementto
terrorismbythe Govemment of United States of
America? Whatis the reaction of the Govern-
ment of India to my suggestion? ;

(b) The entire State of Jammuand Kashmir
Comprises ofterritories that have been cededby
Pak stantothe People’s Republiic of China and
there are portions of the State of Jammu and
Kashmirthatare currently under the occupation
ofthe People’s republic of China. By statingtheir
position asthey have done, isitthe interpretation
ofthe Govemnmentof India thatthe Govemnment
of United States of America has, therefore,
accepted doththe cededterritories as alsothe
occupiedterritories in Ladakh?

SHRI R. LLBHATIA: Itis a fact that Mr.
Mallot, while in Dethi, has explained this posi-
tion, whatthe hon. Memberis saying.

SHRI JASWANT SINGH:
Govermnment’s reaction!

| want the

SHRIR. L.BHATIA: Heraisedthree points.
Firstly. That Kashmir is a disputed territory
includingboth sides of LOC; the second point
they raised was that the opinion of Kashmir
people should also be taken; the third point they
saic was thatindiaand Pakistan shouldhave a
dialogue and settie this dispute; andfourthly they
saidthatitwillbe the effort of USA to see that both
sides sit together andfind asolution andif there
is any assistance required, USAwouldbe ready
togive. Thiswasthe gistof accordwhichwe had
with Mr. Mallotonthis issue.

SHRI JASWANT SINGH: Parts of my
question are notreplied. The points relatingto
(a) whethersuch an attitude betreated as moral
supporttoterrorismby the govemmentof United
States of America; and (b) whatis the Govern-
ment of India’s stand so far as cededterritories
andterritories under the occupation of Peaple’s
Republic of China are concerned. where is that
aspectofthe reply?
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SHRI R. L.BHATIA: Our policy is very
simple andclear. thasbeenstatedmay atimes
inthisHouse.....

* SHRIJASWANT SINGH: Itis notsimple
orclear.

SHRIR. L. BHATIA: That Kashmiris an

- integral partof India. We cannothave acompro-

mise on any territory you with regardto India.
Privatisation of DESU

*2. SHRICHIRANJILAL SHARMA:
SHRIDEVIBUXSINGH:

Willthe Minister of POWER be pleasedto
state:

(a)whetherthe Gowerrinentproposetohad
overthe management of the Dethi Electric Sup-
ply Undertaking to private sector;

(b) it so, the details thereof and the reasons
therefor; and

(c) the steps taken to meet the power
demandof Delhi?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF POWER{SHRIP. V. RANGAYYA
NAIDU): (a) to (c). A statementis laid on the
Table of the House

STATEMENT

(a)and (b): itis opposedtoprivets electric-
ity distributionin Delhi (excluding NDMC and
Cantonmentareas). Delhi Administration has
béenadvisedtoinvite offers from private parties
inthisregard. Itis hoped that privatisation will
augment and modernise the transmission and
distribution system andimprove quality of sup-
ply and service to consumers.

(c): The power requirements of Dethi are
metfrom DESU's generating stations at Rajghat.
Indraprastha Power Station. Gas Turbines and



15 Oral Answers

Supplies from Badarpur Power Station and
Northern Grid. Dethi will have 90% shareinthe
National capital Thermal Power Project
(840MW) amongup at Dadri(U. P.). Besides

this, setting up of 400/450 MW Gasbased Ther- «

mal Power stations at Bawana (Delhi) is also

envisaged.

SHRICHIRANUILAL SHARMA: My ques-
tion was whether the Govemment proposedto
had over the management of Dethi Electric
Supply Undertakingto private sector? The reply
to this is, it is proposed to privates electricity
distrjputionin Dethi (excludingNDMC and Can-
tonments areas). Delhi Administration has
been advisedto invite offers from private parties
inthis regard. My questionwas regardingthe
management.

The hon. Minister’s reply is in regard to
electricity distribugion. What about generation?
There is no reply to this part of the question.
tion. What are the reasons for privatisation of
electricity distribution? How many offers have
been received form the private parties in this
connection?

SHR! P. V. RANGAYYA NAIDU: Mr.
Speaker. Sir, there is no proposal to had over
gentianatpresenttoany privateparty. Genera-
tion will continue tobe with DESU. The proposal
is only to consider privatisation of distribution
secondary transmission and distribution.

The reason for such a proposal is that
DESU has beenincurring heavy loss for he last
severalyears. There have been severalcom-
plaints about the functioning of DESU. The
attempts made by the Government, the Delhi
Administration, toimprove the financial position
of DESU by increasingthe tariff in March 1991
have alsonotresultedin any improvements.

One Proposal was revived and that had
been examined by a high-power Committee
headedby the Cabinet secretary. This commit-
tee, referredto as Task Force, headed by the
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Chief Secretary of the Dethi Administration.
Andthis Task Force had given certain recom-
mendations. Onthe basis of the recommenda-
tions revived fromthe Task Force, the Govem-
mentofindia, the Ministry of Power, had advised
the Dethi Administration to examine this and
take necessary action by cafling for competitive
tenders and not give it by any nomination.

SHRICHIRANJI LAL SHARMA: Inreply
topart (c) of my question, the hon. Ministerhas
repliedthatthe power requirements of Dethiare

" metfrom DESU'sgeneratingstations at Rajghat,

Indraprastha Power Station, Gas Turbinesand
supplies from Badarpur Power Station, North-
em Grid. He has said that this distribution
system willbe modemised, thatis, privatiisation
will modemise transmission and distribution
system. Byimplication, itmeans, privatisation
of electricity distribution will improve and
modems transmission. itmeansthatthe present
systemhasfailed. |wantto know whetherthe
Govermment will consider the desirability of
introducing this system other cities of the
country.

SHRI P. V RANGAYA NAIDU: No such
proposal has been receive for privatisation of
distribution in the cities.

[Transiation)

SHRI DEVI BUX SINGH: Mr. Speaker,
Sir, | would like to know whether Government
proposesto privates DESU completely? From
the reply given, it seems that they propose to
privets distribution of electricity in Delhi exclud-
ingNDMC andCantonments areas. May | know
the reasons forwhich NDMC and Containment
areas are proposed to be excluded from
privatisation of distribution of electricity while in
aninterviewsin June the hon. Minister had said
that he would connect the entire country with
DESU. Whatwillbe benefit of this privatisation?

(English)

SHRI P.V. RANGAYYA NAIDU: Mr.
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Speaker, Sir, |have already submitted that theve
is no proposalto privets the entire DESU. The
proposalis only to privates secondary trans-
mission and distribution.

As regarcs elimination of NDMC and Can-
" tonmentarea, itis feltthat most of theconsumers
in these two areas are Government Depart-
ments, So, it may notbe necessarytoprivatise
this. Moreover, NDMC areas purchase power
from DESU anddistributesit. So, Theydonot
directly generate any power. Thatiswhy, they
have been eliminated from the privatisation
scheme.

As suggestedby the hon. Members, atthe
moment there is no proposal to privates both
generatioﬁ and distribution. The benefits are
many.

We feel that by per privatisation we can
improve the transmission systembecause at
the moment we do nothave any fundstoinvest
inimproving the transmission systemin Dethi.
So, by privatisation the transmission system
can be improved. On T & D losses, at the
momentwe have got 25to 30 per centtransmis-
sions and distribution losses. They can be
reduced. We hope that there will be better
custom satisfaction when the privatisationtakes
place.

[ Translation)

SHRI KALKA DAS: Mr. Speaker, Sir, this
matter relates to privatisation of Delhi Electric-
ity Supply Undertaking. Besides DESU, sev-
eral other undertakings are proposed to be
privatised. | would notiike to go into the merits
anddemerits of privatisation. | wouldliketosay
that with privatisation of DESU, employees
belongingto Scheduled Castes and Schedule
Tribes will have to suffer. 1 would like to know
whether Governments propose to provide a
clause in privatisation agreementto the effect
that existing provision of 22 1/2 percent reser-
vation forthe Scheduie Castes and Schedule
Tribes will continue:
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[English] -

SHRI P. V. RANGAYYA NAIDU: | am
sorry, this does not relate to my Ministry; itis
something todo withthe Ministry of Personnel
and that should be sorted
out....(Interruptions)...Letme complete.

[Translation}

SHRI KALKA DAS: Mr. Speaker, Sir, so
far as my information goes, There will be no
provision for reservation for SC and ST s after
privatisation butthe hon. Minsteris not giving
anyreplytoit. t seemsthatthe Govemmenthas
not gone into this aspect so fare. The hon.
Minister should say categorically whether there
willbe reservationforthemornot...(Interruptions)

SHRIRAMVILAS PASWAN: Itis aseri-
ous matter. The hon. Prime Minister is sifting
here. ltis a policy matter. The Government
should say whether provision for reservation for
SC'sand ST's will continue after privatisation
particularty in public undertakings. ltis a policy
matter.

The hon. Minister should inform the
House..(Interruptions) The hon. Prime Minister
would like to say something.

[Enghshi

SHRIP.V.RANGAVYANAIDU: The sug-
gestion made by the hon. Member wili definitely
betaken into consideration.

[Translation]

SHRIRAM VILAS PASWAN: Mr. Speaker,
Sir, askthe hon. Prime Minister...(/Interruptions)

Mr. Speaker, Sir, today there is a provision
of reservation in all private Organisations and
public undertakings. Now the Govemmentis
going to privates some of the Public undertak-
ings. My question is whether the Government
agreeto continue to provide the existing consti-
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tutional right of reservation to the persons be-
longing to scheduled castes and Scheduled
Tribesinthose undertakings after privatisation.
This question does notrelate to any particular
Ministry, thisis a policy matter. We, therefore,
wouldlike to have to specific reply from the hon.
Minister. It would be better if the hon. Prime
minister throws some light on it in the
House..(Interruptions)

THEMINISTEROF POWER (SHRIN.K.

P.SALVE): Sir, lhave already replied and | have
nothing more to say in this regard. (Interrup-
. tions)

SHRICHANDRAJEET YADAV: ltisnot
areply. His reply has actually createdconfusion
andcomplications.

[English]

MR. SPEAKER : Mr. Minister, you reply
to Chalk Dasji's question. This is animportant
question. Youshall have to reply.

SHRIN. K. P. SALVE: Sir, this is not the
only undertaking which we are privatising.
Whatever is the policy abut privatisation in
respect of the employees of Scheduled Castes
and Scheduled Tribes will apply here. (Interrup-
tions) ’

SHRICHANDRA JEET YADAV- Whatis
that policy? Sir, he cannot reply technically.

[ Translation]

SHRIN.K.P. SALVE: Sir, | would like to
submitand | have submitted earfier also thatthe
,matter of reservation after privatisation is a
policy matter. Hf the provision of reservation for
SC/ST vanbe extendedto private sector and if
such adecisionis arrived at we will abide by it
(Interruptions)

SHRICHANDRA SHEKHAR: Mr. Speaker,

Sir, | would like to present this matter more
clearty before the Govemnment. The Govem-
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menthave adopted the policy of liberalisation
andinvited the multinational companiesto the
country. |would like to know whetherthe Gov-
emmenthave putthis proposalbefore themthat
they willhave to extend the facility of reservation
forthe people belongingtobackwardclasses an
that people belongingto backwardclasses and
the people belonging to Scheduled Castes/
Schedules Tribes as is available to them in
Public Sector Undertakings at present. | think
thatthe Government has not taken any such
step. They have made no suchprovision intheir
policyinthe matter. It appearsthatthe Govern-
ment will be dictated the multinationals and
these companies will not be dictated by this
Govemment. {Interruptions)

SHRIRAMVILAS PASWAN: This matter
is related to their constitutional rights of the SC/
ST people. Youare here toprotectus. We are
lookingtowards you. Kindly directthe Govern-
ment to make clarification in this

regard...(Interruptions)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir, amatter of policy has beenraised
here and it seems thatthe Government has not
given athoughtto this matter. Mr. Salve is ight
that itis not DESU along which is going to be
privatised but may more public undertakings
are beingprivatised. There has been provision
of reservation in public undertaking so far. it
needs to be considered seriously as to which
policy we are going to adopt when these under-
takings will be privatised. The Government
should either spell out its policy in clear terms
orsay that it has not yet formulated any policy
and it trying to formulate a policy taking into
confidence all the Members of the House. The
hon. Ministeris not sayingeventhis thing. The
hon. Prime Minister is also silenton the issue.

SHRI N.K.P. SALVE: This is a good
suggestion. We will certainly consider it.

[English]

MR. SPEAKER: The question is impor-
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tant. It relates to the policy, it cannot be dis-
cussedduring the Question Hour. | will allow
half-an-hour discussion onthis point. Youcome
back withfreshpoints.

| Translation)
Visit of Indian Team To China

# 3. SHRIARVIND TRIVED!:
DR.K.D.JESWANI:

Willthe Minister of STEEL be pleasedto
state:

(a) whether any Indianteam visited China
recently to holdhigh level about the exchange of
steeltechnglogy between indiaand China;

(b) it so. the details in this regard; and

(c)the time by which these discussions are
likely to be finalised?

{English]

THEMINISTEROF STATEOF THEMIN-
ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV): (a) yes, Sir.

(b) A five member delegation led by the
Minister of State for Steel Visited China from
13thJune, 1993 - 19th June, 1993.

(c) Discussions were held, inter-alia, on
the on-going projects/proposals, exchange of
technology, exportof iron ore from indiato China
and import of cooking coal from China.

| Translaton]

SHRIARVIND TRIVEDI: Mr. Speaker, Sir
the Minister of Steel has given a vague replyto
such animportant question. | would like to know
from the hon. Minister the projects and their
hations were held with the visiting chienese
delegations. The Minister has not fumished all
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these details in his reply. | would like to know
whetherthe Govermment of China has offered
any schemein regard to production of steel in
India, If so, the decision taken in regard to
investmenttobe made therein? Who willinvest
inthat, India or China or it willbe a Joint venture?
Secondly, will Indiaimport coalforthe purpose
of production of steel? if so, the quantum of coal
out ofthat, tobe allotted to Gujaratto produce
steel? | would like to know whether Gujarat will
getits due share ornot.

[English)

SHRISONTOSHMOHANDEV: Sir, dur-
far metallurgical Industry of China along with
other officials. We visited Shougang Baorhan
and Boatman steel plants and one of the mines.
We hadatsoofficial discussions. We expressed
ourdesire as per the trade protocolbetweenthe
two countnes. Chinais supposedto take more
iron ore fromour country andwe, inourtumn, have
offeredto bnng more cookingcoal.

As regardsiron ore, after our visit, adelega-
tionfrom Shougang have held discussions with
Public sectors undertaking and Ministry of steel.

The only problemthat has come is, they
want 60 per cent foreign investment in mines.
Thatis stillto be processed n by the Govemn-
ment. Alegislation is due tocome onthe floor
ofthe Parkament. After that only wecandothat.
They have expressed their desire to take out
sponge iron technology whichisbased oncoal.
Thereis already an agreement betweenMECON
and Onssa Sponge Iron Limited for transfer of
technology. Onthis a further visit of Chinese
Delegation to our country will take place. inthe
pulvernised coal systemwe have expressed our
desiretohaveit. MECON, one of our consultancy
services has already an agreement. But in
Vizag. we are tryingto have an exploration on
this because the coal whichis neededtobe used
for this purpose is not available freely in the
country. We have to make an analysis whether
by importing coal it will be coast effective and
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thisis yetto be done. Cookingcoalis anitem
which any steel plantcan importwith five perce
custom duty whether itis in Gujarat or in any
other state. There is no restriction, but from
chine we have not getto much of clingcoal. It
has not materiafized so far. When it material-
izesif any steel plantfrom Gujaratwants cook-
ing coal we will certainly considerit.

[Translation]

SHRI ARVIND TRIVEDI: Mr. Speaker,

Sir, my second question is, what are the areas

in which tech technology of China has been

found better by the Indian delegation which
visited China? Has that delegation made nego-
tiations with other countries also? Is there any
planto import coking coal from other countries

also?

[English]

SHRISONTOSHMOHANDEV: The steel
technology in China is definitely a success.
Afterindependence when we produced two mil-
liontonnes they produced only one miliontonnes
of steel. Today we have 15 milliontonnesand
they already had production of 70 mithion tonnes.
They expect to increase that to 100 million
tonnes by 2000 A. D. The basic difference
between ourcountry and Chinais thattheir blast
fumace technology is much better andthey had
lot of mini steel plants. Those mini steel plants
are contribution more than 50 per centintheir
country’s steel production which is less cost
effective and the capital expenditure is alsoless.
Thisis one areas where we are interested after
decontroland delicensing. We wantthatthere
should be more steel plants in the secondary
sector and hence, we are trying to talk the mini
steel plant technology from them. But our
sponge irontechnology is very much success-
ful whichis based on coal. They have shown
positive interest for this and we will have more
exchange areonthis.

Apartfromthat, though Chinaisa Commu-
riacpum'ytheiremploymem policy is so good
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thatifthereis an excess, they do nothesitateto
take out the labour and deploy them in some
other area. They do not retrenchthem. They
deploy them in other areas. Under our new
economic policy, we have gotfunds fortraining
of labour and we expert cooperation formthe
trade unions for this purpose. We also do not
wantto retrench, but we wantthe retrenched
labourtobe deployedin some orthe other. Itake
this opportunity to appeal to allthe Membersto
help us inthis respect.

DR. K. D.JESWANI: Sir, Itoofeelthatthe

questionhasbeenrepliedinanhattheartedway.
| have asked whether any Indian team visited
China and the hon. Minister has replied that
team under the leadership of the Minister of
Statefor Steel has visited. | have reports which
have appeared in Swaraj India of 21st June
whereitis stated that india has oftered Iron ore
andconsultancy services to China for sponge
iron and steel sections through the Chinese
companies. The Commerce Minister, Mr. Pranab
Mukherjee, has made this offerto Mr. LiBango,
secretary of the Shanghai Committee of the
communist Party of China duringthe former's
visitto China. | would like to know from the hon.
Ministerwhether Mr. Mukherjee, thethen Com-
merceMinisterhad also visited Chinaduringthe
same period when our team visited.

SHRISONTOSH MOHAN DEV: Sir, as
faras | know, Mr. Mukherjee did visit China. He
visited before my going. He had a discussion.
Chinais very very keenbecause they utilise 20
milliontones ofimportediron ore. There produc-
tion is not much. They also import it from
outside. They are only taking a minimum quaintty
fromus. Butourgovemmenthas made a policy
that the iron ore which are needed within the
country will notbe exported. Any country that
wants iron ore. wants good quality. We cannot
give good quiality atthe expense of the domestic
market. ButChinahastake some captive mines
at Peru. Likethat, they whattotake a captive
mineinindia. They visitedtwominesin Kamataka
andthey areinterestedtohavethem. Theyhave
also visited Chiria in West Bengal. Chain is
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under 1SCO. ltis notyetdecided. We are not
negotiatingon Chiria. On Kamatakamines, we
arenegotiating. As|said, they want60 percent
participation in managementandcontrolwhich
is still to be decided. Once itis decided, then
only, we can offer.

DR.K.D.JESWANI: He has deviatedthe
answer. Why s thisanswernotincludedinthe
main replay?

SHRISONTOSHMOHAN DEV: lamnot

_ supposed to answer about Shri Pranab

Mukherjee’s visit. Itis forthe Commerce Min-

-~ istry.

SHRI MRUTYUNJAYA NAYAK: The
Governmenthas shown afavorable attitude for
settihg up secondsteelplantin Orissa. Inview
of this. the Chief Minister, Crissa has beenin
constant discussion with the foreign countries
like Germany and other countries.

Iwould like to know whetherthe Govern-
ment will considerto give priority to invite China
for joint collaboration in Orissa for setting up
second steelplant.

SHRI SONTOSH MOHAN DEV: The
Government of Orissa is having a project in
Faitarialongwithcapped group of U. K., London.
Swraj Paulisthe proprietor. We have already
inour Foreign Investment Board leasedloseign
investmentinthe projects.

Asregard China, mid-east India, a Delhi

.. ~ basedfirm has started a project with five lakh

tonnes capacity iniron, and steel product which

willultimately go to one million tonnes capacity.

ltisbasedonthe Chinesetechnology. C.M.I.E.

. of Chinaand Mid-East Indiaare collaborating
th

. The projecthas already been taken up.
‘dereis no difficulty with the capes group. We

L~ have given all assurances from, the Govern-

~ mentofindiato give althelptosee thatthe plant

comesinto existence.
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[English)
NTPC Projects

*4.DR. VASANT NIWRUTTI PAWAR:
DR.D.VENKATESWARA RAO:

Willthe Minister of POWER be pleasedto
state: :

(a) whetherthe World Bank has recently
approved a loan of 400 million doliars for he
National Thermal Power Coporation projects;

(b)if so. the conditionalities of he loan;

(c)whether NTPC hasidentified the priority
projects for utilisation of he aforesaid loan; and

(d)ifso, the details of the projects along with
the power generating capacity thereof?

THEMINISTER OF STATE IN THE MIN-
ISTRY OF POWER OF POWER (SHRIP. V.
RAMGAYYA NAIDU) : (a) Yes. Sir.

(b) Astatementisiaidonthe Téngle ofthe
House.

(c) and (d) Vindhyachal Super Thermal
Power Project Stage-I! (2x500 MW) and Rihand
Super Thermal Power Project state-Hl (2x500
MW)have beenidentified as the priority projects
forfundingunderthisloan.

STATEMENT

MAJOR CONDIOTNS BASED ONTHE
DRAFTLOAN AGREEMNT TO BE SIGNED
BETWEEN (BORROWER)AND THEWORLD
BANK

: 1. The Borrower shalltake all steps neces-
s‘:é‘n’y to maintain itsaccountsrevisable ata level
notexceedinganamountequivalentto the pro-
ceedsofits sales of powerfor the two preceding
months.

2. Except as the Bank shail otherwise
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agree, the Borrower shall take all such mea-
sures (including, without limitation, adjustments
of the structure andlevels of its tariffs) as shall
be required to produce, in the financial year
beginining April 1. 1993, funds from internal
sources equivalentto notiessthanfifteenper
cent{15%})oftheannualaverageofthe Borrower's

capital expendituresincurred orexpectedtobe
incurred duringthe Previous, Current and follow-
ingfinancial year, andnotlessthantwenty per
cent (20%) in eachfinancial yearthereafter.

; A

3. The Borrower shall, not later than Sep-

tember 30, 1994, reviews with the Bank the

. results of the study on alternative strategies for

financing the Borrowers’ long team develop-

ment and shall, thereafterimplicit the agreed
recommendations arising from said review.

4.Inrespectof each projecttobefiancee
from the proceeds of the Loan, the Borrower
shallimplicate a resettlement action plan as
agreed upon between the Bank and the Bor-
rower, inatimely manner.

5. The Borrower shall: (i) carry out socie-
economicsurveynotiaterthan December 31,
1994, to ascertain the present socioeconomic
status of Persons affected by the Ongoing
Projects of the Borrower; remedial action
programmesinconstellationwiththe Bankwhich
have astheir objectivethe phasedrestoration of
the economic base of the persons so affected;
and {iii) thereafter, implement such remedial
actionprogrammes.

6. The Borrower shallimplement the Envi-
tonmental Action Plan dated May 10, 1993
agreed upon between the Bank and the Bor-
rower.

7. The Borrower shafl, notiaterthan De-
cember31. 1993, furnishtothe Bank the scope
otthe financial man gent systems review satis-
factory to the Bank to be undertake by the

Bor ¢ ver. and shall review with the Bank. not

e ton
e

ine 30. 1394, the implementation of
.aendstion arnsingfrom saidreview.
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8.Theborrowershall, notlater than March
31,1994, enter mto Bulk power supply Agree-
ments with all the SEBs on regional basis. 4 ;
provided. however, thatat last two such Agree:
ments shallbe signed not laterthan December
31,1993

9. The Borrowershallfumishtothe Bankas
soonasaavailable. butinany casenotiaterthan
sevenmonths aftertheendof eachsuchyear:
{A) certifiedcopies of itsfinancial statements for
such year as so audited; and (B) the report of
such audit by said auditors. of such scope and
insuchdetailasthe Bank shailhave reasonably .
requested.

10. The Borrower shalifurmnish to the Bank.
forthe Bank’s reviewnotiaterthan December 3.1

financial projections forhe nextten years, in:
cludingits invents programme and financing

plan.

11.The Borrower shallcreateinfavorofthe
Bank not {ater than December 31, 1993. an
equitable morigage/chargeinsuchformasthe
Bank may reasonab;y require to constitute by
way of security forthe Loan.

MAJOR CONDITONS BASED ONTHE
DRAFDT GUYATANTEE AGREEMETNTO
BE SIGNED BETWEEN THE GOl (GUARAN-
TOR)AND THEWORLD BANK.

12. The Guarantor shall settle the
outstandings owed such by the SEBs to the
Borrowerthroughthe appropriations from the
Guarantortothe respective state of each such
SEBinaccordance withthe schedule furnished
tothe Bank.

13. The Guarantorshall take all such steps
asshallbenecessarytoecnsure adeqﬁf&‘s@‘
pliedoffuelfor heefficicnt operationof the powes 4
plarts to be financed under the projectby the
time the firstgenerating unit..for each'such plant
shali have beefcommissioned.#
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DR. VASANT NIWRUTTI PAWAR: Mr.
Speaker, Sir, thére is an overali shortage of
power in India. There is acute shortage in
Southem States like MaharashtraandGujarat.
Butatthe sametime, there is a surplus power
in some Northern States. | am glad that the
Govemmentis planningtoincrease its power

generation.

My questionis, before negotiating with the
World Bank, whetherthe Governmenthas ex-
ploredthe possibility of taking loartfrom private
andpublicsectorundertakingsalso. Whatisthe
role of the Power Finance Corporation before
approaching the World Bank?

Secondpartis, they have given priority to
Vindhyachal Super Thermal Power Project
Stage-Il and Rihand Super Thermal Power
Project Stage-Il. | want to know whatare the
criteria for giving priority to these two projects.
While giving priority whether the Power Grid
Corpoation of India has been taken into consid-
eration.

SHRIRANGAYA NAIDU: Regarding the
first question, the World Bank loan and the
private sector investment have nothingto do
witheach other. Theyareindependent. These
projects are financedby the World Bank through
the NTPC andthe NTPChas gotitsowngenera-
tion programme. Private projects are generally
taken up by the State Government with the
assistance of investment from abroad either
NRIs orforeigners. So, thereis noconnection
betweenthetwo.

Asregards selection of these two projects,
thesetwo projects are nearthe pitheads. They
areveryclosetothecoalmine. So, we canavoid
transportation of coal. It may be a marginal
deficitinMaharashtraandsome Southem States,
but all over Indiathere is a deficitandthatis the
reason why we are trying to improve power
generationinthe country as awhole. Wherever
thereis possibility of putting projects faster, we
- aregivingpreferencetothemr. Both Rihandand
Vindhyachalivave allthe clearances and they
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areinadvancedstage ofimplementationandthe
WoddBankhasalsgfavouredttmetwoproiects
ascomparedto others.

As regard the role of the Power Finance
Corporation, itis notdirectly connected with the
World Bankloan. Earlier, the World Bank was
giving moneytothe Govemmentof Indiaandthe
NTPC was getting it. Now this time the world
Bankhas negotiated directly withthe NTPC with
the guarantee fromthe Govemmentof India. The
Power Grid Corporation has nothing to do with
the generation. They only wheel the power
generatedby the various projects and naturally
there is some kind of coordination when the
projects are constructedto see that evacuation
takes place. So. in that way. there is co-
ordination betweenthe NTPC and the Power
Grid Corporation.

NTPCis alsogoingto have jointveniurein
Yamaha nagar and Godavari.

DR. VASANT NIVRUTTI PAWAR: My
second supplementary s this. The hon. Minis-
terhas mentionedthat the sites which are se-
lected are nearthe coal mines. So, Iwouldlike
to know what will be the cost of generation in
these twoprojects and secondly. whatprecau-
tions are being taken by the NTPC for the
efficienttransmission, conversion and distribu-
tion of power all over the country.

SHRI P. V RANGAY YA NAIDU: At the
moment. NTPC supplies power at 72 paise per
unitto various States and whenthey takeupa
new project, we have tocalculate onthe basis of
the capital cost as well as running cost and we
shallsee thatthe cost of supply fromNTPC does
not exceed much when compared to what is
beingsupplied atpresent.

DR.VASANT NIWRUTTIPAWAR: What

_isthecostof generation?

SHRIP.V.RANGAYYANAIDU: Itvanes .-
from projectto project. Ifc dependsonthe age of
the projects. Inthe older projects. the cost of
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generationis very .lowandin the new projects,

because of the high costinvoived, itis slightly

higher.

Asvegards transmission, | have already
s>aid that NTPC is no longer connected with
transmission. Associated Transmission as
well as grid is taken care by the Power Grid
Corporationandifthe State Governmentshave
totakepowerfromthe NTPC projects, they have
‘o buildtheirown transmissionlines.

- Translation)

SHRIMOHAMMAD ALIASHRAF FATMI:

Mr. Speaker, Sir, | wouldlike toinformthe hon. .

Minister thatthe requirement of Bihar is about
1988 megawatt of electricity. whereas only 350
to 400 megawatt is being made available to
Bihar, which comesto about 28 per cent of the
requirement. The GovernmentofIndiais getting
loan from the World Bank. Is there any
programme ofthe N. T. P.. C. tosetup aproject
in Biharwith the assistance of the World Bank
so that its power requirement could be metto
someextent? ¢

[English]

SHRIP.V.RANGYYANAIDU: This ques-
tionis outside the purview of the main question.
Ineed aseparate notice for t.

[ Translation)

SHRISATYADEO SINGH: Mr. Speaker,
Sir, | would like to draw the attention of the hon.
Ministerto Si. No. 5of the statement thathas
beenlaid onthe Table ofthe Houseinwhichithas
beensaidthat-

[Englfen]

“The borrower shall carry out socio-eco-
nomic surveys not later than December 31,
1994, toascentain the present socio-economic
status of persons affected by the ongoing

projects.....
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[Translation]

Mr. Speaker, Sir, through you, | would like
toknow fromthe hon. Minister whetherhe has
conducted any survey in regard to socioeco-
nomic status of people residingin Vindhyachal;
area or not. What are these points of survey
earmarkedby the World Bank onwhichitwould
grantloan?

[English}

SHRI P. V. RANGAYYA NAIDU: The
power generated us suppliedtothe entire State
andnotonlyto Vindhyachal areaalone. infact,
thissurvey has already been conductedandthe
result of was communicated to the Worldbank.
We are satisfied with the survey conducted.

WRITTENANSWERS TOQUESTIONS
[English]

Power Generation Capacityin
Meghalayaand Assam

*5.SHRIPETER G. MARBANIANG:
SHRIPROBIN DEKA:

Willthe Minister of POWER be pleasedto
state:

(a) whether some proposals are gending -
with the Union Government for approval for
increasing the powergeneration capacity of the
existingpower plantsin Meghalayaand Assam;

(b) if so, the details thereof; and

(c)the names of the Power plants where
additional power generation capacity is likely to
be created during 1993-94 in each State?

THE MINISTER OF POWER (SHRI N.K 3
P.SALXE): (a) and (b) No Proposalforincreas- i
ingthe power generationcapacity inthe existing
power plantsin Meghalayais pending with the
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Union Government. Only one scheme for addi-
tion of 2 Nos. of 30 MW capacity each of Gas

~ Turbine sets at Namrup in Assam is under

examination of the Central Electricity Authority
(CEA). The Assam State Electricity Board
(ASEB) had submitted a prejectreportin July,
1990 atan estimatedcostof Rs. 140.10crores.
However, as on date essential inputs of gas
linkage and environmental clearances are not
available. The scheme could be taken up for
techno-economic clearance of CEAassoonas

apendinginputs are supplied by ASEB.

{c) No additional generation capacity is
likely to be commissioned during 1993-94
Meghalaya. In Assam, 60 MW additional gen-
eration capacity is expected to be commis-
sionedduring 1993-94 inthe Lakwa Gas Turbine
project.

Functioning of DTC

*6. SHRI JEEWAN SHARMA: Will the
Ministerof SURFACE TRANSPORT be pleased

- tostate:

(a) whetherthe DTCis crippled due tolack
of propermanagement/guideline and supervi-
sion;

(b)ifso, the reasons thereof;
(c)the details of he measurestakensofar
toimprove the functioningof DTC andits fleet;

and

- (d)the number of newbusesaddedtothe
DTC fleetduring each of the last three years?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTIER): (a) No, Sir.

(b) Does not arise.

(c) The Government have been continu-
ously monitoring the performance of DTC with

~ aviewtoimproveits functioning. Asaresultand
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due to better maintenance practices and

economy in expenditure, the following have
undergone animprovement:-

i) Fuel efficiency (KMs. driven perlitre);

it) Tyre life;

iii) Accidents have come down;

iv) Break downs have come down.

Pluggingleakage of revenueis ananother
measure which DTC undertakes througheffec-
tive checking.

(d) The numberofnewbuses addedtoDTC

onreplacement account duringthe last 3years
is as under:- ‘

Year . No. ofbuses addec
1990-91 105

1991-92 535

1992-93 235

[ Translation]

KandiaPort

*7.SHRISURENDRA PAL PATHAK:
SHRIRABIRAY:

Will the Minister of SURFACE TRANS-
PORT be pleasedtostate:

(a) whetherthe Government have signed
an agreement with any multinational company
for production of saltat Candela Port:

(b)if so, the details thereof;

(c)whetherthe Kandlafort Trusthad made
any recommendations in this regard; and

-(d) if no, the reasons for handing over
thousands of acres of land of the Port to multi-
nationalcompany?
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THEMINISTEROF STATE OF THEMIN-.
ISTRY OF SURFACE TR.I-\NSPORT (SHRI
JAGDISHTYTLER) (a) No Sir.

(b) Does notarise.

(c) The Port Trust cid notfind the proposal
acceptable.

(d) Noland has beer handedovertoany
multinational company.

Demand and Supply of Power
*8.DR.CHINTAMOHAN
Willthe Minister of POWER be pleasedto
state: -

(a)whetherthe Governetmnhaveassessed
the requirement of power into the country for
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each of the year during the Eighth Five Year
Plan;

(b)if so, the details thereof;

{c)whether any afrangements have been
made to make the power available as perthe
requirement;

(d) if so, the details thereof; and
(e)ifnot, the reasons therefor?

THE MlNiSTER OF POWER (SHRIN.K.
P.SALVE)

(a)and (b) The Fourteenth Power Survey
Comrhittee constituted by Government has
assessedthe requirement of powerforthe Eighth
Five YearPlanas follows:-

Year Energy Requirement PeakLoad
(MxWh) (MW)
atpower station busbars

1992-93 308162 54634

1993-94 333407 59122

1994-95 359612 63760

1995-96 386970 68541

1996-97 416274 73656

(c)to(e)Acapacity additionprogrammeof  [Engiish)

30, 537.7 MW has been envisaged during the
Eighth Five Year Plan 1992-97), which com- Visit of Foreign Minister of
prises 9282.2 MW of hydro, 20155.5 MW of israel

thermaland 1100MW of nuclear power. Based
onthis capacity addition and the demand as-
sessed in the Fourteenth Power Survey, the
countryis estimatedio have apeakingshortage
0f20.7% and anenergy shortage of 9.0%inthe
terminal year of the Eighth Five Year Plan.

"9  SHRIBIRSINGHMAHATO:
SHRIB.N.REDDY:

Willthe Minister of EXTERNAL AFFAIRS
bepleasedtostate:
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(a) whether the Foreign Ministerof Israel
visited Indiarecently;

(b) if so, the subjects discussed and the
outcome of the visit;-

{c) whether any agreement/protocaiwas
signed duringthe visit; and

(d)ifso.the salientfeatures thereof?

THEMINISTEROF EXTERNALAFFAIRS
(SHRIDINESH SINGH): (a)to (d) The Foreign
Minister of Israel Mr. Shimon Peres, paid offi-
cialvisitto IndiafromMay 17t0 19, 1993. This
was the first high political-level; visitsince the
establishmentpt diplomatic relations between
IndiaandlsraelinJanuary 1992.

Possibilities of cooperation in areas like
agriculture, water management, solar energy,
trade, tourism and culture were discussed.
Views were also exchanged on regional and
internationa; issues of mutualinterest. ltmade
agoodbeginningfor develcpment a mutually
beneficial relationship between the two coun-
tries.

- Three agreements on Tourism, Culture,
Science and Technology, an MOU on Eco-
nomic Cooperation, and on Agreed Minutes for
consultation between the Fcreign Ministries of
both Govemments were singed duringthe visit.
These Agreements are ofgeneral natureandare
intendedto lay the basis for future cooperation
forour mutual benefit.

Kashmirlssue At UN Conferenceon
Human Rights

*10 SHRIGEORGE FERNANDES: Will
the Ministerof EXTERNAL AFFAIRS bepleased
tostate:

(a) whether Pakistan raised Kashmirissue
atthe recent UN World Confzrence on Human
Rightsheld at Vienna;
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(b) if so, the details thereof; and

(c) the response of Indian delegation
thereto?

THEMINISTEROF EXTERNAL AFFAIRS
(SHRIDINESH SINGH):(a)to (c) The leader of
the Pakistani delegation Begum Nusrat Bhutto
inthe Plenary statementinter alia alleged that
campaign of repression was beingcarried out by
Indiainthe State of Jammu and Kashmir.

The Indian delegation retuted Pakistan’'s
allegations and pointed out Pakistan's support
to terrorism and secessionism in india, and
reaffirmed that Kashmir is an integral part of
India and no one can change the boundaries of
the nation. India’s nght of reply was exercised
by Dr. Faroog Abdullah.

US Attackonlraq

*11 SHRISUDHIRGIRI:
SHRIINDRAJIT GUPTA:

Willthe Minister of EXTERNAL AFFAIRS
be pleasedtosstate:

(a) the stand taken by the Government on
therecentUS attack onlraq:

(b) whether Iraq approached the Union
Govemimentfcr any kind of help; and

(c)itso. thereactiontheraio?

THEMINISTEROQF EXTERNALAFFAIRS
(SHRIDINESH SINGH): (a) An official state-
mentwas issuedon June 28. 1993 expressing
Govemment of India's stand onthisissue. The
Statementis annexed.

(b) whilethe Govemment of iraq has briefed
India about the incident . no specific help has

beensought.

(c)Doesnotarise.
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STATEMENT

The Govemment of indiais against state-
sponsoredterrorism. We are ourselves victims
of state-sponsoredterrorism from across the

borderinthe west. We support action against -

state sponsoredterrorism. Ontheotherhand,
we are concemed aboutthe violation of national
sovereignty. Suchphenomenacanaffectpeace
sand stability in the West Asianregion, where
assiduous efforts are on to further the peace
process. We have sympathy for the people of
Iraq and regret that the civilian population has
suffered. We hopethatall disputes willbe settied
peacefully without resorttoforce. New Dethi

June28,1993
[ Translation]
Fruits and Vegetables.

*12.SHRIMATISAROJDUBEY:
SHRIBHUPINDER SINGHHOODA:

Wilithe Minister of FOOD PROCESSING
INDUSTRIES bepleasedtostate:

(a) whetheramajor portion of the fruits and
vegetable producedinthe country eitherwasted
orperished every year;

({b)itso, the steps taken or proposedtobe
taken by the Governmentinthis regard;

(c) the percentage of total production of
fruts and vegetables processedinthecountry;

(d) whether the Government propose to
take any stepsto encourage the processing of
fruits and vegetables;

(e)if so, the details thereof; and

(fythe steps taken/proposedtobetakenfor
the export of processedfruits and vegetables?

THEMINISTEROF STATE OF THEMIN-
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ISTRYOF FOODPROCESSING INDUSTRIES
(SHRITARUNGOGO!): (a) togpAtthough no
survey has been conductedto assessthe wast-
ages of fruits andvegetabiles, according to re-
portof group of perishable Agriculture Com-
modities preparedinMay. 1981 underthe Chair-
manship of the thenMember, Planning Com-
mission Dr. M. S. Swaminathan, itis estimated
thatupto40% ofcentainfruits and vegetable goes
waste due to non-availability of appropriate post
harvestinfrastructure and perishability of the

product

_ Itisestimatedthatatpresent 1%ofthetotal
fruits and vegetables in the country are pro-
cessedforvalue added products.

In orderto encourage investmentin pro-
cessingof fruits and vegetable, the Govemment
has excepted excise duty on all processed fruit
andvegetable products, allowed automatic ap-
provalfor foreign equity upto 51%, liberalised
proceduresforforeigntechnology agreements,
andhiring offoreign technology, reducedimport
duty on capital goods from 40% to 25%. Be-
sides, the Ministry formulated several develop-
mental schemes as has been given in the at-
tached statement for providing assistance to
various organisation such as state Govemment
undertakings, joint sector undertakings, coop-
erative sector. voluntary agencies, private sec-
tor, etc., for setting up/upgrading of fruit and
vegetable processingindustries. developingthe
infrastructures, training infruits and vegetables
processing, marketing of product and develop-
mentof backwardlinkages. etc. National Horti-
culture Board also provides assistance forset-
ting up postharvestinfrastructure.

Inorderto encourage exportsof processed
fruits and vegetables, the scheme of 100%
Export Oriented Units is proving beneficial.
Besides, promotional bodies such as Agricul-
tural Products Export Development Authority
(APEDA}is providing assistance tothe expon-
ersbylocatingthe markets. etc. Theschemefor
developmentof export infrastructure such as
cold storages at exist points, transport infra-
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structure, etc., is also being implemented by
APEDA in collaboration with this Ministry.

STATEMENT
Sr. No. Name of the Plan Schemes

1.Scheme for Food processing and Train-
ing Centresin Rural Areas.

2.SchemeforAssistanceto State@ovem-
ment Undertakings and cooperatives for Estab-
lishing or Upgrading of Fruit and Vegetable
Processingfacilities.

3.Schemeforstrengtheningbackwardfink-
ages forthe Fruit and Vegetable processing
Industries.

4. Scheme for Deveiopment of infrastruc-
ture for Mushroom cultivation and processing.

5. Scheme for development and process-
ingofhops.

6. Scheme for generic advertising of pro-

cessingfood andfor providing marketing assis-
tance.

7. Scheme for research and development
infood and vegetable processing.

8. Assistance forinfrastructure forfruitand
vegetable products (from 1993-94)

New Telephone Exchanges

*13. SHRIGOVINDA CHANDRAMUNDA:
Will the Minister of COMMUNICATIONS be
pleasedtostate:

(a) whether the Government pmpése to
opennew telephoneexchanges duringthe cur-
rentyear.

(b)itso, the details thereof, state-wise; and

(c) the time by which the above telephone
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exchanges are likelyto be commissioned?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) Yes Sir.

(b)Anewtelephone exchange ataplaces
generally opened when he paid registered de-
mand fortelephone connections reaches 10or
more. Being acontinuous process no specific
state-wise details are readily available. How-
ever, 1000newtelephore exchange are planned
tobe opened during 93-34 in the country.

(c) ByMarch, 1994.

[English]
Times Slots on Doordarshan
*14- SHRIMATI GEETA
MUKHERJEE:
SHRI K. RAMAMURTHEE
TINDIVANAM:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state: (a)
whetherthe Doordasrshan proposetostartsat-
eflite beamed channels to entertain private pro-
ducers; and

(b)if so, the criteria adopted for allotment
oftime-slottothe producers onthese channels?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK. P.SINGHDEO): (a)and (b)
Govemmenthas announcedthe schemetoaliot
time slots to private parties on the Entertainment
(Metro) andfourother satellite channels, namely,
sports, Business News and Current Affairs,
EnrichmentandMusic, onthe principie of ‘First
Come First Served basis.

Subsidies to Pilgrims

15 MAJ. GEN. (RETD) BHUWAN
CHANDRA KHANDURL:
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SHRIMOHAN RAWALE:
Willthe Minister of EXTERNAL AFFAIRS
be pleasedtostate:

{a) whetherthe Govemment are providing
any subsidy of monetary grantto pilgrims going
abroad on religious pilgrimages;

(b) if so. the details thereof;

(c) the amount spent on such subsides/
grantsduringthe lastthree years, year-wiseand
pilgnmage-wise;

(d) the normis prescribed for providingsuch
subsidies;

(e)whetherthe Govemmenthave anyplans
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toreview the scheme; and

(f)if so, the details thereot?

THEMINISTEROF EXTERNALAFFAIRA
(SHRIDINESHSINGH): (a) to (b) Government
of india have been providing organisation and
logistical support to the Hindu/Sikh pilgrims
visiting shrines in Pakistan; pilgrims visiting
Kailash Mansarovar: and Mulsim pilgrims pro-
ceeding tor Hajto Makkah. inthe case ot Haj
pilgrims, besides the organisational assistance.
Govemmenthave beenamrangingspecial fares
bothby seaandair.

Following are the details »f subsidy on arr
andseatravel by Haj pilgrims inthe last three

years.

No. of pilgrims

Year Air Sea Total
(Rs.incrores)

1991 8.12 288 11.00 24,586
1992 654 37 11.61 24.000

+1.36A
1993 1400 396 27.33 25,000

+1.07B

+8.30c

(A) for Indian Airlines chartered flights
between port Blairand Madras necessitated by
diversion of ship for Haj pilgrims)

{(B) cost of Indian Airfines chartered flights
between port Blair and Madras from April 5to
~ April, 30, 1993 before the vessel; M. V. Fibiwas
. inducted intothe island’s service}

{(C)costof charterof M. V. Fibi deployed
for the commuters form A&N islands. The
vessel wasinductedinto theislands service for

the duration of M. V. Nicobar's absence for Haj
duty}

Passages atspecialrates are providedto
the pilgrims selected through the process of
draw of lots (Qurrah) under the arrangements
madethroughthe Haj Committee. Assistance
is providedto meet the requirements of Indian
pilgrims proceedingon Haj.

The level of support for the Haj pilgrims
transportation is reviewed annually inorderto
determine the appropriate passage cost.
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" [Translation]

Japanese Assistance For Power
Sector

*16.SHRIKESHRILAL: —
SHRIDHARMANNA MONDAYYA
SADUL:

Willthe Minister of POWERbe pleasedto
state:

() whetherthe Govemmenthave received
recently andfinancial assistance fromJapanfor
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(b) if so, the details of the projects to be
assistedtherefrom; and

(c)theextent upto which Japanese assis-
tance likely to help in the generation of powerin
the country?

THEMINISTEROF POWER (SHRIN.K.
PSALVE): (a)to(c)yes, sir. Out of the total aid
forindia of 119.64 billion yen forthe year 1993-
94 announcedbythe Govemment of Japanatthe
Aid Indian Consortium meeting heldin Paris on
1stand2ndJuly, 1993, 68.25billion Yen, equiva-
lentto about Rs. 1840crores, is forthe following

the development of power sector; three power projects:-
Name Implementing Capacity Aid Amount
Agency (MW) {inbillion Yen)

1. Faridabad Gas Based National Thermal 400 2354
Thermal Power Plant PowerCorporation

2. Bakreshwar Coal Based West Bengal Power 420 27.07
Thermal Power Plant Development
Corporation

3. Anpara ‘B’ Coal Based Uttar Pradesh 1000 finaltranche
power plant State Electricity of17.64
(on going) Board

Power Supply in Delhi capital at present and the quantum of power

*17.SHRI BRU BHUSHAN SHARAN
SINGH:
SHRIMATI VASUNDHARA RAJE:

Willthe Minister of POWERbe pleasedto
state:

{a)whetherthe four power stations in Dethi
are generating power half of their capacity at
Present;

(b)if so, the details thereot and the reasons
therefor,

(c) the quantum or power required for the

available againstit; and

(d) the details of the vanous schemes
launchedfor increasing the power generation
the capital?

THEMINISTEROF POWER (SHRIN. K.
P.SALVE): (a) and (b) The four power stations
in Delhi have generated power during April-
June, 1993 atthe following plant Load Factor:-

1. Badarpur Thermal Power Station  70.6%
2. lruwmsmaPowerStaﬁon. 39.05%

3. Rajghat Power Station Q380
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4. Gas Turbines 82.0%

The lowlevel of generation at Indraprastha
Station is due to the shut down of one unit for
averhauling/renovation and outage of another
unitduetofailure of itsturbine rotor. Thereduced
output at Rajghatis due tothe problernsinits
stabilization andthe units beingunder shutdown
for carryingout repairs of Ash Handling Systenv
Electrostatic Precipitators for controlling the
poliution.

(c) Againstthe energy requirement of 2860
MU in Delhiduring April-dune, 1993, the avaii-
avilitywas 83MU.

(d) With a view to meet the futﬁre power
requirements of Delhi, 3x34.07 MW Waste Heat

Recovery Units are beinginstalled at Gas Tur-

bines and setting up 0f400/450 MW Gas-based
Thermal Power Station at Bawanais also envis-
aged. Delhi will also have 90% share in the
National Capital Thermal Power Project (840
MW) comingup at Dadri (U. P.).

Ll

[English]
Farakka Hydro-Electric Project

“18. SHRi ZAINAL ABEDIN: Willthe Min-
~ isterof POWER be pleasedto state:

(a) whetherthe proposed Farakka Hydro-
electric projectin WestBengal has since been
cleared;

(b)ifno, the reasoné therefor; and

(c)thetime by whichthe finalclearanceis
likely to be accorded by the Government?

THEMINISTEROF POWET (SHRIN. K.
P. SALVE):(a) to (c) The proposed Farakka
Barrage Hydro-electric Project (5x25 MW) was
foundtobeinorderby Central Electricity Author-
ityon 11th Nov.. 1991 forexecution by Farakka
Barrage Hydro electric Project Authority, atan
_ estimatedcostof Rs. 601.69 crores at Septem-
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ber, 1991 price level, subjecttothe followmg
condmons -

(i) Clearance ofthe projectby Mcmstry of
Water Resources.

(i) Concurrence by various beneficiaries
of the region to purchase power from
the projectatthe sale cost determined
by Government from time to as per
prevailingnorms.

(i) Clearances of the Project from envi-
ronmental and forest angel from Min-
istry of Environment and Forests
(MOEF).

Thefinaltechno-economic clearance of

 theprojectby Central Electricity Authority would

be given after the above conditions are met.
Thereaiter the project will be posedforinvest-
ment approvaiby the Planning Commission.

[ Translation)
Crome Ore Mines

“19. SHRI RAJESH KUMAR: Will the
Minister of MINES be pleasedto state:

(a) the total number of come ore minesin
the country atpresentandthe | cations thereof,
state-wise;

(b) whether some ofthe crome ore mines
have beengiven onlease to private sector;

(c) if so. the details thereof; and

(d) the names of mines being run by.the
state Governments?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF MINES (SHRI BALRAM SINGH
YADAV): (a) As perthe information received
fromthe Indian Bureau of Mines andthe State
Govemment of Orissa, the State-wise distribu-
tion of chrome ore mines s as follows:
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Orissa‘ : 2
Kamataka : 5
AndhraPradesh 1
Maharshtra ; 1
Manipur : 1

(b) and (c). Yes, Sir. The details of the
chrome mines giventothe Private Sector State-
wise are indicted below:

Orissa s 8
Andhra Pradesh ; 1
Maharsh;ra : i
Manipur : :  1

(d) The Taliangi Mine in Jajpur District,
Orissais being run directly by the state Govern-
ment at present engaging M/s. IDC Limited, a
public sector undertaking, asitsagent.

SRAVANA4, 1915 (SAKA)
[English)
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Mini Steel Plants
*20SHRIR. SHRENDERREDDY: Wilithe
Minister of STEEL be pleasedto state:

(a) thetotallicensedproductioncapacityof *
mini steelplantsin Andhra Pradesh, Karnataka,
Kerala, Pondicherry and Tamil Nadu;

(b) whetherthe production capacity has
been adversely affected by the hikeinimport
duty and excise duty;

(c)whetherthe steel Furnace Association
of India, Southem Region has soughtcomplete
withdrawal of import duty on steel scrap and
sponge iron and also cutin excise duty; and

(d) if so, the reaction of the Government
thereto?

THEMINISTEROF STATEOF THE MIN-
iISTRY OF STEEL (SHRISONTOSHMOHAN
DEV): (a) Thetotallicensedproduction capacity
of electricare furnace units (ministeel plants) in
eachofthestatesof Andhra Pradesh, karnataka,
Kerala, Pondicherry and Tamil Naduis given
below:

Sl.No. State No. of Capacity
Units (intonnes)

i - Andhra Pradesh 8 2,82,800
e Kerala 1. 50,000
3. Karnataka 12 5,06, SOO
i Pcn'dicherry 3 1,97,000
5 TamilNadu 6 3,28,800

However, the iron and steelindustry has
been delicensed with effectfromJuly 1991 and
setting up of new production capacities does not
require an industrial license if the locationis not
inarestrictedarea.

{b) The production of electric are furnace
units is affected by various factors such as
markerdemand, inputcosts availability of power,
etc. Theindustry has representedthatincrease
of import duty on steel melting scrap and in-
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crease of excise duty on steel productsinthe
Budgetfor 1993-94 has adversely affected their
production.

(c) The steel Furnace Association of India,
Southern Region, has sought complete with-
drawal of import duty on steel scrap and sponge
iron and reduction of excise duty on steel prod-
ucts.

(d) The representations madebytheindus-
try are under consideration of govemment.

[Englishj
Electronic Exchdngesin Orissa

1.SHRIARJUN CHARAN SETHI: Wilithe
Minister of COMMUNICATIONS Pleased to
state:

(a)Whetherthe Gowvt. proposetoopennew
telephone electronic exchanges in Orissa;

(b) i so, the details withlocation thereof and
particularly at Bhadrak;

(c)the amount likely tobe involved therein;
and .

(d)the time by which these are likely to be
e sionod? _

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) Yes, Sir.

(b) Details of new exchange plannedtobe
set up during 1993-94 in Orissa Circle are
placedat Statement attached. At Bhadrak, the
existing MAX-1i Exchange is proposed to be
replacedby 2048 ILT Electrcnic Exchange dur-
ng 1993-94.

(c) The approximate cost of the above will
be Rs. twenty eightcrores.

(d) These exchanges are likely tobe com-
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missioned during 1993-1994.

STATEMENT

NAME OF THENEWEXCHANGES (DIS-
TRICT WISE) INCLUDED IN 1993-94 °
COMMISSIOKNG PROGRAMMED FOR
ORISSA

BALASOREDISTRICT

1. Anantapur

2.Rajghat

3.Nauda

4.Balasore

5.Bhadrak

MAYURBHANJDIOSTRICT

1. Manitri

2.PurunaBaripada

3.Kuamara

4. Goprumabhisani

5.Kuchai

6.Baripada

BOLANGIRDISTRICT

1. Takula

PHULBANTDISTRICT

1. Dhalpur

2. Dasingbasri

CUTTACKDISTRICT

1. Nandipur
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2. Biribati

3. karilopatna

4 Kalan

5. Purunahat

PURIDISTRICT
1.Madhyakhanda

2. Baliput

3. Kuhudi
4.Sisupalgarh
5.Sarada .

6. Mahipur
7.Mancheswar

8. Puri

DHENKANAL DISTRICT
1. Talamula
2.Jarapada
3.Godibandh
4.Pingua

5. Guneibil

6. Mathakargola
GANJAMDISTRICT
1. Choudhuri-Tikarpara
2.Sikula

3.Gumma

SRAVANA4, 1915 (SAKA)
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4.Berhampur

SAMBALPURDISTRICT
1.Laumunda

2.Gosala

3. Bhojpur

4.Subalaya

5. Barkot

6. Khasimal
SUNDERGARHDISTRICT
1.Gurundia
2.Mahapada

3. Rourkela
KEONJHARDISTRICT
1.Janghira

2.Bansapal
KORAPUTDISTRICT
1.Khatiguda

2. Sunki

3. Mathiti

4.Kodinga

5.Kundra

6. Raighar

7.Chhandahandi

54
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| Transiation)

Supply of Power toirrigation Pumps
InU.P. .

2.SHRIUDAY PRATAP SINGH:
SHRIARJUN SINGH YADAV:

Willthe Minister of POWERDbe pleasedto

state:

(a) whether the Government propose to
provide grants for supply of powertothe farmer
sin Uttar Pradesh for operatingtheirirrigation

pumps;
(b)if so, the details thereof;

(c)whetherthe Goverment have fixedany
targetin this regard during 1993-94; and

(d) if so, the details thereof?.

THEMINISTEROF STATE IN THE MIN-
ISTRY OF POWER (SHRI P.V. RANGAY YA
NAIDU}:

(a)to (d) Thereis no proposal under con-
sideration of the Union Governmentto provide
grantsforsupply of Powertothe farmer in Uttar
Pradesh foroperating theirirrigation pumps.

STD/PCQOinBihar

3 SHRI RAM LAKHAN SINGH YADAV:
Will the Minister of COMMUNICATIONS be
pleasedtostate: :

(a) the number of S.T. D./I.S. D. Public
telephone Centres workingin Bihar at present;
and

(bj the number of applications lying pend-
ing for he allocation of such new booths inthe
state?

THEMINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a)Atpresent 1375STD/ISD PCOsare

JULY 26,1993

Written Answers -~ 56
workingin Bihar.

(b) The number of applications lyingpend-
ingforallocation of STD/ISD public Call Officers
inBiharis 177.

[English]

housesfor Telecom Employeesin
Chandigarh

4. SHRi PAWAN KUMAR BANSAL: Will

‘theMinister of COMMUNICATIONS be pleased

tostate:

(a) whethera piece of land was allotted to
the Department of Telecommunicationin Sec-
tor44-A, Chandigarhin 1984 for construgction of
residential houses fortheiremployees;

(b})if so, the details thereof;

(c)thereasonsfornotstarting the construc-
tionsofar

{d)whetherthe construction of houses of
officers overlandacquiredin 1990in Sector 30
has already been completed: and

(e)if not, the reasons therefor?

.THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) Yes, Sir.

(b) 1.80 acreas of land for construction of
staff quartersin Sector44-A Chandigarh had
been allotted inthe year 1984.

(c) The drawing submitted by the Telecom
Departmentwerenotapprovedby U.T. (Admn).
, Chandigarh. Revised drawings are under
preparation.

(d) Construction of 8 guarters (6 in Phase-
I, 2in Phase-Il) completed.

(e) The remaining 4 quarters willbe con-
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structedin future as per needs.

[Translation)
National Highways in Bihar
5. SHRI MOHAMMAD ALI ASHRAF
FATMI: Will the Ministerof SURFACE TRANS-

PORT be pleasedtostate :

(a) whetherthe govemmenthave received

propose regarding new National Highways in .

Bihar;

(b) the details of the roads proposedtobe
declared as National Highways in Bihar during
the Eight Five YearPlanand :

(c)thetime by whichthese roads are likely
to be declared as Naticnal Highways ?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLERY): (a)to(c). Yes. Sir, Dueto
limited allocation of funds for National High-
ways inthe 8th Plan, itis difficult at this stage to
declare any new National Highways in any state
including Bihar.

Construction of Bridges, M.P.

6. SHRI VISHWESHWAR BHAGAT: Wili
the Minister of SURFACE TRANSPORT be
pleasedtostate:

(a) the number of bridges constructed on
national highways in Madhya Pradesh during
1992-93 andthe number of bridges proposedto
be constructed during 1993-94. location-wise .

(b)the number of bridges repaired/under
repaironnationalhighways inMadhya Pradesh
duringthe lasttwo years. and

(¢)the details of the expenditure incurred

onthe repair of these bridges on these national
highways during each ofthe lasttwovears ?

SRAVANA 4, 1915 (SAKA)
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THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLERY): (a) in Madhya Pradesh
during the year 1992-93, 4 bridges viz. one
bridge on NationalHighways No. and 3bridges
on National Highways No.3 have been con-

structed. Thirty fourbridges are proposedtobe
constructed during 1993-94 as detailed below:

National HighwayNo. 3 16bndges
National Highway No.6 1 bridge
National HighwayNo. 7 10bridges
NationalHighwayNo.12  3bridges
National HighwayNo. 16 1bridge
National Highway No. 26 1bridge
National HighwayNo.43  2bridges

(b) During Last 2 years. the number of
bridges repaired/under repairis 8.

(c) Expenditure incurred on repair of
bridges dunng 1991-92 and 1992-93is Rs.41.19
lakhs, and 21.47 lakhs, respectively.

[English}

Pooling of Researchinputs of SAARC
Countries

7. SHRIATAL BIHARI VAJPAYEE: Wil
the Ministerof EXTERNAL AFFAIRSbe pleased
tostate:

(a) whetherthere is any proposaltopoolthe
research inputs of member countries of the
SAARC fordevelopmentandcooperationinthe
region; and

(b) i s0. the detailsthereot ?

THE MINISTER OF STATE IN THE
MINISTERY OF EXTERNAL AFFAIRS (SHRI
SALMANKHURSHEED): (a)and (b). Yes. Sir.
The Heads of State/Government of SAARC
Nations agreedinprinciple atthe second SAARC
Summitin Bangloure inNovember, 1986thata
SAARC Documentation Centre wouldbe setup.
twould be located inindia. in accordance with
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adecisiontaken at the fifth SAARC summitin
November 1990in MALE. Initially the Institute
for Studiesin Industrial Development, new Delhi,
was designated forthiswork. Subsequently, a
decision was taken of shift the Centre to the
Indian national Scientific Documentation Cen-
tre (INSDC), New Dethi.

The objectives of the centre would be to
provide rady and easy accessibility to informa-
tion for scholars and academics in vanous
fields of cooperation among the SAARC coun-
tries. In particular it would provide information
about. and make available to scholars, pub-
lished literature in specified fields of science
andtechnology and developmental matters, and
serve as a centralised repository for all scien-
tic technical and developmental literature pro-
ducedinthe region. It would standardise and
work out modalities of exchange of SAARC
documents. and at a later stage, access to
international data bases. Work would alsobe
undertaken to computense relevant operations
and services and to evolve an electronic data
network inter-connecting allthe NFPs, SDCs,
SAARC Secretariats and other relevant re-
gronal institutions. andto train manpowerinthe
fields of information science andtechnology.

Telecom Project ‘IRIDIUM’

8. SHRI MANIKRAO HODLYA GAVIT:
Will the Minister of COMMUNICATIONS be
pleasedtostate:

(a) whetherthe Government have cleared
the global telecom project ‘Indium’ for invest-
ment by the Indian entrepreneurs regarding
handheldtelephones connecting people across
the global: and

(b) i so. the details thereof including its
cost offeredto the Indian investors ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) and (b). M/S Infrastructure Leasing
and Financial Services Ltd. who intendto par-
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ticipate inthe ‘Indum’ project have beencom-
municated by Departmeni of Telecommunica-
tionsits willingness tograntalicense onanon-
exclusive basis under Indian Telegraph Act
1885 forprovision of global personal communi-
cation service through "Iridum’ project under
detailed terms andconditions tobe agreed upon
induecourse. Itis also agreedthat use of radio
frequencies required for the project can be li-
censed after ensuring satistactory completion
of national and Intemational coordination in this
matter. Details of cost offeredto Indian investor
arenotknown.

External Publicity

9. DR. SUDHIR RAY: Wilithe Minister of
EXTERNAL AFFAIRS be pleasedto state the
measurestaken/to be takenbythe Government
to lighten the image of the country abroad in
vanous spheres through external publicity ?

THEMINISTEROF STATEINTHEMIN
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED): External Publicity
Division of MEA and missions andposts abroad
projectabalanced view of india, of the positive:
developments in the country as well as the
policies of the Government, other aspectof our
vibrantand ancient civilisation, andthe signifi-
cant strides we have made in difference areas
such as agriculture. industry. science &tech-
nology. and the sociat welfare for our cities.
through regularbnefings of the media. distnbu-
tion and exhibition of books and pamphilats
photographs and audio-visual matenal includ-
ing films and documentaries. interaction with
opinion-makers, official and politicians world-
vade.

| Transtation]

Target for Telephone Exchangesin
Guijarat

10. SHRIN. J. RATHVA: Willthe Minister
of COMM: NICATIONS be pleasedto state:
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(a) whether the number of telephone ex-
changes set up in the rural areas of Gujarat
particularly in Chhota Udaipur region during
1992-93is much less than the targetfixed;

(b)ifso. the reasons thereforand the detais
thereof; and

(c) the steps taken to achieve the target
fully?

THE MINISTER OF STATE OF THEMIN-
ISTRY OF COMMUNICATION (SHR!SUKH
RAM):(a) No, Sir, 88 Nos. of exchanges where
commissioned in Gujaratas againthe target of
65Nos. duning 1992-93.

inChhota Udaipur 5 exchanges were con-
verted into electronic exchanges as planned
during 1992-93.

(b) and (c). Does not arise in view of (a)
above.

Construction of Bridges over Ganges-

inUP

11. SHRIANAND RATNAMAURYA: Wil
the Minister of SURFACE TRANSPORT be

pleasedtostate:

(a) whether the proposalregardi « con-
struction of big bridges over the river ganges in
Uttar Pradesh particularly in this Varanasi dis-
trict is pending with the Government;

(b) if so, the reasons therefor;

{c) whether the Govemment propose to
construct the said bridge in Vamish destrict;
(d)if so, by whattime ; and
' (e) ifnot, the stemps proposedtobe taken
by the Governmentto sortoutthe traffic prablem
ofthe area ?

THEMINISTEROF STATE OF THEMIN-
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ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER), (a) No, Sir.

(b)to(e). Does notarise
Theftof Telephone Equipment

12. SHRICHETANP. S. CHAUHAN: Will
the Ministerof COMMUNICATIONS bepleased
tostate:

(a) whetherincidents of theft of telephone
equipments in the country are continuously

increasing;

(b) it so, the extent of loss suffered as a
resultthereof duning 1992-93;

(c) whether the Government have formu-
lateda concrete programme to check the theft of
telephone equipments ; and

(d)if so, the detailsthereof?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) : (a) to (d). The information is being
collected andwill be pleaced onthetable ofthe
House.

Encouragement of Food Processing
Industriesin U.P.

13. SHRIHARIKEWAL PRASAD: Willthe
Minister of FOOD PROCESSING INDUS-
TRIES be pleasedtostate:

(a) whetherthe Government have made
any evaluation for making investmentinthe food
processing industnies inUttar Pradesh in order
to encourage these industries inthat State :

(b) itso, the details in this regard; and

(c)theareas of the food processing sector
which are likely tobe encouragedin this regard?

THEMINISTEROF STATE IN THE MIN-
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ISTRY OF FOOD PROCESSING INDUSTRIES
(SHRI TARUN GOGOI): (a)to (c). While some
sectoral studies are avaifable in Food Process-
ng Sectornostudy has sofarbeenmade by this
Ministry to evaluate the investment potentialin
U. P. However, the Ministry under its plan
schemes provides assistance to State Govts.
and other institutions and arganisations for
conducting such studies in food processing
sector.

Besides, inorderto encourage investment
nthe food processing sectorthe Minister has
formulated several plan schemes whichseek to
provide assistanceto State Gowvt. organisations,
cooperatives. joint sector units, assisted sector
units. voluntary agencies etc. for settingup or
enlargingfoodprocessingtacilities. developing
backward linkages with farmers, marketing
support etc. The Ministry seeksto encourage
development of food processing industries
which includes areas such as fruits & veg-
etables processing, egg, and meat processing
cereal processing and milk processing etc. in
Uttar Pradesh. ’

[English)
Extradition Treaties with Countries in
Gutf
14. SHRI SYED SHAHABUDDIN : Wilithe

Minister of EXTERNAL AFFAIRS be pleased
tostate:

(a) whether the Government have pro-
posed the conclusion of extradiion treaties with
friendly countries in the Gulf;

(b)if so, whether the Government have
proposed any draft for the consideration of those
Govemments;

(c) the names of the Governments con-
cemed; and

(d) the likely time frame for the conclusion

JULY 26, 1993

WrittenAnswers 64
otthe proposedtreaties?

THEMINISTEROF THE STATE INTHE
MINISTRY OF EXTERNAL AFFAIRS (SHR!
SALMAN KHURSHEED): (a) Yes, Sir.

(b) Yes, Sir.

(c) Anextradition treaty has been proposed
tothe UAE.

We have also proposed, as a first step,
signing of an MoU/Joint Declaration for sup-
pressinginternational terrorism. organisedcrime
and llicit trafficking in narcotic drugs and
psyctropic substances andillegal trade with the
following Gulf countries. Oman, Qatar, Saud
Arabia. Kuwart. Bahrain. Yemen and UAE.

(a) No definite time frifne can be indicated
atthis stage.

Construction of overbridges/subways
on national Highway-17

15. SHRI MULLAPPALLY
RAMACHANDRAN: Willthe Minister of SUR-
FACE TRANSPORT be pleasedtostate:

(a) whetherthe Government of Keralahas
sent any project for the construction of
overbridges or subways onthe National High-
way No. 17 between Palghatand Kasargod,

(b) if sothe details thereot ; and
(c)the actiontaken thereon ?

THE MINISTER OF STATE AOF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISHTYTLER): (a)to(c). No. Sir.
However, an estimate for land acquisition for
construction of Railway Overbridge at Chorede
betweenKm. 196 andKm. 197 onNH-17 has
been received fromthe Government of Kerala
onwhich certain clearifications have beencalled
forfromthem.
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Construction of National Highways in
Gujarat

16. SHRIMATI BHAVNA CHIKHALIA :
Willthe Minister of SURFACE TRANSPORT

bepleasedtostate:

(a) Whetherthe Union Government have
released/proposedtorelease any amount tothe
Government of Gujaratforthe development of
National Highways in the State:

(b) # so, the details thereof;

(c) whether the Government propose to
provide financial assistance for the develop-
mentotroads 3nd construction of smallbridges
etc. Gujarat; and

(d)ifso. the details thereof ?

THE MINISTER OF STATE OF THE
MINISTERY OF SURFACE TRANSPORT
(SHRIJAGDISHTYTLER). (a)and(b). Yes.
Sir. Allocation of Rs. 4800 lakhs has been made
for the development of National Highways in

Guaratdunng 1993—94.

(c) No. Sir.

(d)Doesnotarnse.

Shifting of Telephones in Delhi

17. SHRIRAJNATHSONKAR SHASTRI:
Will the Minister of COMMUNICATIONS be
pleasedtostate:

(a)whether the telephones are notbeing
installed to persons which have been sanc-
tionedsameforyears back anddelay aretaking

placeinthe shifting of telephones:

(b)if so, the number of application pending
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for shifting the telephones andinstaltation of new
telephones at presentin Delhi and the reasons
therefor; and

(c)the actiontaken or proposedtobetaken
by the Government in the matter ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHIR SUKH
RAM) : (a) to (c). The information is being
collected and will be laid on the Table of the
House.

[ Translation]

Rural Telephone Exchangein M.P.

18. SHRI SHIVRAJ SINGH CHAUHAN:
Will the Minister of COMMUNICATIONS be
pleasedtostate:

{a) the district-wise target for setting up of
ruraltelephone exchanges inMadhya Pradesh
particularly in Vidisha. Raisen and Sehore
districls dunngthe lastthree years;

(b)the detaits of the progress made so far
inthisregard: and

(c)the actiontaken or proposedtobe taken
toachievethetarget?

THEMINISTEROF STA™ £ OF THEMIN-
ISTRY OF COMMUNICATIONS (SHIR SUKH
RAM): (a) District-wise targets are not fixed for
opening of rural telephone exchanges. How-
ever, anew telephone exchange ts opened at
aplace where total registered paid demandr
reach 10ormore.

(b) Details are annexed as Statement

(c' doesnotarse.
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[English]
T.V.Relay Centresin Bihar

19. SHRI PIUS TIRKEY: Wil the Minister
of INFORMATION AND BROADCASTING be
pleasedtostate:

(a) whetherthe Government proposetoset
up T. V. relay centres at Khunti (Distnct Ranchi).
Gumia (District Gumla) and Chaibasa (East
Singhbhumi District) of Bihar:

{b)ifso, by when:and
(c) # not, the reasons thereof ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK . P.SINGHDEOQ): (a)to(c)
Whereas a Low Poswer TV Transmitter s al-
ready functioning at Chaibasa, a simartrans-

* mitter at Gumia is presently under implemen-

! tation andis expectediobe ready during 1993-
94. Khnti falls well within the coverage area of
High Power Transmitter at Ranchiandas such.
there is no porposalto setup any transmitter
there.

[ Translation
Cordiess Telephone System
20. SHRIGOVINDRAO NIKAM: Willthe
Minister of COMMUNICATIONS be pleasedto
state:

(a) whetherthe Government have intro-
ducedacordiess telephone systemin Banglore:

(b) if so, the details thereof :

(c) whetherthe Government propose to
provide this type of service in the other cities of
the country also ; and

(d) if so. the details thereot ?
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THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) No, Sir.

(b) Does notanse.

(c)and(d). Tenders where invited from the
Indian Companties with a viewto provide Cellu-
lar Mobile Telephone Service. which is a
cordiess Telephone system instially in Bombay.
Delhi. Calcutta andMadras onalicencebasts.
Eightbidders. two ineachcity. whese provision-
ally selected. Some of the unsuccesstul bid-
ders filed a civil writ petition in the High Court
of Dethi. The judgementinthe case has since
beendelivered and 1s under study. Planalso
existto provide Cellular Mobile System m other
big cities in the country including Banglore
dunngthe 8th Pian.

{English]
Construction of Bridges, Gujarat

21.DR. K.D. JESWANI : Willthe Minister
of SURFACE TRANSPORT be pleased to
state: .

() the number of locauons of bridges
which were to be constructedin Gujarat dunng
1992-93:

(b)the amount of sanctioned for each of
these projectandthe amount spentsofar: and

(c) the details of the projects completed and
laying incomplete andthe time by which these
projects are likely to be completed ?

THE MINISTER OF STATE OF THE
MINIST RY OF SU RFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) and (b). the
number locations and amount sanctionedfor
bridges which were to be taken up forconstruc-
tion in Gujarat in 1992 1n 1992-93 are given
below
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Sanctioned Expenditure
Amount (Rs. inLakhs)
S.No. Locations (Rs. inlakhs) upto 9/92/
1. Bridge across 118.39° 59.22
Raindharoriveraon
Dhorajibypass NH 8B.
2 Km. 208/4-8 ot NH 8 44350 502
3 Km. 202/6 of NH 8 489.24 1.86
4 Km.357/0-20iNH8 25394 045
Km.374/0-20tNH8 55.19 017

(c)during 1992-93 seventy bridge work-

" erswere under different stage of execution on

various National Highways in Gujarat. Out of

these. followingtourbridge:s have beencom-
pleted:

v S‘ No.r Location

1. Construction of additionaltwo line bridge
across niver Rangavin Km. 140/2-4 of NH
8

2 Wideningto4lane mincr bndge atchange
1860 ot hnkroad joinng NH8 & BA.

3. Reconstructions of minorbndge No. 2/60
on Porbandar-Rajkot-Bamanbore Sanc-
tion of NH 88.

4. Reconstruction of minor bridge across
GomatiNalaatKm. 1/70onNH8B.

Remaining 66 works a‘e under different
stage of progress and are likely to be com-
pleted at ditferent peniods ty 1995 subjectto
availability of funds.

[ Translation)
DTCFleet

22. DR.CHATTRAPALSINGH

DR.LALBHADURRAWAL :
SHRINARAINSING CHAUDHARY:
SHRIGAYAPRASAD KORE:

Viill the Minister of SURFACE TRANS-
- JR T Le pleasedtostate:

(a) the total number of DTC buars with-
drawnfromthe DTC fleetduring 1990-91, 1991-
92and 1992-33;

(b) the total number of Red line. Blue Line
andWhite Line buses playingin Delhi atpresent.

(c) the facilihes providedto the commuters
underthe system;

(d)the actiontankto make the dnving safe
inDelhi?

THE MINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) Details are as under :-

Year Numberofbuses withdrawn
1990-91 12
1991-92 552

1 992-33 7
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(b)  ReadLine - 273

- WhiteLine - D

Blueline - 2
(airconditioned).

(c) Introduction of red Line buses has
strengthened the public Transport systemin
Delhi and has reduced the waiting period atthe
bus stops and minimised the over-crowdingin
the buses. The White Line buses are luxury
coaches and is catering to the need of those
commuters who can pay higner fair structure of
batter facilities. Two blue line air-conditioned
coaches havebeenstarted frominter State Bus
Terminustol.G.1. Airportfor the convenience of
commuters.

(d) The Government of National Capital
Territory of Delhi has been exercising strict
control onissuance of driving licences. As for
the drivers of the stage carriage buses espe-
cially redline buses. refresher courses have
been introduced and drivers are required to
undergo a proficiency testformthe Govt. Motor
Criving Training School. Public awareness
compaign has alsobeenlaurchedbythe Trans-
port Department. Allbuses have beendirected
tonstall speed governors adjusted atamanxi-
mum speed of 40 km. per hour. Besides, all
dnivers have to obtain PSV badge.

The steps taken by Delhi Police to make
driving safe in Delhi are special drivers/random
ghecking agamsttraftfic violations, introduction
of traffic signals/ blinkers in accident prone
areas andstnct punitive action against violators
oftratfic rules/regulations.

Coastal National Highway
23 SHRICHHITUBHAI GAMIT: Willthe
mhinisterot SURFACE TRANSPORT bepleased

tc state:

(a) the number of letters received by the
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Govemmentso farfrom the members of Partia-
mentforconstructing coastal National Highway
between Bombay-Surat-Bhavnagar,

(b)the actiontaken by the Government in
this regardsofar;

(c) whether the Government propose to
sanctior this project during the currentfinancial
year,

(d) if so, the estimated cost of this project
andthe time by which is likely to be completed,
and

(e) the distance between Gujarat and
Bombay likely to be reduced and the guantity of
precious fuel likely to be saved after completion
ofthis project?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) Inthe recent past, no
suchrequesthas emanatedfrom an Memberof
pariamentfor constructing Coastal National
Highway between Bombay-Surat-Bhavngar.

(b)to (e). Donotarise.
[-. glish]
Misuse of STD Calls

24.  SHRISRIBALLAVPANIGRAHI:
SHRIMOHAN RAWALE:
SHRIJAGAT VIRSINGH DRONA:

Willthe Minister of COMMUNICATIONS
be pleasedtostate:

(a) whetherthe Govemment are awarethat
rackets of providing cheap domestic andinter-
nationalcallstobusiness houses are being run
withconnivan  ofemployees of Mahanagar
Telephone Nigarn Limited especially in Delhias
reportedin the ‘Hir dustan Times' date July 9,
1933;
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(b) if so, the details thereof;

(c) the estimated loss suffered by the
Govemment;

(d) the number of persoris held responsible
andactiontaken againstthem; and

(e)the measures Government propose to
take tocheck such misuse in future andinitiate
deterrent action against uncrupulous Govemn-
ment employees andbusinessmen?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHIRSUKH
RAM): (a) and (b). Yes, Sir. A racket was
detectedin Ashok Vihar, New Dethiwhere some
outsiders inconnivance with MTNL employees
were found misusing two non metered lines
diverted fromthetrunk automatic exchange to
putthrough ISD/STD calis unauthorisedly. The
CBIl assisted by the vigilance staff of MTNL
raidedthe premises on 24.6.93 and apprehended
the persons involvea

(c) Itis estimated that the loss suffered by
the Government as aresult of this misuse &
approximately Rs.25 lakhs per month.

(d) Five officials of MTNL involved in the
racket have beensuspended.

(e) There is a full fledged vigilance unit
headed by an officer of Junior Administrative
GradeinMTNL, New Delhito keep constant vigil
to check such frauds. Assistance of CBI and
local police is taken wherever necessary.
Strike disciplinary action is taken against Gov-
ernment employees found involved in such
frands. Itis also proposed to set up dedicated
cells of CBl atthe four metropolitancities, each
under the charge of a Superintendent of Police,
to eftectively deal with such frauds in coordina-
tion with Departmental Officers. The indian

SRAVANA 4, 1915 (SAKA)
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Telegraph Actis beingamendedto provide for
deterrent penalities to those involved in such
unauthorised diversion of telephone lines.

PassportFee

25 DR.C.SILVERA
SHRIR. SURENDER REDDY:
SHRIRAMKAPSE:
SHRISHIBUSOREN:
SHRICHANDRESH PATEL:
PROF. P.J.KURIEN:
SHRIMOHAN RAWALE :

Willthe Minister of EXTERNAL AFFAIRS
be pleasedto state:

(a) whether the Govemment have recently
revised and increasedthe passportfee andthe
fee for renewal and other miscellaneous ser-
vices;

(b)if so, the details thereot and the reasons
therefor;

(c) whether the Government propose to
make any changesin the revision of passport
fee.and

(d)if so. the details thereof ?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED): (a)and (b) Yes Su.
The revisedfee scheduleis annexed as state-
ment. The fees were revisedtobnngtheminline
with the cost of production and preparation ot
passports and the provision of passport ser-
vices.

(c)Nosir.

(d) Does not arise.
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| Translation)
Voluntary Organisationin Food
Processing Sector.

26. SHRIMOHAN SINGH (DEORIA): Will
the Minister of FOOD PROCESSING INDUS-
TRIES be pleasedto state:

(a) the amount sanctioned by the Union
Govermment during 1933-94 o various private
voluntary organisations engagedinpromoting
food processing programmes in vanous States
inthe Country,

(b) whether these voluntary organisations
are functioning satisfactorily in their respective
States; and

" {c)if s, the details thereof 2

THEMINISTEROF STATE IN THE MIN-
ISTRY OF FOOD PROCESSING INDUS-
TRIES (SHRITARUN GOGOI): (a)to (c). An
amount of Rs. 2 lakhs has been sanctioned
during 1993 -94 to two established societies/
voluntary organisations in Tami Nadu for con-
ducting ttaining programmes/seminars on food
processingindustries.

{Engtsh
Cancellation of Redline Licences

27 SHRIMATI GIRIJA DEVE: Will the
Minister of SURFACE TRANSPORT be pleased
tostate:

(a) the number of Redlines buses whose
licences have been cancelled and suspended
for violation of traffic rules and causing acci-
dents from April, 1993tillJune, 1993 ;

{b) whether the cancellation or suspension
» licences has not provided effective; and

(c)if so, the steps taken by the Government

JULY 26,1993
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to plug the loopholes tomake the procedure and
rules more effective andfoolproof ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER):(a) Cancelled - 23

Suspended - 29

(b) it has proved eftective.

(c)Doesnotarnise.

[Transiation)
Food Processing industries

28. SHRIGABHAJIMANGAUJI THAKORE:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleasedto state:

(a) whethersome schemes relatingtofood
processing mdustnes are being implementedin
Gujarat with the assistance of the Union Govem-
ment; and

. (b)itso, the present state ot these schemes?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF FOOD PROCESSING INDUSTRIES
(SHRITARUN GOGOI): (a)and (b). Yes. Sir.
Financial assistance under the plan Schemesof
the Ministry of Food processingindustries was
extended to the following schemes received
from the State of Gujarat: -

(1) Setting up of 7 Agro-Parlours to market
Gurarat Agro industries Corporation’s prod-
ucts.

(2) Settingup/enhaneing storagefacilities at
fruit processing units located at Gandhavi
andJunagarh.

(3) Tuna and other tish processing. Thege
schemes are in various stages of mmple-
mentation.
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Conversion of Telephone Exchanges

29. SHRIKESHRILAL:
SHRISURYANARAIN YADAV:

Wil the Minister of COMMUNICATIONS

be pleasedto state:

(a) the percentage and the number of
telephone exchange inthe country convertedso
farinto electronic telephone exchanges, State-
wise :and

(b) the targetfixedfor th= Eighth Five Year
Planin this regard, State-wise; and

SRAVANA4, 1915 (SAKA)
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(c)the utilisation rate of telephones inthe
country as compared to developed countries ?

THEMINISTEROF STATE OF THE MiN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM):(a) Informationis placedinthe statement
‘Al

(b) Aslisted in the Statement ‘B’

(c) As compared to the developed coun-
tries, the utilisation rate of telephone in our
country is more. This 1s because telephone
density in ourcountry is low. More persons use
the sametelephone and hence the calls made
pertelephoneis high.
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Outstanding Dues of DESU

30SHRIVISHWANATH SAHASTRI: Will
the Minister of POWER be pleasedto state:

(a) the amount of outstanding dues of the
Delhi Electric Supply Undertakingto be recov-
eredfromits consumers at present

(b) the details of the first thirty biges and
medium industrial units against whom maxi-
mum amount is due ; and

(c) the actiontaken by the Governmentto
realise the outstanding amount ?

THEMINISTER OF STATE IN THE MIN-
ISTRY OF POWER (SHRIP.V.RANGAYYA
NAIDU) : (a) to (c). The information is being
collected and will be laid on the Table of the
House.

P&TSysteminU.P.andBiharin
Eighth Plan

31. SHRIRAJESHKUMAR:
SHRIMATISHEELA GAUTAM:

Willthe Minister of COMMUNICATIONS
be pleasedto state:

(a) whether there s any proposaiforthe
development of post and telecommunication
systemin Bihar and Uttar Pradesh duringthe
Eighth Five Year Plan:

(b)ifso.the detailsthereof ; and

(c)if notthe reasons therefor ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a)and (b) PostOftices: Todevelopthe
postalsystem. atarget of opening 3000 extra
departmental branchees post otfice and 500
departmental sub post offices hasbeenfixedin
the Eighth Five Year Planforthecountryasa
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Written Answers 108

whole. State-wise allocation of targets and
funds is done annually. In the y'ear 1992-93, 70
extradepartmental branches postoffices and 3
departmental branches postoffices and 11 de-
partmental sub post offices in Uttar Pradesh
havebeen opened. During Annual Plan 1993-
94 atarget of opening 90 extra departmental
branchees postoffices and 8 departmental sub
postoffices in Bihar and 93 extradepartmental
branchees post offices and 12 departments sub
postoffices in Uttar Pradesh has been fixed.

Telephones; Yes Sir. The Eighth Planen-
visages addition of 1.01 and 4.20 lakh new
telephone connectionsin Biharand Uttar Pradesh
Telecom Circles respectively. Availability of
subscriber trunk dialing facility from all ex-
changes. provision of telephone foreach gram
panchayatandopening of sufficient number of
Urban Public Call Offices have beentargettedto
be sub post offices in Bihar and 100 extra
departmental achieved duringthe Plan pernod.
The Planprovides for provision of telephones
practicallyondemand in rural andtribal areas.
Modernisation and upgradation of the Local
Networkto anextentof around 17 lakh lines and
provision of Bureau fax centres at sub-divi-
sional/ Thesil headquarter levels.

(c)Questiondoes notarise.
Post Officesin Delhi

3. SHRIANAND AHIRWAR:
SHRIMRUTYUNJAYANAYAK:

Willthe Minister of COMMUNICATIONS
be pleasedto state:

(a) whetheritis afactthatthe number of
postoftices in Delhi iscomingdown every year;

(b)ifso.the reasons theretor:

(c)whether1tis proposedto open more new
postoffices in Delhiduring 1993-94 ;

(d)if so, the detailsthereof: and



109  Written Answers
(e)if not, the reasons thereof;

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) : (a) No, Sir.

(b) Questiondoes notarise.
(c) Yes Sir,

(d) Thetargetforopeningof sixdepartmen-
tal sub-post offices has been fixedunderannual
Plan 1993-94.

(e) Question does not arise.

|Enghsh]

Death of Indian in Gulf Countries

33. PROF. (SMT.) SAVITHRI
LAKSHMANAN: Willthe Ministerof EXTER-
NAL AFFAIRS be pleasedto state:

(a) the number of Indians died in Gulf
Countries duringeach ofthe lastthree years and
country-wise ; and

(b) the number of dead bodies broughtto
Indiaduring each of the last three years ?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED) : (a) and (b). The
information is being collected and willbe placed
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onthe Table ofthe House.

[ Transiation)
Telephonesto Gram Panchayats inU.P.

34. SHRIRAJVEER SINGH:
DR.LALBAHADURRAWAL.

Willthe Ministerof COMMUNICATIONS
be pleasedto state:

(a) the number of Gram Panchayats in
Uttar Pradesh. provided with telephone facility
during 1992-93 district-wise :

(b) theamount spent forthe purpose ; and

(c)thenumber ot Gram Panchayats where
this facility is proposed to be provided during
1993-94, district-wise ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) 7.037 Panchayatvillages have been
provided with telephone facility during 1992-93.
Details there showninthe Statement attached.

(b) Rs. 90 Crores approximately.

(c) 10,000 Panchayat viliages are pro-
posed to be provided with telephone facility
during 1993-94 subject to timely receipt of
equipments. matnals. Details are shown in
Annexure.



Written Answers 112

JULY 26,1993

Whritten Answers

m

004 12t nseq
€Ll 691 nueqeseq
002 ot Apaseg
001 L80 epueg
004 091 eyleg
004 © 960 ydreseyeq
0S| 14 webwezy
v61 861 BIOW|Y
LI€ 90€ peqeyeily
002 292 webiy
002 vz eiby
v6-£664 Bulinp papiroid aq o) €6-26 buunp Auioey

pasodo.d s1 Ajj1oey euoyds|e ]
asayum abejjin jefeyoued jo ON

auoyds|a) yim pepiroid
sabejjin jeAeyoued Jo ‘oN

ousig jo sweN

1

01

ON IS

Sapeid 1ejin ul Seijioe4 euoyds|a] yim pesodoid/pepinoid sabejji Exm:ocwm JO ISN esim 1o1isIQ

IN3IW3ALVLS



Written Answers 114

SRAVANA 4, 1915 (SAKA)

Whritten Answers

113

861 S0 peqezoia4 €

00} €20 indyajey ‘ec

0S| Spi peqeuyniia4 2

051 L) peqezie 02

00} 081 yemel3 ‘61

001 260 yeli3 ‘81

14} €61 euoaq L)

S61 590 unpeiysQg ot

002 190 owey) Gl

861 291 reyeyspueing vl

002 450 unepng €l

002 pEL ajoulig 2
v6-6661 buunp pepiroid aq o) £6-26 buunp Ayjjoey
pasodoud si Aupioe) auoydsja) auoydaja yim papiroid

aiaym abeya jeAeyoued jo oN sabejjia jeAeyouey jo ON 101js1g Jo oweN ON IS




Written Answers 116

JULY 26,1993

Whritten Answers

115

002 oyl 1eyaQ induey 'SE
020 9€0 Awd induey ve
gzi €90 Isueyr €€
0014 vil indune! ce
004 6¥0 unejer 1e
002 I€0 1empieH ‘0¢
0S1 590 1op1eH ‘62
001 290 indnweH ‘82
0S1 S80 indyyeion e
00t 80 indizeyo 92
001 260 epuon) ‘G2

002 092 peqeizeyn v
¥6-€664 buunp papinoid eq o} £6-26 buunp Ajjoey

pasodo.d si Ayj1oe) suoydela )
aleym abeyja Jedeyoued jo oN

auoydajay yim pspinosd
sabeya jedeyoued j0 'ON

10SIQ Jo BweN

ON IS




Written Answers 118

SRAVANA 4, 1915 (SAKA)

Written Answers

.17

002 950 uned 8y

00Z cel fejuieN Fa4

00¢ 061 sebeusejjeznpy ‘9v

00¢ G60 peqepeiow 14

001 2.0 indeznpy R44

LIE GEE inJesyy §34

001 2l uelueyg yieu neyy 44

00} 260 einyiepw v

0S1 (03] undutep op

001 020 luebleseyepy ‘6

0ce 012 MOoUNON ‘8€

00t LE0 Jndiyen LE

0S| ot indunyyen ‘9¢
¥6-€661 buunp papiroid aq o} £6-26 Buunp Auoey
pasodoud si Ajioey suoydala | auoyds|a| yum papiaosd

sabeja JeAeyouey JO ON 10181 JO awWeN ON IS

alaym abejja jedeyoued jo ‘oN



JULY 26,1993 Whritten Answers 120

119 wirittenAnswers

0S1 6Ll indueyng 6S

004 L90 eJpRYQAUOS 86

051 190 indeng LS

004 £¥0 seBeuyueyppts ‘95

0S4 920 indueuelyeys 'SS

002 602 indueleys R 4°]

002 890 Jndwey €S

Eil 2s0 yeseg aey 2S

004 20 yrebdelesd 1S

vei 890 yebesoyng ‘08

002 120 waing 6
¥6-£661 buunp pepirosd eq o) £6-26 buunp Aioey
pesodo.d si Ayj1oe) euoydeey euoydeie) yum pepiroid

aseym ebeyn jefeyoued jo ON sabeyya jedeyoued Jo 'ON usIg Jo aweN ON IS




122

Wnitten Answers

SRAVANA4, 1915 (SAKA)

Written Answers

121

0000} LEOL eloL
86€ €12 ISeuesep ‘€9
G614 €10 iysey Jjenn 29
81 880 oeuun 19
00e 1€0 uyay ‘09
r6-€661 Buunp pepiroid aq o} £6-26 buunp Aupogy
pasodoid st Aupoe) auoydala auoyds|ay yium papinoid -
aioym abeya jeAeyouey jo oN sabejjin jeAeyouey jJo ON joujsig jo sweN ‘ON IS




123 Whitten Answers
Gold Minesin Rajasthan

35. SHRIBHERU LAL MEENA : Will the
Minister of MINES be please to state:

(a) whethergolddeposits have beenfound
in Banswara (Rajasthan);

(b) it so. by when the mining work will be
started; and

(c) the detats thereof ?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF MINES (SHRI BALRAM SINGH
YADAV): (a)to(c). Asaresuttof survery carmed
outby Geological survery of India (GSI) durng
1991-92. incidence of gold mineraksation has
seen located form Anandpuri-Bhukia area of
Banswara District, Rajasthan. GSlis presently
engaged in preliminaryexploration ofthe areato
assess the nature and extent of gold
mineralisation.

'English]

Power Project Undertaken by NPHC
Abroad

36. SHRIRAMAKRISHNA KONATHALA
Will the Minister of POWER be pleased to
<tate:

(a) whether the National Hydro-electric

F-ower Corporation proposes to take up projects
. broad; and

(b) if so. the details thereof and the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRYOF POWER (SHRI P. V.
RANGAYYANAIDU): (a)and (b). The National
Hydro-electric Power Corporation (NHPC) has
beenidentified asthe pnme construction agency
for the Kurichu Hydro-electric Project (3x 15
MW) in Bhutan. The Gowt. of India is likely to
provide financial assistance to Bhutan for the
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implementation of this project.

Kayamkulam Thermal Project

37. SHRIK.M.MATHEW:
SHRIP.C. THOMAS:
SHRIE. AHAMED:
SHRIPROF. P.J.KURIEN:
SHRIV.S.VIJAYARAGHAVAN:
SHRI MULLAPPALLY
RAMACHANDRAN:

Willthe Minister of POWER be pleasedto
refertothe reply givento Starred Question No.
"4 onMarch 15. 1993 and state:

(a)whetherfinancialtie up with any foreign
country or agency has been made for the
construction of superthermal power project at
kayamkulaminKerala:

(b)if so, the details thereof andif not, the
reasons therefor . and

(c)the time by whichthe project s likely to
be commissioned ?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF POWER (SHRIP.V.RANGAYYA
NAIDU): (a)and(b). The Kayamkulam Thermal
Progect of the National Thermal Power Corpora-
tion has been posed for financial assistanceto
the Overeas Economic Cooperation Fund
(OECF).Japan.

(c) the project can be taken up forimple-
mentation after funding s tied up.
[Transiation)

Telephone Systemin M.P.and Punjab

38. SHRIPHOOL CHAND VERMA:
SHRIJAGMEET SINGHBRAR:

Willthe Ministerof COMMUNICATIONS
be pleasedtostate:
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(a) whetheritis dfactthat communication
system is in order in Madhya Pradesh and

Punjabandtelephone complaints are notbeing
attendedforweeks;

(b)ifso, the reasons therefor:

(c)whetherthe Govemment have fixedany
time limitto attend telephone complaints : and

(d)ifso, the details thereof ?

THEMINISTER OF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) : (a) No, Sir, the telephone services
remainmorder exceptwhenunusual conditions
result due to natural calamities like flood etc.

(b)does notarise

(c)and(d). Yes Sir. the target fixedis to
clear90 of the faufts within 24 hrs exceptincase
of cable break downs.

[Engtish)
T.V.Cowverage in Hilly Districts of H.P.

39. MAJOR D.D. KHANORIA : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased tostate:

(a) whetherthe hilly districts of Himachal
Pradesh are converedby the Doordarshan;

(b)if not, whetherthe Government have
taken stepsforincreasing the relay capacity of
towers in these districts and also the connect
themwith satellite : and

(c)if so. the details thereof ?

THE MINISTER OF STATE OF THE
MINISTERY OF INFROMATION AND BROAD-
CASTING (SHRIK.P. SINGH DEO): (a) TC
service. atpresent, is available wholly orpar-
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tialty to all the districts of Himachal Pradesh.

(b)and (c). tofurther strengthen TV ser-
vice, power of existing 100W TV transmitter at
Shimla is being upgraded to 1 KW. itis also
envisagedto upgrade the power ofthe existing
100W transmitters Dharmshalato 10 KW. In
addition. 2 Low Power Transmitters (LPTS) at
Sujanpur, Sundernagar and 3 Very Low Power
Transmitters (CLPTs), one each at Ajhu Fort,
Dalash and Palampur are at various stages of
implementation. Withthe commissioning of the
above mentionedtransmitters, TV servicesis
exceptedtobe availableto about 70.5 % popu-
lation ofthe State. Satellite devided regional TV
serviceis plannedto be introduced in the State,
subject to future availability of requisite space

capacity.
[ Translation]

Telephoneto Panchayats in Pusjab

40. SHRIJAGMEET SINGH BRAR: Will
the Ministerof COMMUNICATIONS be pleased
tostate:

(a) the number of panchayats in different
districts of Punjab that have been provided with
telephone facility upto june 1993 and the district-
wise details thereof ; and

(b)the names of panchayats meach district
of Punjab which are likely to be provided with
telephone facility during 1993-94 ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) : (a) 4.163 as per details given in the
Statement-1 attached.

(b) Selection of the names of Panchayat
villages in the districts of Punjab will depend
upontechnical feasibility. However.the number
of Panchayat villages in each district of Punjab
that are likely to be provided with telephone
facility during 1993-94 are given inthe State-
ment-ll attached.
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[English]

Propagation of Hindi Abroad

41.DR.KARTIKESWAR PATRA: Wilithe
Minister ot EXTERNAL AFFAIRS be pleased
tostate:

(a) whetherthe Government propose to
implement the ofticial language policy and
»orpagation of Hindi abroad: and

(b) if so, the details thereof ?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED) (a) and (b) The
Official Language Policy is already being imple-
mented by the Ministry of External Affairs.
Insofar as the Propagation of Hindi abroad is
concerned, the Ministry through its Missions
abroad actively propagates and popularises
Hindi. Tofacilitate the teach.ng andleaming of
Hindi, the Ministry provides text book, childems
books, teaching aids like cassettes andcharts.
The Ministry also sends books of Hindilitera-
ture, religion, history, ant, culture, etc., to stock
Missions; libraries as well as forthe purpose of
gifting to voluntary Hindi organisations inforeign
~ countries. Devnagantypewriters are also gifted
to voluntary organisaions with the same aim.
Presently, there are seven posts of Hindi Offic-
ersin indian Missions abroad, locatedin coun-
tries where there is large concentration of
peopie of Indian origin. The Ministry also pro-
vides extensive assistance whenever intema-
tional Hindi Conferences are held.

[ Translation)
Transmission Capacity of Air, Rewa
42. SHRIBHEEMSINGH PATEL: Wilithe

Minister of INFORMATION AND BROAD-
CASTING bepleasedto state:
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(a) whether the transmission capacity of
AirstationatRewa in Maéhya Pradeshisbeing
increased; and

(b)ifso.by when itis likely tobe increased?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K. P. SINGH DEO): (a) No,
Sir.

(b) Does not arise.
[English)

Telephone Exchangesin Rajasthan

43. PROF. RASA SINGH RAWAT: Will
the Minister of COMMUNICATIONDbe pleased
tostate:

(a) the district-wise number of telephone
exchanges in Rajasthan with type and capacity
eachofthemandthe number outthemwithSTD
facility;

(b)the amount spentthereon;

(c) the places proposed to be provided
telephone exchanges with STD tacility during
1993-94;

(d) whetherthe Government have received
complaints regarding crossbar system inthe
Ajmer City ; and

(e)if so, the details thereot and the action
takenthereon?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) Informationis givenin the Statement
-1 Attached

(b) Assets of Rajasthan Circle upto91-92
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were Rs. 579/- crores. Addition of assests dur- (d) Cross Bar exchanges systemin Aymer
ing92-93total Rs. 165/- crores. Atpresenttotal City is working satisfactorily. No Serious com-
assests are Rs 744/-crores. plaints has been recetved recentty.

(c) Informationis giveninthe Statement - _
Il attached. (e)Doesnotarise.
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STATEMENT-HIf

132places are proposed'to be provided
Telephone Exchanges with STD facility
during 1993-94. Name of places are as

follows:
(A)SDM/DHQ
1. Asind
2 Amod
3 Barisadri
4, Begun
5. Dhadesar
6. Borfli
7. Bhadra
8 Chhoti Sadri
9, Doongia
10. Didwana
1. Dhariwad
12 Gharsana
13 Jhajpur
14. Kama
15. Kukri
16. Kotri
17 Karanpur
18 Ladnu
19. Mandalgarh
2 Nagar
21 Nohar
2. ‘Pahari
= Pratapgarh
24. Parbatsar

Padampur

25
26.
27. Raisinghnagar
28

SRAVANA 4, 1915 (SAKA)

29,
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Sadul Shahar

(B) PILGRIM/TOURIST

0.
31.
R
K<}
34.

Deshnok
Diggi
Galiakot
Kaladevi
Ramdeora

(C)OTHERS

35.

2 8 8 98

2

B & &5 3856888
FEEEL

Ambah
Anandpur Kalu

%

BBEIBH BB

§

Binjhalla
Bhinder
Chhatargarh
Chhapar
Chittora Rainwal
Chaukha
ChhotiKhatu

142
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100.
101.
102
108.
104.
105.
106.
107.
108.
109.
110.
11
112,
13.
114,
115,
116.
17
118.
119,
120.
121.
12
123.
124.
125.

127.
128.
129.
130.
131.
1R
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ARG HIRL U LU

Sribalaji

Taiwataqheel
Takhalgarh
Tawal

Tapra
Tapukora
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[English)

Broadcast of Sports Newsin Re-
gional Languages

44. SHRIC.P.MUDALAGIRIYAPPA: Will
the Minister of INFORMATION AND BROAD-
CASTING be pleased tostate:

(a) whetherthe sports news is broadcast
only in Hindiand English;

(b) whetherthere is demandtor broadcast-
ing sports news inallthe regionallanguages;

(c)if so, the details thereof ; and
(d) if not, the reasons thereof ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGHDEO): (a) Yes,
Sir. All iIndia Radio, Delhi broadcasts Sports
News Bulletins in Hindi and English daily, fora
duration of five minutes each.

(b)to(d) Allnews bulletinesinall language
cover news of sports events depending upon
theirimportance and listeners interest. This
practice has beenfoundtobe adequate.

Renewal of NRI Passports

45. PROF. RAM KAPSE : Willthe Minister
of EXTERNAL AFFAIRS be pleasedto state:

(a) whether the Union Governmenthave
directed its missions abroadto have passports
of Non-Resident Indians (NRI) renewedbythe
original passportissuingauthority;

(b) whetherthe Govemiment are awarethat
this policy has putthe NRls intolot of hardships;
and

(c) if so, the steps taken/proposedto be
taken in this regard ?

THEMINISTEROF STATE INTHE MIN-
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ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHUR§HEED): (a) No Sir.

(b)ana(c). Does nor arise.
[Translation}

Facility of Incoming CalisonPCOsin
Delhi

46. DR.LAXMINARAYAN PANDEYA
SHRITARACHAND KHANDELWAL:
SHRISATYADEO SINGH:
SHRIPANKAJ CHOWDHRY :
SHRIV.SREENIVASA PRASAD:
PROF. PREMDHUMAL :

SHRIG. DEVARAYANAIK:
SHRIMADAN LAL KHURANA:

wilithe Minisier of COMMUNICATIONS
be pleasedto state:

(a) whetherthe Government have decided
todoaway the facility of incomingcalison PCOs
and Pay Phones in Dethi;

(b)if so, the reasons therefor:

(c) whether the Government propose to
restore thisfacility : and

(d) i not, the reasons therefor?

THE MINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHIRSUKH
RAM): (a) to (d). Orders have recently been

issued to restore incoming call {aciiity in ah
Public Telephones (both local & STD).

[Engksh)
Public Telephone Booths

47. SHRIP.C.THOMAS:
PROF.K.V. THOMAS:

Will the Minister of COMMUNICATIONS
bepleasedtostate:
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(a) the number of Public Telephone Booths
working in the country:

(b) whetherthe Govemmenthave received
any representation regarding reasonable com-
mission and other faciities to public telephone
boothowners;

(c)if so, the details thereof; and

(d)the actiontaken orproposedtobetaken
by the Government inthis regard ?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) As on 31.5.93. about 1.G3 !akhs
Public Call Offices are worining in the country.

(b)and(c). Yes. Sir. Some representations
mainly for enhancement of the commission,
drovision of incoming call facility. service
harges etc. have beenreceived.

(d) The policy of STD PCO'’s has been
eviewed. The incomingcallfacility has already
»een ordered to be resotred in all public call
»ffices {both Local & STD)

Translation)
Challan of Smoke Emitting Vehicles

48. SHRI SWAMI SURESHANAND: Wil
1e Minister of SURFACE TRANSPORT be
leasedtostate:

(a) the numbei of vehicles emitting smok-
1g checked in Delhi during January 1993 to
‘une 1993;

(b)the number of vehicles challaned during
e same period: and

(c)therevenue eamedby the Government
s aresultthereof ?

THEMINISTEROF STATE OF THEMIN-
3TRY OF SURFACE TRANSPORT SHRI
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JAGDISHTYTLER): (a)27275

(b)6352
(c) Rupees 39,04,000/-
Export of meat and meat products

49. SHRIUPENDRA NATH VERMA: Wil
the minister of FOOD PROCESSING INDUS-
TRIES be pleasedtostate:

(a)whetherthe demandforindianmeatand
meatproducts isincreasinginforeign countries;

(b)if so. the details thereof . and

(c) whetherthe Government have taken/
proposetotake any stepsto increase the export
ofmeatand meatproducts ?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF FOODPROCESSING INDUSTRIES
(SHRITARUNGOGOI)(a)and(b). Yes. Sir.the
demandfor Indian meat and meat products has
been steadily increasing bcth in the terms of
quantity and value The export of mutton and
buffalomeatin 1991-92 was of the order ot 95000
MT as againstthe export of 69.238 MT in 1989-
90and71,290MTin 1930-91 Similardyinterms
of value also. export realisations in 1991-92
weretothetune of Rs. 230 crores asagainsthe
realisationin 1983-90 and 1990-910fRs. 118.97
and 139.69crores respectively. In 1992-93 the
exportof meat & meat producis poultry, animal
casingsetc. was approximately Rs. 330crores.

(c) The Government have taken/ propose
totake following steps toincrease the export of
meat and meatproducts :-

1. Standards for export of raw meat
(chilled/frozen) have been notified. Action for
notifying standards for processed meat prod-
ucts andfor registration of processing plants of
meatand meatproducts has beenUndertaken.

2 Efforts arebeingmadetogettheban
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imposed by centain countries like Saudi Arbia.

Turkey onimport of indian Bovine (Buffaloes)
meat. lifted. Eqypthas recenty litedthebanand
the markedis now open for Indian meat.

3. EHortsarebeing madeto openmar-
kets tor Indianmeat by inviting delegations from
foreign countries to inspect and evaluate our
processingfacilities.

4. An authority knov/n as Agricultural
andprocessed Food Products Export Develop-
ment Authority (APEDA) has been setup under
the administrative control of Ministry of Com-
mercetomonitor and develop exports of agricul-
tural and processedfoodprocucts. The authority
underthemsdevelopmental schemesforincreas-
g the exports extends assistance for
upgradation/modernisation of slaughterhouses
inthe public sector:

purchase of refrigrated trucks:
Strengthening the quality control:
Publicity and promotion and
packaging Developmert.

5. Ministry of Food processing Indus-
tnes qive 50°« of the cost of the modernisation
mcluding setting up of lab. to the municipal
hodies as grant for modern sation ot existing
abattoirs provided they are exclusively tor ex-
port purposes. The Ministry also assistt in
developing:ntrastructure for storage andtrans-
portation of meat for export. For increasingthe
~xport of poultry and poultry products. the
Ministry provide upto 15% of the capital cost of
the project as grant-in-aid provided the 25°%
~xportotobligations is undertaken by promoter
andan agreementis made with CCI&E to this
offect.

Regulation of cables T.V. Networks

5. SHRITARACHANDKHANDELWAL: .

SHRIV.SREENIVASA PRASAD:
SHRIG. DEVERYANAIK:

Willthe Minister of INFORMATION AND
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BROADCASTING bepleasedtostate:

(a) whetherthe Government have recently
approvedthe proposed legislation for regulating
Cable television network in the country ; and

(b) if so. the details of the provision of the
proposed legation?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK. P. SINGHDEO): (a) and
(b) Yes, Sir. The Biit on the subject which is
being introduced in Parliament proposes the
enactmentof alaw toregulate various aspects
of Cables TV Network inthe country viz. man-
datory registration, adherence to programme/
advertisement codes to be prescribed by
Government, carrying of one Doordarshan
channelof choice, use of equipment conforming
to BIS specifications and penalties for violation
of obligations.

Power Stations in Delhi

51. SHRIMRUTYUNJAYANAYAK: Will
the Mirnster ot POWER be pleasedtostate:

(a) whetheraCemmittee has been consti-
tuted withregardtotabourers working inpower
stations in Delhi andto minimise pollution and
suggest measures to improve the working of
these siations:

(b)if so. whetherthe Committee has sub-
mitted its repont;

(c)it so. the details of the recommenda-
tions; and

(d) the action taken by the Government
thereon?

THEMINHSTEROF STATE IN THE MIN-
ISTRY OF POWER (SHRIP.V.RANGAYYA
NAIDUV): (a)to(d). Deltn Electric Supply Under-
taking(DESU) had setup acommittee headed
by the Chief Engineer to review the various
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safety measures andto suggest measures for
improvingthe working conditions at Indraprastha
and Rajghat Power Stations. The Committee
has submittedits reportto DESU. The recom-
mendationsincludemeasurestobe adoptedfor
compliance of rules under the Factories Act.
1948 and to prevent dust pollution. noise pollu-
tion and other health and safety measures.
Further action onthe recommendationsistobe
takenby DESU.

|English)

Widening of Anakapally-
Visakhapatanam Sector-5A.P.

52. SHRIBOLLABULLIRAMAIAH:
DR.D. VENKATESWARA RAO:

Will the Minister of SURFACE TRANS-
PORT bepleasedtostate:

Whetherthe wideningof 4lines Anakapaily-
Visakhapatnamsection-5in Andhra Pradeshis
going onschedule:

(b)if so, the progress made sotar;
(c)the amount spenton this project sofar;

(d) whether amount allocated s not likely
'obe sufficientforthe completion of the project;
and

(e) whether the project is likely to be
sompletedwithin the stipulated period?

THEMINISTEROF STATE OF THE MIN-
STRY OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER) : (a) and (b) the work is
seingdone intwo packages. Work on Package
I has just commenced and the progress for
Sackage |is and 31%. The projectis somewhat
»ehindschedule.

(c) The amount spent on this projecttiil the
:ndof june, 1993is Rs. 20.77 crore.
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(d)No, Sir.

(e) No, Sir.

Programmes Telecastby Foreign
Companies :

53.SHRI MANJAY LAL: Willthe Minister
of INFORMATION AND BROADCASTING be
pleased tostate:

(a) whether social organisations and
women organisations have expressed their
Aungish regarding the programmes being tele-
castby various foreign companies;

(b) whetherthese telecast makeir.fringe-
ment of values of Indian culture and normal
codes;and .

(c) if so, the action being taken by the
Governmentinthis regard ?

THE MINISTER OF STATE OF THE
MIINISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGHDEO): (a)to(c).
The contents of the programmes of foreign
television network. which are considered by
many asbeingaliento our culture and values.
donot come withinthe ambit of the regulations
of Government of India.

Power Supply to Bihar

54. SHRIVIJAY KUMAR YADAV: Willthe
Minister of POWERbepleasedtostate:

(a)the quantity of power supplied to Bihar
andother States fromthecentral poolduring the
lastoneyear,

(b) the reasons of supplying less powerto
Biharthanits requirement: and

(c) the steps taken by the Governmentto
provide sufficientand regular power supply to
Bihar?
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THEMINISTER OF STATE INTHEMIN-
ISTRY OF POWER (SHRIP.V.RANGAYYA
NAIDU): (a)and(b). State/Systemwise entitle-
mentvis-a-vis Actual drawl of powerby Bihar
andother States form Central Sector Genera-
tion during 1992-93 is given in the statement
attached. Itwould be seenthat Biharhasover
drawn 875.1 MU during 1992-92 asagainst its
entitement.

(c) Itis envisaged that 476.9 MW capacity
inthe State Sector and 500 MW capacity in the
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Private Sector would be added in Bihar during
the 8th Plan. The State will alsogetits due shafe
from the Central Sector Projects which are
being setup in the Eastern Region. Various
other measures taken to improve the availabil-
ity of power in Bihar included maximising the
generation from the existing generating sta-
tions, impiementation of Renovation and
Modemisation programme of generating sta-
tions, reduction in Transmission and Distribu-
tion losses, effective load management and
conservation of energy, assistance form
neighburing States andsystems etc.
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Singrauli-KanpurTransmissionLine

55. SHRIBRAHMANAND MANDAL: Will
the Minister of POWER be pleasedto state:

(a) whether the Singrauli-Kanpur power
transmission line went out of order recently ;

(b)ifso, the reasons therefor;

(c)the totalamount of loss suffereddueto
the power supply failure;

(d)whether the Government has decléred
any enquiry inthis regard; and

(e) if so, the outcome of it and the action
takenbythe Governmentthereon?

~ THEMINISTEROF STATE INTHE MIN-
ISTRY OF POWER (SHRIP.V. RANGAYYA
NAIDU ): (a) Yes, Sir.

- (b)to (e) Anenquiry Committee has been
setuptolook intothe cause of grid disturbance
and to suggest remedial measures to avoid
recurrence of the samein future. The Commit-
tee has submittedraninteriM reporton 15th July,
1993 andthefinal reportis expected shortly.

Indian POWS in Pak Jails

56. SHRI "GIRDHARI  LAL
BHARGAVA:
SHRIASHT BHUJAPRASAD
SHUKLA:

Willthe Minister of EXTERNAL AFFAIRS
be pleasedto state:

(a) the number of Indian prisoners of war
in Pakistan;

(b)whetherany progresshasbeenmadein
regardtothe release of these prisoners during
the lastthree months;

(c)if'so, the detailsthereof andthe numher
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of warprisoners released andrepatriatedasa
result of negotiations held in this regard; and

(d)thestepsproposedtobetakentogetthe:
remaining war-prisoners released and repatri-
atedfrom Pakistan?

- THEMINISTEROF STATE IN THE MiN-
ISTRY OF EXTERNAL AFFAIRS (SHR!
SALMAN KHURSHEED) : (a) Accordingto
information available, 54 missing defence per- °
sonnel are believed to be in Pakistanijails.

(b) to (d). Government have repeatediy
taken up with the Government of Pakistanthe
release and early repatriation of all indian pris-
oners. These efforts continue. The Government:
of Pakisthan, however, maintainsthat thereare
no Indian defence personnelinits custody.

[English]

Allocation of Funds for Nationat
Highway works to West Bengal

57. SHRI RADHIKA RANJAN
PRAMANIK: Will the Minister of SURFACE
TRANSPORT be pleasedtostate:

(a) theamountdemandedby the Govern-
ment of West Bengal forthe maintainanceand
construction of National Highways during 1993
94

\

(b) the amount sanctioned againstthatse :
far; [

(c)whether thereis any proposal towidew{
the National Highway from Diamond Harmuvtef
Sagarlsland’s Kapil Munis Ashramandfrom -

Calcuttato Basanti Gatewaw to Sundarabam;

(d)ifso, the details thereof ; and
(e)ifnot, the reasons‘therefor?
THEMINISTEROF STATEOFTHE

ISTRY OF SURFACE TRANSPORT (SHi
JAGDISHTYTLER): (a) and (b). Thea
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demand and allotted are under :-
Demand 1993-94 Allotment 1993-94
i) Original works 6645.44 4300.00
i) Maintenance and Repairs 2325.75 961.71

(c)to(e). Theroad from DiamondHarbour
to Sagarlisland’s kapil Munis Ashram andfrom
Calcuttato Bansanti Geteway to Sundarbanis
not aNational Highway. However, a proposal
was receivedfrom Govemment of West Bengal
fordeclaration of the road as national Highway
but due to paucity of funds, it has not been
possible to declase the road as National High-
way.

Rural Telecom Network in Maharashtra

58. SHRI PRAFUL PATEL: Will the
Minister of COMMUNICATIONS be pleasedto
state the district-wise details of expansion
programme of rural telecom. network of
Maharashtra?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHIR SUKH
RAM): Details are given in the Statement
attached.
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[ Translation)

Power Crisis

59. DR. RAMESHCHAND TOMAR:
SHRIMATIBHAVNA CHIKHALIA :
SHRISATYADEO SINGH:

SHRI PANKAJ CHOWDHRY:
SHRIBALRAJ PASSI:
SHRISIMON MARAND!:

Wil the Minister of POWER be pleasedto
state:

(a) whetehrer there is power crisis in
Delhi, U.P. and other parts of the country at
present;,

(b) if so, the details of the demand and
supply of each State and the reasonstherefor;
and

(c) the eftective steps taken or proposed to
betakenbythe Government tomeetthedemand
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of power inthe country?

THE MINISTER OF STATE INTHE MIN-
ISTRY OF POWER (SHRI P.V. RANGAYYA
NAIDU): (a) and (b). Statewise power supply
position during April, 1993- June 1993is given
inthe Statement attached. The main reason for
power shortage in various States is the demand
of funds with power utilities, unsatisfactory
performance of some Thermal Power Stations
duetoshortreceipt of Coal, System constraints
efc.

(c) Various measures being taken to
imporve the availability of power in the country
include (i) expediting commissioning of new
generatingcapacity (i) implementahon of short
gestation progects (iii) Improving the perfor-
mance of existing power stations (iv) Reduction
of Transmussion and Distribution losses (v)
Implementation of demand management and
energy conservationmeasures and (vi) arrang-
ing transter of energy from surplus to deficit
areasetc.
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Increase in Telephone QuotaofM.P.S.

60. DR.S.P.YADAV:'
DR.A.K. PATEL:

Will the Minister of COMMUNICATIONS
be pleasedtostate:

(a) whether there is any proposal under
considerationof the Govemment toincreasethe
telephone quota of M.P_s;

(b)if so, the detaits thereot and
(c})if not, the reasons therefor ?

THEMINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHIR SUKH
RAM): (a)and(b). Yes, Sir. Quotaof M.P_s per
calendaryear, forsanction oftelephone connec-
ons onoutoftumbatsis, hasbeenincreasedas
givenbelow :

Members of Parliament (LS):

25 Telephones (10telephones within their
respective constituency and 15telephones any-
wherein india).

Members of Parliament (RS).

25 Telephones (10 Telephoneswithintheir
respective State and 15 Telephones anywhere
nindia).

Maximum of 5 additional telephone con-

nections will be given to the M.P.s who are
members of Consultative Committees and

Standing comeitiees.
(c)Doesnotarise mview of (a) & (b) above.
[English]
Compensationto Guif Returnees

61. SHRIE. AHAMED : Wilithe Minister
of EXTERNAL AFFAIRS be pleasedto state:

(a) the number of a applications received
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by Kuwait Cellofthe Ministry from Gulf retumecs

for compensation to the property left behind
them;

(b) the quantum of amount requiredfor the
compensationto their Claims; and

(c)lhestepstdnenlproposedbbeta!enby
the Govemmentin this regard ?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED) : (a) The numberof
applications received under UN Compensation
Commission forms ‘C’ & ‘D’ which relate to
individual claims on account o loss of property
is approximately 36000.

(b) According to the present estimate, the
quantum s of the order of US$ 1400 million,

(c) About27,000C’ claims for anasserted
value of about US Dollars 726 million agd about
580D’ claimsfor an asserted value of about US
dollars 237 milion have already beenforwarded
to the United Nations Compensation Commis-
sionin Geneva. Another about 3,000‘C’claims
for about US$ 69 million are in the process of
being despatched. Most of the remaining appli-
cations are defective orincomplete, in respect
of which letters were issuedtoindividual claim-
ants, and their response is awaited. Public
notices have beenissuedinnewspapertoexpe-
dite rephies. itis proposedto sent all the remain-
ingclaimsto Genevain August 1993.

[Translation)
New Bus Terminals in Dethi’

62.SHRI RMENDRAKUMARS&-{ARMA
Willthe Minister of SURFACE TRANSPORT
be pleasedtostate

(a) whetherthere is any proposal to con-
struct new bus terminals at various places in
Dethi;



185 - Wn’ttenAnswers
(b)if so, the details thereof ; and

(c)thetime by which these are likely tobe
constructed? :

THE MINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) Yes Sir.

(b)y and (c). Duning the year 1993-94 the
Government of National Capital Territory of
Delhi has pians to make twc additional ISBTs
operational. One ofthem has started functioning
atSaraiKale Khanwitheffectform5.7.1993. The
otherISBT at Anand Viharin East Dethi, is likely
to be started by the end of this year.

[English,
Economic Block of SAARC Countries

63. SHRI B. L. SHARMA PREM: Willthe
Ministerof EXTERNAL AFFAIRS be pleasedto
state:

(a) whether the formation of economic
blocks by member countnes of NAMis compat-
ible with the aims and objectives of NAM;

(b)ifso, the details therof ;

(c) whetherthereis any proposaltolaunches
an economic/trading block of SAARC coun-
tries; and

(d) if so, the details thereof ?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED): (2)to (d). The objec-
tives of NAM emphasize international co-op-
erationin political and economic fields. Tenth
NAM Summit atjakartawelcomed thecreation
among developing countries of organisations
for regional cooperation & subregional eco-
nomic groups which should constitute a main-
stay tor South-South cooperation. Inthis con-
textthe NAM Summit welcomed the accelera-
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tion of regional economic co-operationbetween
the member States ofthe South Asian Associa-
tionfor Regional Co-operation (SAARC). SAARC
Professional Tradingagreement (SAPTA) was
sighed during the 7the SAARC Sumit held at
Dhakain April, 1993.

[Translation]
Non-Functioning of Doordarshan/Air
Kendras
64. SHRI MOHAN SINGH

(FEROZEPUR): Will the Minister of INFOR-
MATION ANDBROADCASTINGbe pleasedto
state:

(a) the details of Doordarshan and
AkashvaniKendras inthe country, whichhave
since been completed and staff aiready posted,
but have not started functioning for want of
formalinauguration; and

(b) the steps being taken by the Govem-
mentto make these kendras fundtional?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGHDEO): (a)and(b)
Four stations of All India Radio at Obra (Uttar
Pradesh), Raichur (Kamataka), Mercara
(Kamataka) and Mercapuram(Andhra Pradesh)
are readyin ali respects. Efforts are beingmade
to inauguralé and commission them into ser-
vice early. However. thereis no Doordarshan
Kendra which is ready for commissioningin all
respects.

Some other Kendtés/Stanons of
Doordarshan and All india Radio aretechnically
ready and will be commissionedinto service as
soonas minimum essential staff is in position.
(Enghsh)

Power Project by NRis

65. SHRI SHRVANKUMAR PATEL.
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SHRIHARIN PATHAK:
DR.A K. PATEL:

Willthe Minister of POWERbepleasedto
state: )

(a) whether any private sector power
projects, including multinational company and
Non-Resident indians sponsorted ones, have
been cleared during the last six months; and

(b) if so. the details thereot, indicating their
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location, costinvolved andthv2 additional gener-
ating capacity likely to arise thereby andthe
resultant percapita availability in the different
States as against the Allindia average?

THE MINISTER OF STATE IN THE
MINSTRY OF POWER (SHRI P.V.
RANGAYYANAIDU):(a)and (b). Thefollow-
ing private sector power projects have been
cleared fromforeign investment angle during
the last six months;

S.No. NameofProject Capactty Provisional Name ok
(MW) Est. Cost Company
(Rs. Crores)

1. Dabhol, Maharashtra 1905 9053 Enro Power
Development Corpn.
& Genl. Electric
Corpn., USA

2 JegurupaduGBPP AP. 172 675 GCVK ndustries Ltd.

3 KakinadaGBPP,A.P. 200 655 Spectrum Power
Gen. Ltd.

4. Manglore TPS. 1000 2000 Cogentrix inc.

Kamataka USA
5. IB Valley TPS, Orissa 420 1000 AES Corpn.,USA

Therefore, itis not possible toindicate the
resultant per capita availability at this stage as
this will depend on the population growthandthe
projects coming onstream.

Indians Detained in Pakand
Bangladesh

66. SHRIHARIN PATHAK:
SHRIDILEEPBHAI SANGHANI:

Willthe Minister of EXTERNAL AFFAIRS
be pleasedtostate:

(a) the number of Indians detainedinthe
sails of Pakistan and Bangladesh separately;

(b)ywhetherthe Govemment have takenup/
proposed to take up the matter with both the
countriesto getthemreleased: and

- (c)#so.thedetails andthe response of both
the countries inthis regard?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED): (a) The number of
Indians reported to be detained in Pakistan and
Bangladesh are 998 and 252 respectively.

(b) and (c) Government if India have on
several occasions taken up with the Govern-
mentof Pakistanthe question ofthe release and
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early repatriation of all Indian prisoners and
efforts to secure their release continue.

Our Missions in Bangladesh is also in
regulartouchwiththe Bangladesh Govemment
in regard to matters conceming Indian Prison-

ersinthatcountry.
[ Translation)
Import of Spare parts for Power plants
67. SHRILAL BABURAI:

SHRI " RAM
CHOUDHARY:

TAHAL

Willthe N.ﬁnisterof POWERDbepleasedto
state:

(a) the amount spent cn import of spare
parts for power plants during each of the last
three years and the estimated amount to be
spentonthemby the end of the Eight Plan;

(b) whether the Govermment proposeto set
upa spare parts bank to meetthe requirement
forpowersector;

(c) #f so, the details thereof;

(d) whether the after sale service forim-
ported power equipment's is satisfactory;

(e) it not, the reasons therefor; and

(f) the steps taken/ proposedtobetaken by
the Governmentin this regard?

THEMINISTEROF STATE FORPOWER
(SHRIP.V.RANGAYYANAIDU):(a)to(f) The
time and efforts requiredfor the collection of data
from State Governments, State Electricity
Boards, private Sector Generating i
anhd other organisations may notbe conmensu-
rafe with the results to be achieved.

Pmofspeedpoctm

68. SHRI BARE LAL JATAV: Will the
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Ministerof COMMUNICATIONS be pleasedto
state:

(a) whetherthe Government have consid-
ered the proposal of having participation of
private sector in Speed post Service;

(b) if so, the details thereof; and (c) the
reasons therefor?

(c)the reasons therefor?

THEMINISTER OF STATE OF THEMIN-
ISTRY COMMUNICATIONS (SHR! SUKH
RAM): (a) No, Sir, notsofar.

(bj and(c) Does notarise.
[English]
Skyline Buses in Dethi

69.  SHRIANNAJOSHI:
SHRISHRAVANKUMARPATEL:

Willthe Minister of sudéce transport .be
pleasetostate:

(a) whether skyline bases have been
granted S.T.A. permits for operation in Delhi;

(b)if so, whetherthe monthly DTC passes
are acceptable inthesebuses: and

(c)if not, the reasons therefor?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORTS (SHRI
JAGDISHTYTLER): (a) Consequentuponthe
termination of agreement with the Delhi Trans-
port Corporation the private bases which were
paying under DTC priorto 31.5.93 have been
grantedpermits by the STA to meet the require-
ment of the commuters on the routes where
these bases handbeenplying. Thesebuses are
painted in sappire blue and cream cotour.

(b) Yes, Sir.
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(c)Doesnotarise. .

T.V.CentreatSilcharin Assam

70. SHRIKABINDRA PURRKAYASTHA:
Will the Minister of INFORMATION AND
BROADCASTINGbe pleasedtostate:

{a) whether T.V. Studio Centre set up at
sikcharin Assamafew years back has notbeen
functioningfully; and

(b) if so, the steps being taken by the
Govemnmenttotunctionthe T. V. Studio Centre
and to extendfacilities to the local artists?

THEMINISTER OF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGHDEO): (a)and (b)
The TV Studio Centre at Silcherin Assam has
teenmade fully functional with effect from 30-
4-1993. The Studiosetup at DoordarshanKendra,
Silcharis presently producing programmes for
alimited duration of 30 minutes with the help of
localartists.

Clerance of power Precjects
71. SHRIAMAR ROYPRADHAN:
SHRIUDAY PRATAP SINGH:
SHRIHARIKEWAL PRASAD:

Will the Minister of power be pleased to
state:

(a) whetherthe process of commissioning
and early completion of pending power projects
inthe country is notdone in stipulated period;

~ (b)ifso, the reasonstherefor; and
(c) the steps taken orproposedtobetaken

bythe Governmentinthis regard?

THE MINISTER OF STATE INTHE MIN-

ISTRY OF (SHRIP.V.RANGAYYANAIDU)(a),

to (c) The time taken for according approvalto

JULY 26,1993

Written Answers 192

the proposalsteceived would depend uponthe
details given by the Staté Govemments/State
Electricity Boards and upon clearances from
various concemed Central agencies/Ministries,

such asthe Central Electricity Authority from
techno economic point of view, Ministry of pe-
troleum & Natural Gas and Ministry of Coal for
establishing fuel linkages, Ministry of Surface
Transportand Ministry of Railways in respectof
transporatations and handing of fuel, Ministry of
Railways in respect of transportation and han-
dling of fuel, Ministry of Environmentand For-
ests for environmental clearance and Ministry
of Finance and Planning Commission for in-
vestmentapprovat.

Concentedeffonis are beingmadeby alithe
concerned agencies viz. Sfate Electricity
Boards/projects Authorities, Central Electricity
Authority (CEA), BHEL and other suppliers, to
meet the dommissioning execution, bothby the
Ministry of Power andthe CEA atthe Centraland
Electricity Board/ Projects Authorities at the
Statelevel, is also undertaken.

Proposal of Maharashtra Govern-
menton National Highways

72. PROF. ASHOK ANANDRAO
DESHMUKH: Will the Minister ot SURFACE
TRANSPORT be pleasedtostate:

(a)whetherthe Govemment of Maharashtra
has sentsome proposals on national Highways
to the Union Government; and

(b) if so, the details thereof?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) and (b) During 1993-
94 Govemment of Maharashtra has sofar sub-
mitted seven estimates for development of na-
tional Highways. Out of these, one eachisfor
investigation and provision of paved shoulders
andthe remaining three are for miscellaneous
improvement works.
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[ Translation]

Construction of Roads in Uttar
Pradesh

73. SHRI SANTOSH KUMAR

GANGWAR: Wiil the Minister of SURFACE -

TRANSPORT be pleasedto state:

(a) the details of highways approvedtobe
constructed during 1992-93 by the State Public
Works Department of Uttar Pradesh;

(b) whether the above works have been
started,

(c)ifnot, the reasons forthe delay; and

(d)thetimebywhid\th&eewomsarelikely
tobe started?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER)(a) Presumbly, the Hon'ble
member is referring to the construction of Na-
tional Highways in Uttar Pradesh. Dunng 1992-
93, Projects amunting to Rs. 27.20 crores were
approved for construction on various national
HighwaysinU.P.

(b)to(d) The projects are in the process of
tenderning and will be taken afterthe agencies are
fixedby the U.P. State PWD.
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[English]
Indian Abroad

74. SHRIIMCHALEMBA: Willthe Minister
of EXTERNAL AFFAIRS be pleased to state:

" (a)whetherthe Govemmenthave any data
about Indians settled in foreign countries;

(b)ifso, the details thereof. country-wises
onJuly 15,1993,

(c) whether incidents of atrocities on Indi-
ansinsome countries has beenreported:

(d) if so, the country-wise details thereof:

(e) whetherthe Governme: .. upuse to
take some measures to ensure non-occurence
of suchincidents in future; and

(f)if so, details thereof. andif not . reasons
therefor?

THEMINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMANKHURSHEED): (a)and (b) The Gov- .
emment maintains figures of Indians abroad
which are periodically updated. A Statement
givingthe estimated number ‘ason 1.12.1992
formost countries, is placed on the table of the

House.
(c) No, Sir.

(d)to (f) Does notanse.
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C-Dot digital Exchange
75. SHRI PRITHVIRAJD. CHAVAN: Wil
the Minister of COMMUNICATIONS be pleased
tostate:

" (a) whetheritis atactthat C-DOT isdevel
oping a 40,000 line digital exchange;

(b} if so, the progress made so far in this
regard?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAMj (a) Yes. Sir.

(b) The design and development of the
exchangeis in an advanced stage.

[ Transiation}
Gold Extracted from Mines

76. SHRITEJ NARAYAN SINGH: Willthe
Minister of MINES be pleasedto state:

(a) the quantity of Gold being extracted
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from various mines atpresent;

(b) the quantity of Gold extracted eachyear
from each mine duringthe last three years; and

(c) the effort being made to ﬁvdodtgoid
mines inthe other parts of the country?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF MINES (SHRI BALARAM SINGH
YADAV)(a) and (b) The total quantity of prisnary
goid producedfrom various mines inthecounbry
during the past three years is given in the
statement attached.

(c) The Geological survey of India (GS})
which is the principal exploration agency ot
Govermnment, have been canrying outsusvey and
exploration for gold in about 40 investigations m
AndhraPradesh, Kamataka, TamilNadu, Kerala,
Bihar, Orissa, Madhya Pradesh, Maharashira,
Uttar Pradesh. Punjab, Himachal pradesh,
Arunachal pradesh, west Bergal and Rajasthen.

As aresult of explorationinrecent years,
following gold reserves have been established
by GSlin Andhra Pradesh and Kamataka:-

State/Area Reservesin Gradein
milliontonnes gms/tonne
Andhra Pradesh
i) Bhadramapalle 0.036 234
i) Surapalle 0.114 50
iii) Chigargunta-Bolock-IV (West)  0.60 34
iv)  Chigargunta-North Biock-| 0.030 1274
v) Ramapuram 0275 524
vi) Kottapalle 0.773 350
vii)  Mollappakonda 0773 350
viii)  OldBisanatham 0.134 5.10
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State/Area Reservesin Gradein
million tonnes gms/tonne

Karnataka
1) Chinchergi 0.06 500
ii) Tuppadhur 0.089 395
ii) SangliMines 55 377
iv) Kempinkote 35 122
v) ‘Ajianhalli 069 347
vi) Uti 0.88 400
vii) wandalli 0.65 100
viii)  Kadoni 0.064 400
1x) Mysore Mine 023 3.00
X) Hosur Champion 163 260
xi) Bellara 025 450
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[English]

Upgradation of Barbhanga Air Station

77. SHRI BHOGENDRA JHA: Will the
Minister of INFORMATION AND BROAD-
CASTINGbepleasedtostate:

(a) whetherthe Govemmenthave received
representation for upgrading the transmitting
capacity of AIR Darbhanga (Mithila) station and
broadcasting of news bulletins in Maithili lan-
guage; ’

(b) if so, the details thereof; and

(c) the action taken by the Government
thereon?

THE MINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P SINGH DEO): (a) and (b)
Yes, Sir. This matier has been raised in the past
in Partiament andthrough letters by the Hon'ble
member.

(c) Thematter has been examinedbutithas
not been found feasible, for the present , to
upgrade the transmitting capacity of the trans-
mitter or introduce a news bifetin in Maithili.

[Transiation]
Mail Delivery in Hilly Areas
78. SHRIK.D.SULTANPURI: Willthe Min-
ister of COMMUNICATIONS be pleased to
state:

(a) the criteria fixed for opening of post
offices in hilly areas; and

(b) the details of new norms adopted for
mail delivery in the hilly areas to provide more
fadilities during the last one year?

THE MINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
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RAM): (a) Thepresentcriteria fixedfor opening
of post offices in hilly areas are set out inthe
statementattachad.

(b) Norms for hilly areas inthe country are

Criteria/ Nomms fixed for opening new post
offices in hilly areas (effective from 1.4.91).

The following norms for opening branch
postoffices (eftective from 1.4.91) have been
adopted for hilly, tribal, desert and inaccessible
areas:-

(i) Population

500 population in an individual
village or 1000 population in a
group of villages.

(i) Distance

The minimum distance fromthe
nearest existing post office shouid
be 3 Kms. This limit can be re-
laxed by the Directorate incases
where such relaxationis waranted
by special circumstances which
shouldbe clearty mentioned while

(iii) anticipatedincome :
will be 15% ofthe cost.
(Transiation]
SeaFood industry.
79. SHRI VIUAY NAVAL PATIL: Wilithe

Minister of FOOD PROCESSING INDUS-
TRIES bepleasedtostate:

- (a)the present position of seatood industry
inthe country;
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(b) the production achieved during each of
the lastthree financial years;

(c)whetherthe Govermenthave any plan
to develop seafoodindustry duringthe Eighth

Five YearPlan; and

(d) if so, the action plan prepared in this

JULY 26,1993
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regard?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF FOOD PROSSING INDUSTRIES
(SHRITARUNGOGOI): (a)and(b) Theproduc-
tion bothinland and marine duringthe last three
financial years has been steadily increasing
whichisindicated below:

(Figuresinlakh MT)
Year Marine Inland Total
1990-91 23.00 15.36 38.36
1991-92 2447 17.10 4157
1992-93 2540 18.20 43.60

(Provisional)

The export of marine products from india
recorded agrowth 28.45%in 1992-93 overthe
pervious year earmingforeign exchange worth
Rs. 1767.43croresin 1992-932,08,602 MT of
marine products were exported. The marine
products are harvested by approx. 23,000
mechnised boats, about 1.83 lakh non-
mechanised and country crafts andabout 185
deep seafishing vessels. There are 299 fish
processing units atthe end of October, 1992.

(c)and(d) Informationis furnished at state-
mentattached

1. Promotion of production for export:
(a) Capurefisheries:

Resource data collection analysis
andinvestment promotion.

Investment promotioncell.

participating in International Fish-
ing Exhibition.

Training of master fishermen and
plantmanagers.

Monitoring and price-reimburse-
menton HSD consumed by export
oriented deep sea fishing vessels.

Equity participation.

Assistance for diversifiedfishing by
mechanised fishing vessels.

Establishment of a Fishery Enter-
prises Development & Research
Centre.

(b)  Cuiture Fisheries:

Promotion of commercial hatcher-
1es for seed production.

Development of new farm and in-
creasing production from existing
farms.

promotion of technology transterin
commercial aquaculture.

Training for weaker sections of the
society inaquaculture.
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a)
b)

c)

e)

g

h)

a)

b)

c)

d)

a)
b)
c)

d)

Strengthening of prawn farming of-
fice ot MPEDA.

Assistance for modernisation of
processingfacilities:

Installation of IQF machinery and
equipments.

Installation of flake/ohip/tube ice
making machines.

Instaliation ofimprovedplate freez-
ers.

Upgradation of deficientcold stor-
ages.

Instaliation of captive power gener-
atingset.

: Assistance to pre-processingcen-

tres.

Assistance for refrigerated trucks/
refrigerated containers.
distribution of insulatedfish boxes.

Product developmentforexport:
Researchandproduct development
of new product.

Trainingin new technology andin-
viting overseas technical expertsto
India.
Assistance for product development,
packaging andtestmarketing.
Subsidy for exportingmarine prod-
ucts in consumer packs.

Quality improvement:
Installations of mini laboratories in
seafoodprocessingunits.
Training of Indian quality control
technologistsinoverseaslabs.
special research project on quality
probleris.

Installation of automatic chlorina-
tion units.

Schemefor assistance indeepsea
fishing and processing ventures.

Assistance for diversified fishing.
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7. Secores for and other fishprocess-
ing.
[ Transiation]
IHegal Minesin Rajasthan

80. SHRISHIBU SOREN: Willthe Minister
of MINES be pleasedto state:

(a) whetherdespite Supreme Court's deci-
sionon April, 8, 1993, about 262 mines operating
in protectedforest area (Sariska), Rajasthan
have notbeen closeddown sofar; and

(b)if so, the reasons thereof and the steps
taken by the Government to ensure the imple-
mentation of the Supreme Court's decision?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF MINES (SHRI BALRAM SINGH
YADA) : (a) and (b) The information i1s being
collectedandwillbe placed onthe Table ot the
House.

Stealling of Drafts

82. SHRIVILASMUTTEMWAR: Willthe
Minister of COMMUNICATIONS be pieasedto
state:

(a) whether attention of the Government
hasbeen drawn tothe newsitem captioned Chon
Ka Bank Drafton se thaggi kame wale teen girftr
appearedinthe ‘Jansatta (Delhi) dated June 6.
1993,

(b) if so, the details thereof; and

(c)the actiontaken or proposedto be taken
by the Government in this regard?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) : (a) Yes, Sir.

(b) During the investigation into a case
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. reported by amember of public, the police at
Jamamasjidarrested three persons namely S/
Shri. Vijay Kumar, Ramesh Kumarand Rohts

«Kumar suspectedtobeinvolvedin the theft of
bankdrafts. Shri Vijay Kumar disclosedto the

‘police to have received 10 drafts worth Rs.

73528- fromshri Rohtas Kumarwhowas an ex-
postal employee whofurtherconfessedto have
stolen these these drafts from Sarojini Nagar
head Post Office. The Police have filed acrimi-
nalcase againstallthe three accusedwho are
nowfacingtrial.

(c) The Department has also conducted
investigations into the case of loss of registered
letters containing drafts and cheques and has
reported the matterto C.B.I. Supervision, atall

Telephone and Post & Telegraph
OfficesinU.P.

83. SHRIRAM BADAN: Willthe Minister
of COMMUNICATIONDbe pleasedto state:

(a) the number of such villages, towns in
Uttar Pradesh without facilities of telephone,
telegraph and post offices at present;

: (b) the number of villages where the said

facilities proposedtobe Providedin rural areas
particularly inthe Azamgarh and Lalganj dis-
tricts during the current years; and.

(c) the time by whigh the said facilities are
likely to be provided? -

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) The number of villages, Towns in
Uttar Pradesh without facility of T elegraph, Tele-
phones and Post Offices at presentis as under:

Telograph  Telephone Postoffice

.

Towns Nit Nil Nil

Vilages 10707 97214 100968
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(b)and(c)

(i) (a) 10000 Panchayat villages are pro-
posed to be provided with public telephone
facility during the year 1993-94 including
Azamgarh District and laigan;j Tehsil (not Dfs-
trict).

(b) Locating of above telephone will depend
upon techinical feasibility. however, 150
Panchayat villages are expectedto be provided
with telephone facility in Azamagarh district
including Lalganj Tehsil (notdistrict) duringthe
cumrentfinancial year.

(c) Telegraphfacility is also proposedto be
introducedthroughthe above publictelephones
depending upon demand and willingness of the

Agentsto work on licence basis.

(ii) (a) it is proposed to open 93 extra
departmental branch Post Officesin ruralareas
of U.P. duringthe currentfinancial year.

(b) to (c) It is proposed to open 2 extra
departmentalbranch post officesin Azamgarh
District and Lalganj Tehsil (not district).

[English]
Diesel based Power Stations in Kerala

84. PROF.K.V.THOMAS:
SHRIM. RAMANNA RAL:

Willthe Minister of POWER be pleasedto
refer to the reply given to Unstarred Question
No.10150nMarch 1, 1993 andstate:

(a) whether final clearance has since been
accorded forthe setting up of three diesel based
power stations in Kerala;

(b) if so, the time by which these are likely
to be commissioned; and

(c) if not; the reasons therefor?

THEMINISTEROF STATE IN THEMIN-
ISTRY OF (SHRI P.V.TANAGAYYA NAIDU):
(a) The Central Electricity Authority (CEA) has
given technoeconomic clearance in regardto
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the installation of Diesel Generation Power
Projects at Kasargode (60 MW) and
- Brahmapuram (100 MW) in Kerala. The pro-
posalforBrahmapuramhas beenrecommended
to the Planning Commission for investment
decision. The clearance given in tespect of
Kasargode projectis subjecttothe clearance of
the Ministry of Environment & Forests from
environmental angle and Central Ground Water
Board for ground Water for cooling system,
being obtained by Kerala State Electricity Board
(KSEB). As regards Kozhikode Diesel Gener-
atingproject (126 MW) the CEA has notconsid-
ereditfortechnoenomic appraisalasthe essen-
tial inputs/clearances such as water availabil-
ity, environmental clearance, clearance of the
Civil Aviation authorities, compliance of section
29ofthe Electricity (Supply) Act, 1948etc. have
notbeen tied up by the KSEB.

(b) and (c) The first unit of the Diesel
Generating Project could be commissioned
within 18 months afterthe placementof orders
on the suppliers. However, the construction
work leading to the commissioning of the Diesel
Generating Projects could commence only af-
terinvestment approval by the Planning Com-
mission has been accorded and funding ar-
rangements for theirimplementation are tied up.

National Food processing Policy.
85. SHRI V. SOBHANASREEWARA
RAQ: Will the Minister ot FOOD PROCESS-
ING INDUSTRIES be pleasedto state:

(a) whetherthe Government have since
formulated the new food processing policy;

(b) if so, the salient features thereof; and

SRAVANA 4, 1915 (SAKA)
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(c) the time by which it is likely to be
implemented?

THEMMISTEROF STATE IN THEMIN-
ISTRY OF FOOD PROCESSING INDUSTRIES
(SHRI TARUN GOGOI) (a) to (c) Action has
beeninitiates toformulate a National Food pro-
cessing Policy which will address issues relat-
ifigto accelerated growth and development of
Food Processing Industries which a view to
augment employment opportunities and in-
comes, bothin rural and urban areas, reduce
postharvest losses, establish productive link-
ages between industry and farmers, increase
exports of processedfood and generally support
the productive efforts of agriculture and allied
activities.

[Translation]
Air/Doordarshan Kendras in Maharashtra

86. SHRI VILASRAO NAGNATHRAO
GUNDEWAR: Willthe Minister of INFORMA-
TION AND BROADCASTING be pleased to
state:

(a) whether the Government have identi-
fied the Akashwani and Doordarshan kendras
for upgradation in Maharashtra during 1993-94;
and

(b) if so, the details thereof?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGHDEO) (a)and (b)
Yes, Sir. The following schemes of All India
Radiointhe State of Maharashtra have been
identified for upgradation during 1993-94:-

S.No. Place Scheme
From To
1. Bombay 10KWSW 50 KW SW
2 Parbhani Relay Centre Ful-fledged radio station
3 parbhani 10 KW MW 20 KW MW
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2. In respect of Doordarshan, however,
thereis no approved scheme during 1993-94 to
. upgradeanyofthe existing Doordarshankendras
inMaharashtra.

[English)

Review of Constructionand Repairs
of BridgesinM.P.

87.SHRISURAJBHANU SOLANKI: Wil
the Minister of SURFACE TRANSPORT be
pleasedtostate:

(a) whetherthe progress of works relating
to construction and repairs of bridges on the

JULY 26, 1993
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national Highways is being reviewed; and

(b)ifso, the names ofthe bridges inMadhya
Pradeshforwhichthe review of the work relating
totheir construction and repairs has beenmade
during each ofthe lasttwo years and the details

of shortcomings foundtherein?

MINISTER OF STATE OF THE MINIS-
TRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER)(a) Yes, Sir.

(b) List of bridges in Madhya Pradesh
reviewed during the lasttwo yearsisannexedas
statement Shortcoming found generally was
slow progress due to various reasons.
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Extradition Treaty with Sri Lanka

88. SHRIERA ANBARASU: Willthe Min-
isterof EXTERNAL affairsbe pleasedto state:

(a) whetherthe Government have made/
propose to make any initiative for concluding

extraditiontreaty with SriLanka; and

(b) if s0, the details thereof?

THEMINISTEROF STATEINTHEMIN- -

ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED) (a) No, Sir. So far
there is no proposalfor enteringinto an Extradi-
tion Treaty with SriLanka.

(b) Does notarise.
[ Translation)
Grand Trunk Road
89. SHRIBHUBANESHWAR PRASAD

MEHTA: Willthe Minister of SURFACE TRANS-
PORT be pleasedto state:

(a)whetherthe Grand Trunk Roadisinbad-

condition;

(b) if so, whetherthere is any proposal to
carryoutrepairs; and

(c)if so, the date by whichitis likely tobe
completed?

. THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JADISHTYTLER) (a) and (b) presumably, the
Hon'ble member has in mind national highway
No 1from indo-park borderto Dethiand national
Highway no 2 from Delhito Calcutta. the Road
isnotin bad condition. Repair workis undertak-
ing frorg time to time within the funds available
tokeep the road intraffic worthy condition. .

(c) Since maintenance is acontinuing ac-
tivity, the question offixing a date forcompletion
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of repairs does not arise.

[English)
Rural programmes

90. SHRI G.M.C. BALAYOG!: Will the
Minister of INFORMATION AND
AROADCASTION be pleasedtostate: - '

(a) whether the Government propose to
giveany priority to the rural areasin the Eighth
Planto cover all the Rural programmes;

(b) if so, the details thereof; and

(c)thestepstakentoavoidthe gapbetween -
ruraland urbanin coveringthe programmes?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGH DEO): (a) Yes,
Sir. :

(b) It is proposed under the Software
Development Schemes of the Eighth Planto
strengthen the Farm andHome Units atvarious
stations of All India Radiotoenlarge andenlarge
the programmes for the rural audience.

Doordarshan will also give due priority to
rural programmes during the Eighth Plan.

(c) Although All India Radio Stations/
Doordarshankendras arelocated in Urban ar-
eas, it is ensured that adequate coverage is
providedtoalithe rural areas in their respective
programme zones.

Atpresent Allindia Radio and Doordarshan
Coverageisavailablet096.2:%and82.4%ofthe

population of the country, respectively.
[Transiation)

Operation on of Different Bus
Servicesin Delhi

91. SHRIMADAN LAL KHURANA: Will



251 WrikenAnswers
the Minister of SURFACE TRANSPORT be
pleasedtostate:

(@) the number of buses plying under
different servicesbesides DTCin Delhi;

(b) the number of persons died and injured
inroad accidents in Delhiduring the last nine
months;

{c)the numberofsuch accidents causedby
DTC and other buses plying under ditferent

services: and

(d) the steps taken by the Gevernmentto

JULY 26, 1993
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THEMINISTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) Bedises DTC, 3,088
Red Line buses (including 815 old STA premit
buses) 90 while Line buses. 2 bhie Line
airconditionedbuses, 578 Suvidhabus sava
{saffair blue and cream colour) buses are plying
oncity roads in Delhias stage carriages.

(b) 1424 persons were killed and 6154
injured in road accidents in Delhi during the
periodfrom01.10.921030.6.93.

(c) The number of such accidents caused
by DTC and otherbuses plyingunder different

curbthese accidents? services duringthe above periodis given be-
low:-
No. of Accidents
Simple Fatal
1. DTCbuses 235 72
2. Redlinebuses 214 77
3. UnderDTChuses 39 31
4. Mini 48 17
5. Prvate 522 128

(d) The Delhi Police have takeri the follow-
ing steps to minimise the road accidents in
Dethi:

1)  Strict and rigid enforcement of Traffic
Rules and Reguiations.

2) organisation of special drives against
rash and negligent criving, driving
withoutisence, drunken diving, redlight
jumping. road hsgging,
unauthcrised parking atinter-sections
efc.

3) Regularprosecution of violators by issue
of notices.

4) Special mobile checking on National
Highways.

5) prosecutionthroughmostmodern equip-
ments viz. Periscope Van, Radar

Guns, Alcomsater etc-

6) Synchronization of Traffic signals in a
Network.

7) Random morning . evening, nightand
group checking for reckless driving.

8) Distribution of Literature tothe drivers.

9) Special Road Safety L eturestothe driv-
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ersof DTC, and otheroperatorsin
Dethi.

10) “trotuction of Bus Box, Yellow Boxetc.

11) Whorepolice presence in Accident Prone
Areas,

12; Road Safety education to school chil-
dren.

{English]
Electronic Exchanges in Maharashtra

92. SHR! SUDHIR SAWANT: Will the

SRAVANA4, 1915 (SAKA)

(c) the number of villages which will be

providedwithtelephones upto 3 1stmasch, 1993
;and

(d) the number of villages that will be
providedtelephonesin 1993-94?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATION (SHRI SUKH
RAM) : (a) Details are given in the statement A
attached. ’

(b} Details are given in the statement B
attached.

(c) Ratnagin District - 241Nos.

Minister of COMMUNICATIONS bepleasedto Sindhudurg Distt 122Neos
state: (Praposed)
(a¥heprogress of work to install electronic (d)Ratnagir - 72Nos

eschangesand STDin Sindhudurg andRatnagiri Sindhudurg - 108Nos.
DistvicssinMaharashtra upto June 30th, 1993; (Praposed)
{b)theproposed STD and electronic ex- List of Electronic Exchanges in Ratnagsn
changecorwersion in year 1993-94 with details; commussionedason 30.6.93
Name Type

1. Alore C-DOT 128

2 Ganekhaopoli C-DOT 128

3 Pophali MLT

4 Savarda C-DOT 128

5, Dabhol C-DOT 128

6. Daboﬁ C-DOT 128

7. Hamai C-DOT 128

8 Panohanadi C-DOT 128

9 Guhagar C-DOT 128

10. Shrungar Tail C-00T 128
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Name Type ‘
1. Furus  C-DOT 28
12 khed C-DOT 128
13, Lote ILT- 512
14, Murmbake C-DOT 128
15, Shiv-budruk C-DOT 128
16. lanja C-DOT 128
17. Mandangad C-DOT 128
1@ Adiware MLT
19 Nata C-DOT 128
0. Paghal C-DOT 128
21 Rajapur C-DOT 128
2 .Sagave MLT
3. Basani LT
™, Hatkhamba MLT
- Jaigad MLT
26. Jakadevi C-DOT 128
2. Karanjari MLT
8. Khandala C-DOT 128
29 Magund C-DOT 128
30. Neware MLT
3t Pali 6-007 128
2 Pawas C-DOT 128~
3 Pumagad T
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Name Type '
34.  Saitwada MLT
*. Devrukh C-DOT 128
36. Kadvai | MLT
. Makhjan C-DOT 1‘28
38, Nayri MLT
%,  Sakhapa MLT
40. Sangameshwar. - C-DOT 128

- STD stations at Ratnagiri déstrict as on 30.6.93

1.Reflagii  2.Chipiun 3.Lote 4.Dapoli  5.Khed.

Listof Bigctronic Exchanges in Ratnagiri commissionedas on 30.6.93

Name Type
1. Deogad C-DOT 128
2 Mithbav MLT
3 Shirgaon C-DO% 128
4 Vijaydurg C-DOT 128
5 ° Wade MLt
€&  iKankaval w512
7 Kesarda C-DOT 128
8 Knerepatan MY
92  Nabdgeon MLT
10 Phondaghet C-DOT 128
" Sangeve MLT
12 Kas C-DOT 128
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Type

13 C-DOT 128
MLT
C-DOT 128
MLT
C-DOT 128
MLT
MLT
C-DOT 128
C-DOT 128
C-DOT 128
C-DOT 128

C-DOT 128

C-DOT 128

HIRERRRRRRR R

C-DOT 128

i

C-DOT 128

B N B B 2 B R 3 B B8 8 I 3

MLT

il

STDstations at Sindhudurg Distt. as on 30.6 93

1 Kudal 2 Sawantwadi 3.Vengurla 4 Kankawai

Proposal of conversion of electronic exchanges and STD during 93-94 for Ratnaginand
Sindhudurg Districts
Exchanges

Ratnagsn District Sindhuduring Distict

SNo  NameofExchanges

1 Ratnagn 1. Malvan
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Ratnagin District Sindhuduring Distict
S.Nc Name of Exchanges S.No. Name of Exchanges
2. Chiplun 2 Masure
3 Rajapus 3 Talebazar
4. Hodvi
5. Ladwan
6. Lavel
7. Margatahan
8 Talvah
PlanforSTD
Name of Districts Name of Stations
Ratnagin Sangeneswar
Sindhuckirg Maivan
Super Thermal Power Stutlen sl S.7.0/P.C.OnGojarat
Rengallin Orisss

93. DRKRUPASINDHU BHOI: Will the
Minister of POWER be pleasedto state:

(a) whether the Governmentproposetoset
up a super thermal power Plant at Rengali in
Orissa;

(b) ts0. the estimated costinvolved andthe
power generation capacity ot the plant; and

(c) the time by which it is likely to be
completed?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF (SHRI P.V.RANGAYYA NAIDU):
(a)No, Sir.

(b)and(c) Doesnotarise.

94. SHRIRATILAL KALIDDAS VARMA:
Will the Minister of COMMUNICATIONS be
pleasedtostate:

(a)whether the Govemmenthave fixed any
quota or norms for setting STD/PCOs. State-
wise or District-wise, if so. the details thereot:

(b) the number and details ot STD/PCOs.
set up during last three years each district in
Gujarat, and

(c)the stepstaken or proposedtobe taken
by the Government for the extension of this
facility in the tarflung rural and backwardtribal
areas of the State?

THEMINISTEROF STATE OF THE MIN-

_ ISTRY OF COMMUNICATIONS (SHRISUKH
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RAM): (a) Telecomcircle-wise targetsforSTD
PCOs arefixed annually andtargetsforthe year
1993-94 are under process of fixation.

(b) The requiredinformation is fumishedin
the statementattached.

(c) Following steps are being taken;

U]

(i)

(iii)

Written Answers 264

installing electranic exchangesin ru-
ralareas

connectingthemto the STD network

. throughstable mediaand

Providingtelephones on Radiousing
Multi-access Radio Relay Systemin

~ remoteand farflungareas.
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[Transiation)

Doordarshan Coverage in Gujarat

95. SHRIDILEEPBHAI SANGHANI: Wit
the Minister ofv INFORMATION AND
BRODCASTING be pleasedto state:

{(a) whether programmes of Doordarshan
arebeingreceived at Kodinar, Rajula, Jafrabad,
Una and Verawal in Amerli and Junagarh dis-
tricts of Gujarat; and

(b)ifnot, the steps Government proposeto
take inthis regard?

THEMINISTER OF STATE OF THEMIN-
ISTRY OF INFORMATIONANDBROADCAST-
ING (SHRI K.P.SINGH DEO): (a) Low Power

- TV transmitters are presently functioning at

Verawaland Junagarh injunagarh district and
Amreli in. Amreli district of Gujarat. parts of
these two districts are also covered by the High
Power TV transmitters at Rajkot and Dwarka.
UnainJunagarhdistrictand Kodinar, Rajulaand
jafrabad in Amrelidistrict are, however, outside
the coverage range of these transmitters.

+ (b) Extensionof TV service to the remain-
inguncovered parts of the country includin'g the
above mentioned places in Gujarat is being
carriedoutina phased mannerdependingupon
availability of resources and inter-se prioities.

Declaration of National Highways
96. SHRI ASHT BHUJA PRASAD
SHUKLA: Will the Minister of SURFACE
TRANSPORT be pleasedtostate:

(a)whetherthereis any proposalfordeclar-

_ing Gorakhpur nautanva and Gorakhpur-

Thuthiwari (Nepal) Border as national High-
ways; and : :

{b)if so, the details thereof?

THEMINISTER OF STATE OF THEMIN-

SRAVANA 4, 1915 (SAKA)
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ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER)(a) No,Sir.

(b)- Doesnotarise.
Action Planfor RedLine Buses

97. SHRI JANARDAN MISRA: Will the
Ministerof SURFACE TRANSPORT be pleased
tostate:

(a) whether there is any proposal to
prepare anactionplanandpolicesforthe redline
buses plying in Delhi; :

(b)ifso, the detaiis thereof; and

(c)ifnot, the reasons therefor?

THEMINSTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI

JAGDISHTYTLER): (a) and (b) The Govern-
mentof National Capital Territory of Delhihave

-askeda Committee of Officers representingthe

Deptt. of Transport, DTC and the RITES to
examine the Report submitted by the RITES
regarding rationalisation of routes and time-
table of the redlinebuses.

(c)Doesnotarise.
Computersin Post Offices
98. SHRIRAJENDRA AGNIHOTRI: Wil
the Ministerof COMMUNICATIONS be pleased
tostate:
(a)whetherthe Govemment have formu-
lated any comprehensive scheme to computer-

ise the post offices;

(b)ifso, the detailsthereof; °

scheme for

lytobe

(d) the time by which the
computerisation of post offices i
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implemented?

THE MINSTER OF STATE OF THEMIN-
_ ISTRY OF SHRI SUKH RAM) (a) to (d) The
Departmenthasdrownupalimited Programme
ofcomputerisation of certain counteroperations
and savings bank operations in selected post
officesin the Country. Duringthe Eighth Five
* yearPlan (1992-1997) 5000 computerbased
multi purpose countrermachines are proposed

to be installed in selected post offices in the :

country, subjectto availability of resources and

other infrastructure. The programme will be

continued overthe next planperiod, subjectto

Govemment approval and availability of re-
- sources.

[English]
Telephone Connectionsin Bngalore

99. SHRIMATICHANDRAPRABHAURS:
Will the Minister of COMMUNICATIONS be
pleasedtostate:

(a)thetotalnumber of persons registered
- fortelephonesin Bungaloreindifferentcatego-
ries by the end of June 1993;

(b) how many of them out of which, regis-
teredafterthe enhancementofregistrationfees;

(c)whetherthe difference inthe registration
fee will be collected fromthose who registered
earlier at the time of giving them telephone
connections;

(d)therate ofinterestbeing givenonthese
registration deposits;

(e) the number of new connections ﬁro—
posed tcbe givenby the endof December 1993;
and

(f) the time by which all the waiting list is
likely tobe cleared?

THE MINISTER ‘OF STATE OF THE

JULY 26,1993
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MINISTRY OF COMMUNICATIONS (SHAI
SUKH RAM (a) Sir, the details of the total
nyimber of persons registeredfortelephonesin

‘Bangalore in different categories by the end of

June, 1993, areasunder:

NOYT Genl 95170

NOYT s;;i § 538

OYT Genl . 4543 .
OYrspl - e

. (b) The details of the numberof persons
registered fortelephone connections, a{terthe !
enhancementof registrationfeesis as under:

NOYTGenI e 608
NOYT Sph T s gt
OYT Genl SR8
-OYT Spl ' < 113

. (c)No, Sir,.

(d)Thé depositshallcarryaninterestforthe
period commencing on the date depositand
endingwiththe dateimmediately precedingthe
date ofinstallation of the telephone connection,
atthe rate payable by the State bank of Indiaon
fixed deposits made with suchbankforaperiod
#fone yearandthe interestshall be calculated
forthe completed number of months attherate. .
inforce on date of deposit.

(e) The number of new connections likely
tobegivenbetween 1.8.93and31.12.93is2,000
subject to receipt of switching equnpment and
undergroundcables.

(f) The waiting lists of 1,05, 144 as on
30.6.93islikelytobe cleared eitherby end of 8th
Plan period or by begining of 9th Plan period,
subjectto receipt of necessary switchingequip-
mentandundergroundcables. -
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Telephor'\eConnecﬁonsanrissa march31, 1993; and

100. SHRIK. PRADHANI: Will the Minis- (c) by when the waiting list is likely to be
terof COMMUNICATIONS be pleasedtostate: cleared?

(a) the details of waiting list of telephones
in Bhubhneshwar, Cuttak and Puri in Orissa THEMINISTEROF STATE OF THEMIN-
during 1990-91 1991-92and 1992-93; ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) The year wise waiting list position is
(b) the latest position of waiting listas on asunder:

Bhubhneshwar:

Year oyT N-OYT Spl N-OYT (G) Total
1990.91 Nil Nil 1764 1764
1991-92 1 10 1543 1554
1992-93 “ ™ 3110 233
Cuttack

1990-91 Nil Nil 605 605
1991-32 Nil % 1432 1458
1992-93 Nil 4 1570 1611
Puni:

1990-91 Nil Nil

1991-82 Nil Nil

1992-93 Nil Nil

(b) Waiting List Position as on 31.3.93is as under:

Piace oyT N-OYT Spl N-OYT(G) Total
Orissa o 20 10033 10822
Bhubhneswar 44 79 3110 233
Cuttack Nil 4 1570 1611

Puri . Nil Nil 5. 57
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(c) Most ofthe wasting¥ist as on 31.3.93in
Orrissa as well as in Bhubreswer. Cuttack &
Puirits likely to be cleared by the end of March,
1994 subject to avaslability ofequipment.

[ Transiation)
Potato Processing Units in UP

101. SHRI SHYAM BI~AR MISRA: will
theMinisterof FOOD FROCESSING INDUS-
TRIESbe pleasedtostate:

(a)whether the Govemment are providing
any assistance for setting up of potato process-
ing industries in the (ural ar=as of Districts
Farurkhabad andkanpui of UP whichare major
producers of potatoes in the country; and

(b) f so. the details thereof?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF FOODPROCESSINGINDUSTRIES
(SHRITARUN GOGOI): (a)and (b) Wiwe Min-
istry of Food Processing industries is impie-
menting vanous Plan schemes which provide
for grant of assistance to public sector , joint
sector, cooperative sector units, etc.. forsetting
up/development of food prosessing industries
including potato processingindustry, no pro-
posal seeking such assistance has been re-
ceived setting up of potato processing units in
distncts of Farukhabad and Kanpur of U.P.

Programmes in Serailifanguage
from AirfDoordarshan Kendraat
Jalandhar

102 SHRISURYANARAIN YADAV. Will
- theMinisterof INFORMATION AND BROAD-
CASTING he pleasedtostate:

(a) whather the Government propose to
startprogrammes in Saraiki language frora All
India Radio and Dcordarshan Kendra of
Jalandhar: and

(b) it so. by when if not , the reasons

JULY 26, 1993
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therefor?

THEMINSTER OF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K P.SINGHDEO): (a)and (b)
There is atpresent no proposal to start Saraiki
language programmes from All India Radio
Swation and Doordarshan Kendraat Jalandhar.
Programmes in Saratki are however, being
broadcastin AIR's external service exclusively
once aweekon Saturdays andrepeatedon AIR,
Suratgart:onWednesdays.

Construction of a Bridge inUP

103. DR. G.L.KANUJIA: Will the Minister
of SURFACE TRANSPORT be pfeased to
state:

(a)ywhetherany proposat for construction of
anewbsidge across river Yamuna nearNainion
Nationat Highway No. 27 indistrict Allahabad of
Uttar Pradesh has been pending for approval
with the union Government fora long time:

(b)itso. the present status thereof; and

(c) the time by which # 15 likely ta be
approved?

THEMINSTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): ta)to(c)No, Sir. proposal
for construction of a new bridge across river
Yamunanear Naini already tands approved.

Production of Zinc

104. SHRIGAYA PRASAD KORI: Willthe
Ministerof MINE S be pleasedto state:

(aythetotal production of zinc, copperand
atuminum in the country, State-wise, during
1990-91,1991-92and 1992-93:

(b} the contribution of Rajasthan in the
praduction of copper;



277  Whntten Answers
(c) the constimption of zinc, copper and

SRAVANA 4, 1915 (SAKA)
portspentfor zinc cooper and aluminium devel-

aluminiumin the country at present;

(d)the percentage out of the total production
constitutes in respect of foreign trade; and

(e) the portioninincome eamed from ex-

cpment?

Whnitten Answers 278

THEMINSTEROF STATE OF THE MIN-
ISTRY OF MINES {SHRI BALARAM SINGH
YADAV): (a) The preduction of zince, copper
andatuminuminthe country during 1990-91to

1992-33isasunder:

Zinc 1990-A1 1991-32 1292-93
1. AndhraPradesh 28,052 28,141 29,702
2. Kerala 1,608 16,5338 20,036
3. Rajasthan 44,310 56,527 76.862
.;Totalz 73,970 101.206 126,600
Copper (Cathodes)
1. Bihar 14,588 13,100 12,730
2. Rajasthan 26,010 32.395 32545
Total: 40538 45495 45275
Alurminium
1. Karnataka 33940 30311 10955
2. Kerala 20282 19,587 18,549
3. MadhyaPradesh 91,745 32,010 91.034
4. Ornissa 161,941 205,565 200.205
5. TamilNadu 2,520 188 -
6. UttarPradesh 139,022 166.519 162,346
Total: 449,450 514,180 483.099

(b) The contribution of Rajasthan during
1930-91. 1991-92and 1992-93inthetotatindig-
2nous production of copper hasbeen 54%, 71%

and 72% respectively.

(c) The cousmption of zinc. copper and

estimated as under:

(intonnes)

. aluminium in the country during 1992-93 is



Zinc .. 1,35,000
Capper.. 1,50,000
Aluminium '3,80,000

(d) The export of aluminium (including
semis) by primary producers was about 1.13

lakhtonnes againstthe indigenous production of

4 .83 lakh tonnes during 1992-93. in respect of
zinc, out of the primary production of 1,26,600
tonnes, 20,036 tonnes have been producedby
usingimportedconcentratesin 1992-93. Inre-
spect of coper, about 30% of the estimated
demandis metbyindigenous production. -

(e) During 1992-93, foreign exchange of

Rs.706 crores and Rs. 4.5 crores was

' by exporting alumina & aluminiumand

inc respectively. The income eamed from

exportis not separately and exclusively spent
for development of respective metals.

Incentives to Primary Préducers

105.  PROF.  UMMAREDY
VENKATESWARLU: Willthe Ministerof FOOD
PROCESSING INDUSTRIES be pleasedto
state:

(a) whether hisMinister has conducted any
talks with marine Products Export Develop-
ment Authority to evolve incentive scheme to
revive the deep seafishery sector;

(b)if s0, the outcome thereof;

(c)wheﬂweravestarraydﬁneenﬁvesafe
available for exporters of marine catch while
primary producers are denied suchincentives;
and

(d) if so, steps being taken to enhance
incentives for primary producers of exportable
shrimp?

THEMINSTEROF STATEINTHEMIN-
ISTRY OF FOOD PROCESSING

JULY 26,1993
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INDUSTRIES(SHRITARUﬁ GOGOI): (a) No,
Sir.

(b) Does notarise.

(c)and(d) Financialassistancetoregisterd

" exporters of marine productsis available through

marine Products Export Development Author-
ity schemes by way of subsidies. These are as
follows:- -

1. Subsidy for automatic flake/chip ice
making machines.

2  Subsidyforgeneratorsets.

3. Subsidyforinstallation ofimprovedplate
freezers.

4. Subsidyforrefrigeratedtruck/container,

_trailorwithprimemoverand gener-

atingset.

5. -Subsidy for upgrading deficient cold
storages.

6. Sﬁbsidy for ecquisition of machinery
and equipment for pri ion of IOF
shrimps.

7.  Subsidised distribution ofinsulatedfish -

boxes.
8  Subsidyforqualtycontrol minilabs, for
processingplants.

However, incentive schemes for primary
prosucers of shrimp for exporti.e. shrimp trawl
asfollows:-

1.  ‘Subsidyfornewfarmdevelopment.

2 subﬁdym feed and seed to step up

3 Subsidy for establishment of prawn
haicheries and
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4. Subsily for establishment of shrimp
tre.

5.  DevelopmentofCoastalmarineFishas-
- ies through motosisation of traditional
crafts.

6. - Developmentof Coast marine Fisher-
iesthrough reimbursement of Central
Excise Duty on High SpeedDiessl O
suppliedto mechansedfishing boats.

106. SHRIS.B. THORAT.: Willthe Minister
ot P(~VERbepleasedtosiate:

(a) whether the Government have paid
compensation-to the French Consortium for
siowprogress of work at duthasti hydro-electric
projectin.Jammu & Kashmir; and

(it s0. the details theseof alongwithfresh
stepstakentoexpeditc ¢ ompletionofthe project?

THEMINSTER (| STATE INTHEMIN-
ISTRY OF POWER.+* i 11E2.V. RANGAYYA
NAIDU): () No. Sn.

(b) The projectis tiwwigdelays onaccount
otthe French Contracto: s withdrawalfromthe
project site on account of the disturbed security
environmentinthe Kishtwar area of Doda Distt.
nJ&K. The Govt. hastaken steps in consulta-
lionwiththe J&K. The Gowt. hastakenstepsin
consultation withthe J&K. The Govt. hastaken
steps in consultation with the J&K Gowt. to

strengthen security arrangements.

Maintenance of National Highways in
) Bihar

. SHRIRAMLAKHAN SINGH
YADAV:
MOHAMMAD ALIASHRAF
FATMI:
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Wikt the Minister of SURFACE TRANS-
PORT bepleasedtostate:

(a)medetailsofwomsdonetomakéthe
Bihar duringsachofthe lasttwoyears, location-
wise; and

(b)the works likely to be completed during
the curentfinancial years?

THEMINSTEROF STATE OF THEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER): (a) and (b) The National
Highways in Bihar havingatotallengthof2117
Kms., are being maintained in traffic worthy
condition by carnrying out repairs and mainte-
nanceworks onthemas andwhenreqired. The
maintenance of National Highways in Bihar
dunnglast2 years were as under.

Year Ammlormm
(Rs. in lakhs)

199192 . 1012.30

LRI S 1072.66

Alle.atons formantenance are done fothe
naton.x. righway network as a whole and not

Repairs of national Highways. M.P.

108 SHRI VISHWESHWAR
BHAGAT;
SHRIKHELAN RAM JANGDE:

Will the Minister of SURFACE TRANS-
PORT be pleasedtostate:

(a)the length of national highways inkilo-
meters in Madhya Pradesh which rcquire re-
pairs;

(b)thetotalam:-untsan. ioMadhya
Pradesh for the repair of niti. ...l highways
during each of the lasttwoye....: and
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(c) the details of length of highways in
kilometers which have been reopaired with this
amount?

THEMINSTEROF STATE OF THE MIN-
ISTER OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) Totallengthof National
Highways in Madhya Pradeshis 2946 km. their
maintenance and repairs is a continuous pro-
cessandthey are generally keptintraffic-worthy
condition by taking up necessary repairs from
time to time within the available funds.

(b) and (c) The following amounts were
allotted during 1991-92 and 1992-93formainte-
nance and repairs of the totallength of 2946 km
of national Highways in Madhya Pradesh.

Year " Amountallotted
(Rs. lakhs)
1991-92 1195.69
1992-33 121325
[English]

Power Theft by industries in Dethi

109. SHRIJEEWAN SHARMA: Will the
Minister of POWER be pleasedtostate:

(a)the number of major powerconsuming
industries inDelhi;

(b) how much powerload has beensanc-
_ tionedinrespectofeach ofthese industries, per
2 month;

{c) how much power load is being con-
sumedtly these industries permonths,

id) the numberof instances of power theft
by these industries have come to the notice
duringlastoneyear;

(e)tho actiontaken thereon together with
the measures adoptedto check such theft:

JULY 26,1993
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(f) whetherthe DESU official are in conniv-
ance with these industries in power theft; and

(g)ifso, the details thereof?

THEMINSTER OF STATE IN THE MIN-
ISTRY OF (SHRI P.V.RANGAYYA NAIDU):
(a)to(g) Thereare about 86, 000 Small Industrial
and 600 Large Industrial connections in Delhi.
Time and efforts involved in compilation of vast
information about sanctioned and connected
load, instances of theft of power etc. in each
individual case of major power consumingin- -
dustries would notbe commensurate withthe
resultsachieved. DESU can, however, lookinto
any specific case of irfegularity broughttoits
notice. Surprise raids are conducted by DESU
fortime totime to check theft, midsuse of power:
andload violations by industries/otherconsum-
ers. Appropriate action including levy of sur-
charge/misuse charges is taken as perrules.
Appropriate departmental actionis also taken
againstthe DESU officials found to be in conniv-
ance with cases of theft of electricity.

[ Transtation]
probiems Faced by IndianHajees

110. SHRI SURENDRA PAL PATHAK:
Willthe Minister of EXTERNAL AFFAIRS

(a) whetherthe Government are awarethat
hajees were alleged to have faced a lot of
problems duringthe recentHaj.

(b)ifso. the details thereof:

(c) whetherthe Government have taken
any stepstofindoutthe problemsfacedby them
andto assistthem: and

(d)ifso. the details inthis regard?

THEMINSTEROF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI
SALMANKHURSHEED): (a) and (b) Some
complaints pertaining to the accommodationin:
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makkah were received from pilgrims amonga
group of 2300 out of the total cf 25,000 who were
aliotted accommodation at a distance of about

1500 metres from the Haram Sharif, the rest

beingaccommodated within 1000 meters. De-
spite the availability of special transport ar-
rangements forthese 2300 pilgrims, some of
themhaddifficuity on occasions in reachingthe
GrandMosque for prayers, which led to com-
plaints. The more remote location of theirlodg-
ings occurredbecause accommodationarrange-
ments made through a private contractor where
notacceptedby the Saudi authorities andfresh
efforts a had to be made to find the requisite
accommodation at a late stage, by whichtime
buildings closerto the Haram Sharif had already
beenrentedout.

There were also complaints from pilgrims
aboutthe flightarrangement forthe Haj. Uncer-
B o - i 3 3 s

Hastitiesin AirIndia’s operations necessitated a
charterwith Aeroflot, whichwas unabletomake
adeguate arrangementsforthebaggage of alithe
returningpilgrimes. Subsequently, special ar-
rangements were made to being theirbaggage

. toIndiaandtodistribute ittothem.

(c)and (d) Governmentwere in continual

- touchwiththe Hajees in order tofind out their

problems asthey arose, andtotake immediate
actionontheirbehalf. Members of the staffinthe
Consulate General of India , Jeddah, paid visits
onaregularbais to accerainthe problemsfaced
nbuthe pilgrims. The Consulate helped effect
liaison between the pilgrims and the Moalims in
charge of providing amenities like water,. light,
air-conditioninand proper hygiene conditions at
the places of pilgrims’ stay.

[English]

Tempering of Telephone materin
Bombay

111. SHRI MOHAN RAWALE: Wili the
Ministerof COMMUNICATIONS bepleasedto
state:

SRAVANA4,1915 (SAKA)
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(a)whethersomeemployeesofMahanagar
Telephone Nigarn Limited, Bombay were found
involvedin the tempering of the telephone ma-
ters for specific clientele in the Maiabar Hill
telephone exchange. in July 1993;

{b)if so, the details thereof; and

{c) the action taken so far against those
employees found quilty?

THEMINSTEROF STATE OF THEMIN-
ISTRY COMMUNICATIONS (SHRI SUKH
RAM): (a) Yes, Sir.

(b) The CBlhadregisteredacaseon9.7.93
againsttwo Assistant Engineers andthree Jamior
Telecom Officers (of Malabar Hill Telephone
Exchange) who were involved in tampering
telephone metter circuits andmaterreadings

{c) The above mentionedfive officials were
arrestedon9.7.93 andreleased on bailby the
court. All of themhave beensuspended.

Shortage of Power in Hilly Areas of
upP.

112. MAJ. GEN. (READ.) BHUWAN
CHANDRA KHANDURI: Will the Minister of
POWERbe pleasedtostate:

(a)whetherthe hilldistricts of Uttar Pradesh
particularly pauri Garhwal and Chamoli suffer
fromacute shortage of power at present:

{b)itso, the reasons therefor:

{c)the percapits powerconsumption atthe
nationallevelandthatin Himachal Pradeshas
comparedto thefive hili districts of U.P_; and

{dithe stepstakenorproposedtobetaken
by the Governmenttoincrease the per-capita
power consumption of these hill distnicts of
upP.?

THEMINSTEROF STATE IN THE MIN-
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NAIDU): (a) and(b) Duringthe period April 1993- -

June 1993, the eneryy shortagein Uttar Pradesh,
including hill distracts of Pauri Garhwal and
Chamoli, was 10.6%. The main reasons for
power shortage in Uttar Pradesh are demand
out-stripping availability of power and unsatis-

factory performance of its Thermal Power Sta-

(c) The per-capita consumgption of electric-
ity inthe country during 1991-92 was 267. 95
Kwh andthatin Himachal Pradesh was 209.55
Kwh and in Uttar Pradesh (including five hill
districts) was 173.52 Kwh.

(d) Theper capita consumption of electric-
ity depends upon the extent of electrification of
villages, energisation of pump sets and the
extent of industrialisation of the State. Various
other measures being taken to increase the
availability of power in Uttar Pradesh inchide
maximising generating from existing generat-
ing stations, implementation of Renovationand
Modemisation Programe , Reductionin Trans-
management and energy conservation mea-
sures andassistance from neighbouring States
and Systems.

[Translation]
Voluntary Retirement SchemeinDTC

113. SHRIN.J.RATHVA: Wil the Minister
of SURFACE TRANSPORT bepleasedtostate:

(a) whether the Govemment are aware of
the irregularities being committed under the
voluntary retirement scheme in Dethi Transport
Corporation;

(b) f so. the details thereot and the number
of such incidents which have come into the
notice of the Government; and

(c) the steps takerv/proposedtobetakento
checktheseirregularities?

JULY 26,1993
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THEMINSTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLERY): (a) No Iregularities have
beenbroughttothe notice of the Government.

(b)and(c) Donotarise.
[English]
Taks with Kuwait

114. SHRIMANORANJAN BHAKTA: Will
the Minister of COMMUNICATIONS be pleased
tostate:

(a) whether India and Kuwait held any
discussionsin KuwaitinJune 1993tostrengthen
theirties inthe area of telecommunications; and

(b) it so, the details thereof?

THE MINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) Yes. Sir.

(b) The existing cooperation betweenthe
two countries inthe telecom field will countinue.
The scope of cooperationwas further expanded
toinclude:-

(i) Training of Kuwaiti nationals in India or
deputation of indian Instructors and requiredby
PTT Kuwait, and

(ii) Establishment of manufacturingbase
of small size exchanges of Indian design.

Telephone Exchangeds withISD/STD
e,
115, SHRI MULKLAPPALLY
RAMACHANDRAN:

SHRIK.M.MATHEW:

Will the Minister of COMMUNICATIONS
be pleasedtostate:

(a)themn'berqfnlephone exchangesin
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Kerala which have been provided ISD/STD
faciliies during 1992-93;

(b)whithmoretelephone exchanges arebe
given such facilities this year, if so, the details
thereof; and

(c) the details of exchanges expanded dur-
ing 1992-93 and likely tobe expandedduring the
cumentyear separately?

MINISTER OF STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) 98 telephone exchanges in Kerala
were provided STD/ISD facilities during 1992-
* ¢}

(b) Yes Sir. The details are givenin the list
at Annexure-1.

(c) Details of exchanges expanded during
1992-93 are giveninthe listare Annexure-ll and
details of exchanges likely to be expanded
duning the curent yearis given at Annexure- |l

STATIONS PROPOSED FOR TAX
PARENTING DURING 1993-94

Si.No. NameofStation
Alanallur

1

2 Anapara

3 Anchin

4 | Aralunnam
S Areacode
6 - Arekuzha

7 Ayoor

8 Ayroor
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SI. No.

Name of Station

B8 B B S B R R BN

Ht

10.
11
12.
13. .
14.
15.
16.
17.
18.

19.

N
=

Edakkad
Edakkara
Elamdesom

Elamkulam

Elavanthitta
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St.No. NameofStation SI.No. Name ofsr‘arion

<l Kadwoor 56. Kottayi

. Kallakoda 57 Kozhuvanal

x Kaliooppara 58 Kazinjappara
. Kangazha 50 Kudavechoor
37 Kanjavek 60 Kunnamthanam
38, Ka'm 61 Kunnicode

B, Karivetioor & Kunnonfy

40 Kattanam 63. Kurichikkara

a1 Kattappana 64. Kunyannoor

o Kechesi 65. Kurumannu

4 . Keechery 66. Kuttipuram

Y Kidangannoor 67. M Perumathura
45 Kodenchery 68. " Madathara

% Kodiatam 69. Malayattoor

& Kolassery 70. Mangalam

48 Kolsthur 7 Mangalam Dam
9 Km 72 Marangattupally
s Kollappally 73 Mathamangatam
51 Kammaj 74. . Mattom,

0 Kootickal 75. Melukavumattom
s - Koovappally 76, Meppayur

54 Konghede 77 Monipally

% Km 78 Moonnilawy
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SI.No.  NamebfStation Si No.  NameofStation
79. Mukkottuthara 100. Pordala
80. Mullurkkara 101 Porngalam
81. Mundur 102 Poringathoor
8. Murinjakal 103. Perumpilavu

. 83. Njeezhoor 104 Pilathara
84. Nooranad HES Ponmen
85. .Ongallur 16, Pooyapally
86. Padagin 107 Punnapra
87 Padingarangadi 108 Rajapuram
88 Pallikkara 109 Randathan
89. Pallipuram 110 SreeKnshnapuram
0. Pampavalley 111 Teekov
N Panavoor 112. Thachampara
9. Pang 13, Thakazhy
$K. Pantheerankavu 114 Thazhckode
34 Parappuzha 115 Theodkcal
95. Parppur 116. Thoovakkunit
96. Pathgmpu.zra 117 Thottappalty
97. Pathinpala 18 Tinunavaya
] Pattanakkad 119 Trkkanpur
€. Pazhavannur 120 Uzhavoor
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SI.No.  NameofStation SI.No.  NameofStation
121. Valanchery 124, Vannappuram
122. Valikunnam 125. Vorkady

1238 Vaniyamkulam 126. Walayar.
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DTCBuses

116. SHRICHIRANJILAL SHARMA: Will
the Minister of SURFACE TRANSPORT be

pleasedtostate:

(a) whether there is any proposal to sell/
auction more than 300 DTC bumt buses in
Mayur Vihar Phase || depotof DTC;

(b)if so, thefinanciallosses sufferedas a
resultthereof; and

(c) the time by which these are likely tobe
soid/auctioned?

THEMINSTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER) (a): There are no such
bumtbuses. Therefore, therais no proposal to
sell/auction.

{b)and(c) Donotarise.
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Road Accidentsin Delhi
1"7. SHRIARVIND TRIVED!:
SHRIC.P.MUDALAGIRIYAPPA;
SHRIRAM SINGH KASHWAN:
Will the Minister of SURFACE TRANS-
PORT be pleasedto state:

(a)the number of road accident occurredin
Delhiduring Januaryto June 1993;

(b)hgconespondhgﬁg&sforﬂ’esarne
periodduring each of the last three years; and

(c)the steps taken orproposed tobe taken
to prevent the accidents in Dethi.

THEMINISTEROF STATE OF THEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLERY); (a) and (b) The number of
roadaccidents occurredin Dethi during January
toJune . 1993 andfor the corresponding period
in 1992, 1991 and 1990 are given below:-

S.No. _Pen‘od No.of Accidents
1. Jan- June, 1993 4110
2 Jan-June, 1992 4150
3 Jan-June, 1991 3897
4 Jan-June, 1990 3564
(c) The Dethi Police have taken the follqw- . .
ing steps to minimise the { accid in ) RegularProsgcuhonol Violators
. byissue of notices.
Delhi:
" Strictandrigident of Tral- 4) Spec;:!mobiledreckmgmNa-
fic Rules and Reguiations. tonaiHighways.
(2) Organisation of special drives () - Prosec “"“’t"""°"P9'"."°s'"'°v°°"'
inetrash andnegligentdeiving, equipments viz. Periscope Van.

driving without licence. drunken
driving, redlightjumping, roadhog-
ging, unauthorisedparkingatinter-
sections etc.

Radar Guns, Alcometer etc.

Synchronization of Traffic signals
inaNetwaork
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(7)  Randommorming, evening, night
and group checking for reckless
driving.

375

(8) Distribution of Literature to the driv-
ers

(9)  Special Road Safety Lectures to
drivers of DTC, and other operators
in Delhi:

Introduction of Bus Box, Yellow
Boxetc.

(10)

(11)  More Police presencein Accident

prone Areas.

(12) Road Safety educationtoschool

children.
[English)
Dooradarshen Kendra at Surat.

SHRICHHITUBHAIGAMIT : Wilithe Min-
ister of INFORMATION AND BROADCAST-
ING bepleasedtostate:

(a) whetherthe Government proposetoset
up a high power T. V. transmitter at Surat in
Gujaratduring 1993-94;

(b) if so, the details thereof; and

(c)the revenue eamed by Dooradarshan
Kemdra, Suratfrom Commercialadvertisements
during lastone Year ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROADCAST-
ING (SHRI K. P. SINGHDEO): (a)and (b) A
high power (10KW) TV transmiitteris envisaged
tobe setup at Suratin Gujaratin replacement of
the existing low power transmitter. The site for
the projecthas beenfinalised. Completionofthe
project willtake more than 3years.

(c) No commercial revenue is earned by
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TVRC; Surat.

Pitferage of Power

119. DR. VANKATESWARARAO:

SHRIBOLLA BULLIRAMAIAH:

Will the Minister of INFORMATIION be
pleasedtostate:

(a) the number of defaulters detected in
connection with pilferage of power inthe country
during each of the lasttwo years ;

(b) whetherthe Governmenthavetaken any
actionagainst These persons;

(c)if so, the details thereof;
(d)if not, the reasons therefor; and

(e) the steps proposedtobetakentocheck
suchcases infuture ?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF POWER (SHRIP.V.RANGAYYA
NAIDU): (a)to (e) The theit of energy has been
made aconginzable offense in August 1986 by

» amending Sec—39ofthe Indian Electricity (Sup-
ply) Act, 1910. Various power utilities viz. State
Electricity Boards/ Energy Departments are
empowered to detectthe defaultersinvolvedin
the pierage of power andtake suitable action as
perthe existing provisions. As perthe informa-
tion available inthe Central Electricity Authority
(CEA) the number of defaulters detected in
connection with pilferage of power by various
power utilitiesinthecountryare 1,32, 181and 1,
10,447 during the years 1990—91and 1991—92

respectively.

In addition to making theft of energy a
congizable offense underthe indian Electricity
(Supply) Act, 1910, various guidelines have
been issued by Gowvt. of Indian to the power
utilities forinstallingtamper proof meter boxes,
forconducting sumprise raids andfor carrying our
Energy Auditintheir systemsto identify areas of
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highenergy losses.

Modernisation of Steel Planits

_ 120. DR. CHINTAMOHAN : Willthe Min-
ister of STEEL bepleasedtostate:

(a) whetherthe Govemmenthave decided
to modernise the existing steel plants for in-
creasingthe production of steelandtoreduceits
cost;

(b) whether the Government have con-
ducted any survey or made any study of tech-
niques prevalentin the world before decidingto
changethe production techniqueto achieve the
targetin steel production;

(c) if so, the details of the techniques in
prevalenceinthe vanous countries alongwiththe
value and the production costthereof;

(d) the total production of steelin the country
dunng 1950—51 andpertonnz cost of production
thereof,

(e)the estimated production and pertonne

SRAVANA 4, 1915 (SAKA)
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costof production during 1992—93 ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV): (a) to {c) Currently, Steel Authority of
India Limitedis implementing themodemisation
programmes at Durgapus Steel Plant and
Rourkela Steel Plant. Government have re-
cently approved modernisation of Bokaro Steel
Plant. The objective of the modemisation
programme istoincrease productionandreduce
coststhroughbettertechno—economics.

Prior to taking up the modernisation
programmes, high levelteams from SAIL visited
some of the advanced steel making countrie
suchasU.K., Germany , Japan, etc. toleam
aboutthe latesttechniques prevalent inthose
countries. these techniquesincludedL. D. pro-
cessin steel making. energy efficient continu-
ous casting process with complete computer-
isedprocess control systems and these tech-
niques are beingadoptedin the modemisation
programmes inthe GAIL steel plants.

(d) The production of two integrated steel
plantsinthe year 1950—51 was asfollows:

Name of Steel Plant Year Production
(miflion tonnes)

Indian lron & Steel 1950 027

Company (ISCO) (Calendar Year)

(now a subsidiary of SAIL)

Tatalron & Steel 19650—51 1.08

Company(TISCO)

(e)Intheyear 1992—893, thetotal production Electronic Exchangein West Bengal

of crude steel in the country was 18. 16 million
.atonnes and production by the Integrated Steel
Plants was 13. 66 million tonnes. The cost of
production of steel will vary trom plantto plant
and productto product.

121.SHRIBIRSINGHMAHATO :Willthe
Minister o COMMUNICATIONS be pleasedto
state: :

(a) the number of telephone exchanges
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proposedtobecoveredintoelectronicexchanges
inWestBengal during 1992—93;

(b) the number of exchanges, outofthem,
converted sofarandyettobe converted, sepa-
rately; and

(c) the time by which the remaining ex-
changesarelikelytoconverted?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) 222 numbers oftelephone exchange
were proposed.

(b) (i) 133telephone exchanges covered
upto31.3.93.

(i) 89 tetephone exchanges are yettobe
converted.

(c)ByMarch, 1994.
{English]
Adherence to Pollution Control Laws

122. SHRIGEORGE FERNANDES : Will
the Minister of SURFACE TRANSPORT be

pleasedtostate:

(a) the steps beingtakento ensure that all
DTC.Red—Lineand STA permitbuses adhere
to poliution control laws: and

(b) the action taken or proposedto be taken
against the erring operators in this regard?

THE MINISTEROF STATE OF THEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGADISHTYTLER):(a) AIDTC, Red—Line
andSTA permitbuses have to undergo periodi-
calpoliution level test and obtain poliution cortrol

TheMobdetear of Transport Department,
Govemmentof National Capital Territory of Delhi
conducts regular poliutioni level checking of all

JULY 26,1993
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vehiclsincludingDTC and STA permitbuses
inaccordance withthe prowvisions of the Motor
Vehicles Actand Rules thereunder.

(b) Duringthe period January 1993to 1993
actionagainst 1359buses of DTC, Rediine and
STApemitbuses wastakenas perdetails given
below:—

Challenged — 59
Pollution undercontrol — 730
certificate canceled.
Certificate of fitness — 30
canceled.
1359
[ Translation]

Offerofa Channel by StarT. V.

123. SHRIMATISAROJDUBEY : Wilithe
Minister INFORMATION & BROADCASTING
be pleasedtostate

(a)whetherStarT.V. hasofferedachannel
to Dooradarshan free of cost on its proposed
Satellite ASIASAT —2;

(b) whetherthe Government proposes to
acceptthe offer; and

(c)ifso, the names of the countries in which
Dooradarshan would be able to telecast its
programmes onthus channel ?

THEMINISTEROF STATE OF THEMIN-
ISTRYOFINFORMATION AND BROADCAST-
ING (SHR! K. P.SINGH DEO): (a) Yes, Sir.
STAR TV intends to offer an encrypted digital
‘channel free of coston ASIASAT —2, likelyto
be launched towards the end of 1994 or early
1995, '

(b) Details of terms and conditions of the
offer have not been specified to enable _
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Dooradarshanto arrive ata decision.

‘(c) The proposed channelis expected to
cover area from Japanto Turkey and Chinato
Australia.

Talcum Headquarter in Keojhar, Orissa

124. SHRIGOVINA CHANDRAMUNDA
: Will the Minister of COMMUNICATIONS be
pleasedtostate:

(a)whetherthe Govemmentpropose to set
uptelecommunications headquarterin Keonhar
district of Orissa;

(b)if so, the details thereof; and

(c) f not, the e reasons therefor?

THE MINISTER STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a) No, Sir.

{b)Does notarisein view ofthe reply against
@).

(c) Atpresent Keonjhar Revenue Districtis
a part of Dhenkanal SSA and is headed by a
Senior Time Scale Officer withhadequarter at
Dhenkanal. Since, each Secondary Switching
areaisabasic unit of management, it cannotbe
bifurcatedfurther.

Permissionfor STOASD Booths

125. SHRIMATI GEETAMUKHERJEE :
Will the Minister of COMMUNICATIONS be
pleasedtostate :

(a)whetherpermission of setingup of STD/
ISD call booths has beenstopped;

. (b)itso, the reasons therefor;

(c) whetherthe Govemment arecontem-

platingtotake any steps towithdrawtheseorders *

particularly inthe rural ateas; and
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(d)if so, the details thereof?

THEMINISTER STATE OF THEMINIS-
TRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a) to (d) Allotment of STD/ISD PCO's
was temporarily suspended as the whole policy
has been reconsidered and orders has been
issued.

Declinein Pass Holders

126. SHRI VISHWANATH SHANSTRI :
Will the Minister of SURFACE TRANSPORT
bepleasedtostate :

(a) whetherthe number of DTC pass hold-
ers has declined after the introduction of private
buses underS. T. A. permit; and

(b) the remedial stepstakenin this regard?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF SURACE TRANSPORT (SHRI
JAGADISHTYTLER): (a) Yes. Sir.

(b) DTC has introduced a new category of
general all route pass @ Rs. 220/—p.m.and
studentpass @ RS. 55— p.m.enablingthepass
holderstotravelinalicity service of DTC includ-
ing Limited Bus Stop and Green line services but
excluding PalamCoach, Touristand Inter—State
services of DTC.

Telecastof Worid Cup Cricket Matches

127. SHRIBRUBHUSHAN SHARAN
SINGH:
SHRICHETANP.S.CHAUHAN:

Will the Minister of INFORMATION&
BROADCASTING bepleasedtostate:

(a) whetherany accord has been signed
between the Dooradarshanandthe T.S. L.
recently to telecast the World Cup Cricket
matches;

(b) if so, the broad details of the accord;
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(c) the profit likely to be earned by the
Dooradarshanasaregultthereof;

(d) whether T. S. L. is likely to provide
technical assistance to Dooradarshantotele-
- castthe matches; and

(e) ifso, the details thereof?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROADCAST-
ING (SHRI K. P. SINGHDEO) : (a) Since the
contracthas notbeen decided twillbe premature
todisclose the details.

(b)to (e) Donotarnise.
[English]

Reception of Dooradarshan Programmes
in Chandigarh

128. SHRI PAWAN KUMAR BANSAL :
Will the Minister of INFORMATION AND
BROADCASTING bepleasedtostate:

(a)whetherthe reception of Dooradarshan
programmes ir Chandigarn from Jallandhar
through Kasaulitower continues tobe poor;

(b)ifso, the steps initiated to improve the
reception;

(c) whetherthere is a proposalto instal a
high powertransmitter at Kasaulti; and

(d)ifso. by whenitislikelytobe setup and
startfunctioning?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION ANDBROADCAST-
‘ING (SHRI K. P.SINGHDED): (a)and (b) TV
reception atChangigarh hagbeen reportedtobe
satisfactory, ingeneral, except under adverse
propagation condttions.

(c) Thereis no propasal, to instal another
High Power TV Transmitter at Kasauli.
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(d)Doesnotarise.
[ Translation)

Theft of Telephone Cables in Delhiand
Bombay

129. SHRIHARIKEWAL PRASAD:
SHRIKASHIRAMRANA:

Willthe Minister of COMMUNICATIONS be
pleasedtostate:

(a) the number ot persons arrested in
connection with the theft of telephone cables in
Delhiand Bombay:

(b)the method adoptedtotracethepersons

involvedinsuchtheftcases;

(c)the number of suchincidents taken place
in Delhiand Bombay duringeach ofthe last two
years;

(d) whether any proper arrangement has
been made to check suchincidents; and

(e)ifso. the details thereof?

THEMINISTER STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a) Theinformationis beingcotiected and
shallbe laid onthe table of the House.

(b) FIRisbeing lodged in each individual
case with police and close co—ordinationwith
police authorities is maintained. Besides inten-
sive patroling ofimportant cable routes isunder-
taken.

(c) Theinformaton is being collectedand
shall be laid on the table of the House

(d)and (e) In addition to steps takenas per
(b) above following measures have been taken
to contain incidents oftheft.—

1. Double locking of manhole covers and
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cover on-cable ducts and external check &
focking arvangement of PCM cabinets.

2. Burrying of cables in concrete inopen
cutverts.

3. instaflation of alarm circuits for vulner-
ablecables.

{Enghsh
Sroadcasting of Culturat Festival
“Thrisoor Pooram”’
130. PROF. (SMT.) SAVITHRI

LAKSHMANAN : Wili the minister of INFOR-
MATION AND BROADCASTING be pleasedto
state :

(a)whetherthe Govemment have received
anydemand fromthe State Govemmenttotele-
cast the Kerals's famous cultural testival
“Thnsoor Pooram’ inthe National Net—work:
and

(b)if so, action taken by the Union Govern-
mentthereon?

THEMINISTEROF STATE OF THE MIN-
ISTRY OFINFORMATION AND BROADCAST-
ING(SHRI K.P.SINGHDEQ): (a)and (b)No,
Sir. However, areportand adacumentary onthe
festivai were telecast by Dooradarshaninthe
nationalnetwork on 8th May and 20th May 1993

respectively.

Telephone Connections in Metro Cities

131.SHRIR. SURENDERREDDY : Will
theMiinister of COMMUNICATIONS be pleased
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tostate:

(a) the number of telephone connections
proposedto be installed in the four metropolises
duringthe current year, indicatingthe break— up
ineach metropolis:

(b) whetherthe Governmenthave recently
selected five telecommunication giant compa-
nies for supplying and manufacturing large
switching system in the country:

(c) 1f so. the detaiis of the companies so
selectedindicatingtheirbase countriesandthe
number of technologies proposedto inducted:;

(d) whether the Government have initiated
negatiation with these countries; and

(e) it so. the broad details of the terms
agreedupon?

THEMINISTER STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH
RAMY): (a) 1,86.800telephone connections are
proposed to be installed during this year with
following breakup:

New Dethi 76,600
Bombay 42,800
Calcutta 34,200
Madras 33.200
Total 1.86.800

{b)and(c) Six companies have offered their
equipmentfor validation. So far equipments of
five companies have been validated.

Names of Compantes whose

S.No. equipments have been vafidated -Base Country
1. . AT&T U S A

2 Fujitsu Japan

3. Seimens Germany
4 Ercssion Sweden

5. Alcatel France
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Finance deossionis yettobe takenbythe
government » thenumber ofthetechnologiesto
beinducted

(d) the government s dealing with the com-
panies andnot with the countries directly.

(e) Questiondoesnot arise. :

UN Conference on Human Rights

132. SHRINITISHKUMAR:
SHRIHARIKISHORE SINGH:
SHRI SUSHIL CHANDRA
VERMA :
SHRISYED SHAHA ' BUDDIN:
SHRIMANJAY LAL:
SHRIDAUDAYAL JOSHI:

Willthe Ministerof EXTERNALAFFAIRS
be pleasedtostate:

(a) thecompositiononthe Indiandelegation
to the UN international Conference of Human
Rights held in Vienna in June 1993 and the
criteria adopted fortheirselection;

(b) the expenditure incurred on this delega-
tion;

(c)theissuesdiscussedatthe Conference;

(d)the salientfeature of the Final Statement
and Resolutions ofthe Conference;

(e)themainachievements of the delegation
atthe Conference:

(f) Whether official delegation held talks
with various delegations attended the Confer-

ence; and

(g)ifso, the details therzof?
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THEMINISTEROF STATEINTHE MIN{
ISTRY OF EXTERNAL AFFAIRS (SHRIQ
SALMAN KHURSHEED): (a) The composition |
ofthe Indian delegationto the World Conference
on Human Rights, Vienna is enclosed. The
criteria for selection was expertise in human
rights, public eminence of the memberof delega-

tionconcemedand functional requirements.

(b) Theinformationis being collectedand
will be placedbefore the House.

(c) The Conference discussedthe promo-
tionand protection of humanrights, analysedthe
intemational humanrights in order to enhance
andpromote afuller observance of thoserights
inajustandbalancedmanner. The Conference |
alsoindetified obstaclesforprogressinthisarea
andconsideredtheinter—relationshipbetween
development, democracy and universal enjoy-
mentof all humanrights. \

(d)and (e) The Conference adopted the
Vienns Declarationanda Programme of Action
whichi encompasses the central concerns of
humanrightsintoday’s world. The indian del-
egation played a constructive role and contrib-
utedgreatlytowardsthe evolutionofaconsensus
formulation in the Declaration. Our approach
was reflectedinsatisfactory formulations onthe
indivisibility of human rights, the right to devel-
opmentas an universalandinalienable right, the
thereatposedby Terrorismto humanrightsand
tothe territorialintegrity and security of States
andstability of legitimately constituted Govern-
ments Weplayeda majorrolein highlightinga
forwardlooking approach for ameliorating ad-
verse conditions of women and children.

(fyand (g) The Indian delegation held dis-
cussions with delegations of othercountries with
aviewtoevolvingaconsensus on variousissues
beinc: i ciisced atthe World Conference an
Hum e
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Share of Indian Ships in Overseas Trade

133. SHRIARJUN CHARAN SETHI': Will
the Minister of SURFACE TRANSPORT be
pleasedtostate:

(a) the percentage of share of Iﬁdian ships
inthetotaloverseastrade achievedduring 1991—
92and 1992—93;and

(b) the steps being taken to increase
country's share in overseas trade to earn more
foreignexchange?

THE MINISTEROF STATE OF THEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGADISHTYTLER):(a) Theshare of Indian
ships in the overseas trade achieved during
1991—92and 1992—93was about 36%.

(b) The governmenthave takenthe follow-
ing stepstoincrease the share of Indian shipsin
overseas trade and to eamn more foreign ex-
change:

1. Automatic approvalis now given for:—

(i) Acquisition of all categones of
ships exceptcrude tankers and
OSVs, by Private Shippppowning
companies.

(1) Sale of ships forfurther trading
scrapping to a company within
Indian or abroad.

(iif)y  Acquisitionofshiptroman indian
Shipyard; and

(v)  Acquisition for replacementton-
nage.

2.Shippingcompanies have been allowed
toretain sale proceeds of their ships abroad and
utilisethem for fresh acquisition.

3.shipping companies have been given
freedom to time charter out Indian ships to

SRAVANAA4, 1915 (SAKA)
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foregoingcompanies

4. Shippingcdmpanies are allowedto ac-
quire vessels through bare boatcharter—cum—
demise method.

5. Quarterly Block Allocation Scheme for
repair of ships has been dispensedwith entirely
and Reserve Bank of India now release foreign
exchangefo;ship repair drgdockingandspares
for imported capital goods without any value
limit.

6. Freightcharges onaccount of movement
of tertilizer and petroleum products are now
allowedto be paidin conventible currency onpar
with othercommodities.

7.Withaviewto attractingforeign capital for
acquisition of ships, government have relaxed
the minimum percentage of share capital of an
Indian company to be held by citizens of India.
from 60% to 49% as per Section 21 (ii) (b) of
Merchant shipping Act 1958.

[Transiation}
Road Accidents in States

134. SHRIUDAY PRAYAP SINGH :
SHRIKASHIRAM RANA:

Will the Minister of SURFACE TRANS-
PORT be pleasedtostate :

(a) the State—wise details of the people
killed in road accidents dunngeach of the lasttwo
years; and

(b) the measures taken or proposedto be
taken by the Governmentto minimise the road
accidents?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGADISH TYTLER) : (a) Statement |, is at-
tached
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(b)Measurestaken orpraposedtobetaken dents are givenin the statement at statement |,
bythe Govemmenttomimmiseth. .roadacci-  atached.
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STATEMENT—
' SINo.  Names of State Union No. of persons kiled
Termitory

STATES: 1991 1992

1. Andhra Pradesh 5598 6006

2 Arunachal Pradesh & 175

3 Assam 867 940

4. Bihar' 2304 2013

5, Goa 177 208
6. Gujarat 79 4000 (E)
7. Haryana 1916 1800 (E)

8. Himachal Pradesh 414 *5

9 JammukKashmir w 443
10.  Kamataka 4079 5000 (E)

1. Kerala 1808 1963
12, MadhyaPradesh %98 74 (P)
13, Maharashtra 6160 6726 (P)

14, Manipur m 11
15, Meghalaya 129 150 (E)

16. tAizoram 4
17 Nagaland 57 % (E)
18. Orissa 1330 1300 (E)
19 Punjab 1141 1200 (F)
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SINo.  Names of State Union No. of persons killed
Territory :
STATES: 1991 1992

20. Rajasthan 3736 3862

21 Sikkim e <44

2. TamilNadu 6406 7073

23. Tripura B 125

24. Uttar Pradesh 7806 7600 (E)

25, WestBengal 2559 2700 (E)
UNION TERRITORIES:

26. A&N Islands 5 12

27. Chandigarh I %

28 Dadra &Nagar Haveli 1. 11

29. Dettn 1820 1727

30. Daman & Diu 7 11

31. Lakshadweep 0 0

2. Pondicherry 107 12

Total:— 56625 58377
E—Estimated P—Providsional
The Stepstaken. beingtakeninclude . — schoolis made a pre—requisite
forissuance of licence to drive
1. TheM.V.Act, 1988 andthe Rules transport vehicles.

framed thereunder provide for
stricter requirements inrespect
of issuance of driving licences
and stnngemt penalties for of-
fences.

Formal training in a driving

Maximum safe laden weights
have been prescnbed fortrucks
including light commercial ve-
hicles.

Maxamumspeedlimits havebeen
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prescribedforall vehicles except 14. More Police presence in acci-
light motor vehicles. dentproneareas.

Uniform intervals for checking 15. Special momingdrives and night

the fitness of vehicles have been ‘mobile patrolling.
_prescribedthroughout the coun-

try. 16. Use of Dooradarshan/AlR/Press

10.

11.

12

13.

Itis prescribed that road safety
devices would be fitted in the
vehicles viz. direction indicators
with blinker systemfor vehicles,
special labels on carriages car-
rying dangerous or hazardous

goods.

A National Road Safety Council
has been setup for formulation of
road safety measures. State
Governments were also re-
questedtosetup State levelroad
safety councils.

Strict and rigid enforcement of
traffic rules and regulations.

Regular special drive against
rash and negligentdriving, deriv-
ing without driving licences,
lights, over—speeding, over—
loadingetc.

Regularprosecution of violation
through issue of notices.

School children are regularly
cations in the schools about the
rules of the roads and related

safety aspects bythe roads safety
cell or Delhi Traffic Police.

Introduction of blinkers/ signals
ataccidentprone areas.

Prosecution through Radar
Guns.

of giving wide publicity on road
safety.

17. Painting of bus boxes, yellow
boxes.

18. Special night checkingon High-
ways.

19.  Special Drive against buses,
HTVs, TSRs, Taxis etc.

20. Painting competitions and other
road safety activities are being
organisedby RoadSafety Cellto
inculcatethe sense of roadsafety
among vanous roadusersand
children.

|English

Conversion of Telephone exchangesin
Kerala

135. SHRIK. M. MATHEW : Wilithe Min-
isterof COMMUNICATIONS be pleasedtostate

(a) the district—wise details of telephone
exchanges being converted into electronic in
Kerala.

(b) the present status/stage of progress of
eachexchange; and

(c)the dates onwhicheach one ofthemare
liketytobe completed?

THEMINISTER STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI SUKH
RAM):
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